CENTRAL ABMINISTRATIVE TRIBUNAL
BANGALORE BENCH,

Second Floor,

Comgercial Complex,
ndiranagar,
Bangalore-38.

Dated:

APPLICANTS:-Sri.G.R.Rangadhamaiéh and Others
v/s

RESPONDENTS:= The Chairman,Railway Bozrd and Others.

1. Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
Ist Main Road, Ist Floor,Gandhinagar,Bangalore-9.

2, Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,
Kaloor,Kochi-682017.

3. Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road,
Karikkamuri, Kochi=-682011.

4, Sri.Vijaynerayan,3-C ELDORADO,112,Nungambakkam High Road,
Madras-600 034.

5. Chairman,Railway Board,Rail Bhavan,New Delhi.

6o The Secretary,Ministry of Railway,Rail Bhaven,New Delhi.

7. The Beneral Manager,Southern Railways,Park Town,Madras-3.

8. The Chief Personnel Officer,Southern Railways,Park Town,
Madras-2. '

9. The Divisional Railway Manager,Southern Railways,Mysore.

1C. The Senior Divisional Personnel Officer,Southern Rsilways,
Palghat,Kerzla. :

1ll. The Divisional Personnel Officer,Southern Railways,

Maduraei Division,Madurai.

12. The Divisional Superintendent,Southern Railways,
Divisional Office,Palghat,Kerala.

13. The Divisional Railway Manager,Southern Railway,Bangalore.

14. Sri.K.R.D.Karanth,Advocate, 32,Mangalanagar,Sankey Road Cross,
Bangalore-54.

15. Sri.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs,
R.V.Road,Opp:bangalore Hospital,Bangalore-4.
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SUBJECT:= Forwarding of
the Central 4

Please find enclosed

_ passed by this Tribunal

on 16th Day of Decembd

gm?*

| XX X

E.

| copies :

ldninistx

in the

r,1993,

of the Orders passed by
ative Tribunal,Bangalore.
- ‘

herewith a copy of the ORDEx
above mentioned applications

for further necessary action.

DEPUTY REG1STRAK(J)
JUDICIAL BRANCHER,

i :}.
g
t
i
i




CENTRAL ADMINISTRAT IVE. TR IBUNEL
BANGALORE GENCH

SECOND FLOOR .
COMMERC IAL COMPLEX

IND IRANAGER
4 BANGALORE-560038,
’é To , e ! . deted:
! T+ Sri.Sanjeev Malhotra, 6« M/s.Services Lau
] Bll India Services | Reporter,No,108,
{ Law Journel, No.22, Sector-27-A,
- Tagore Park,Near Model Chandigarh,
5 Town,Delhi-110009, : ' ' .
o : . 7. The Chief Editor,
{ 2, M/s,hdministrative Triktunal Weekly Lau Notes,
; Reporter,No.90,Bhagat Singh Khende Falsa,Jodhpur,
. Market,New Delhi-110001, Rajesthe n,
3. The Editor,Administrative 8. The Dy,Secretary,
; Tribunal Ceses,C/o.Eastern Indian Lsw Academy,
: Book Company,No,34,Lalbagh, : Rajajipuram,
Lucknou-226001, ' Lucknow-226017,
4, The Editor,Administrative 9. The Manager,
Tribunel Law Times, 5335, Suamys Publisher(P) -
Jauwshar Nagsr,Kelhapur Roed, Limited,Post Box No,
: Delhi-110007, : 2468, No.164,R.K,Mutt
} : Road,Raja Annamelaipuram,
Se The Administrative Tribunals Madras-600028,

Judgements, No, 3857,

(Sendhya Mansions)
Sector-32--0,Chandigarh=-160047

* 10. The Registrar,Central Administra-
tive Tribunal, Principal Bench,
Sir Copernicus itarg,New Delhi.
? .
I em directed to forward herewith s copy each of the
undermentioned Orders psssed by & Bench of this Tribunal with
a request for pubdication in the journels,

-APPL ICAT IONS NO, DATE OF THE ORDER

1. No.395 to 403 of 1991; 57,
416 of 1990; 298,320 & 377 of
1992; and 44 to 80 of 1993...... Dt:16th December, 1993,

=X=X=X=X=X=X=
- Yours faithfully,
DEPUTY REGISTRAR

JUBIC IAL BRANCH,

Gme
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Copy with enclosures foruarded fo

1.

11,

12,

14,

15,

Principal B&nch,Faridkot H

l
|
|

The Registrar,Cent%al Rdmil
New Delhi- 110 DO’!T I

Tha Registrar,Central Fdmi

information to:

istrative Tribupnel,
use,Copernicys Marg,

istrative Tribunal,

Tamil Nadu Text Boqk Society Building, B.P. 1.

Compounds,

C.G.0. Complex,234/4,R,3.C

The Registrar,Centdal Admi?

Calcutta-700 020, [

The Registrar,Centjal Admi
Gulistan Building,4th F1o9
Opp:B,M,C.ENT Hoepital,Pre

|
The Registrat,Centpal Fdmi
$.C.0.102/103,5ectdr 34-4,

The Registrer,Centge] ﬁdmiﬁis
H

23~RyPoct Bag No.0%3,Thorn

The Registrar,@ent#el Rdmi
Rajgarh Roed,Bhangjgarh,P.

The Registrar,Centﬂat?wédm§

Kandemfulathil Touers, 5thé

Nungamb?kka,ﬁol ege Roed,Madras-600 006,

istrative Tribunal;
Bose Road,Nizam Palace,

istrative Tribunal,
Nee- Bombay Gymkhana,
cot Road,Fort,Bombay—dDDDU1.

istrative Tribunal
nendigarh-27,

trative Tribunal,
1111 Road,ﬂl&ah?bad-211001.

istretive Tribunal,
.NO.SB,GPD,Guuahati-781005.

nistretive Tribunal,
th F"loor,(Jpp;'f"lahar?ja College,

N.G.ROad,Ern:kulamﬂCochin-dBZOO1,

Carayas Complex,15,Ciyil L

The Registrar,Cemtra] deij

|
The Registrer,Centqel Fdmin
3ri Krishne Nagar,ﬂetna-BUC

The Registrar,Centre] Fdmir
No.5-10-193,First Floor,H.k
Opp: Public GardensPHyderab

The Registrar,Centrk] Admir
Fifth Floor,B.0.Patk] Hoyse

Navjivan Post,Neranpura,Ahmkd?bad—380U44.

The Registrar,Centr%l Admin
Fourth Floor,RajasuF Bhawan
The Registrat, Central Admi
No.69, Paots,Post Box No.67

The Registrar,CentrEl Rdmin

~42,Civil Lines,Bhet Vaotip
!

The RegiStrﬁr,Centr’l ARdmin

No.2,Moti Nahal,RanF Pratap

istretive Tribunal,

'nes;Jabelpur—482001(MP),

istrative Tribunsl,ae—&,
001(8Biher),

istrative Tribunel,
QC.AQBhaVan’
*d-500 004,

istrative Tribunal,

»Near Sarder Potel Colony,

istrative Tribupzl,
,Cuttack-?SSDOZ.

histrative Tribunal,
9,Jodhpur-S&ZDUﬁ(RajPsthan$.

istrative Tribupel,
a,Jaipur,

istretive Tribunel,
Merg, Lucknow,

DEPUTY REGISTRAR,
(WwUDICIAL BRANCH)




EXJ

 CENTRAL RADMINISTRATIVE TR IBUNAL N s
BANGALORE BENCH . | |

0.A,NOS, 395 t0.403/91, 52/90 416/90,320/92,
29§7§i' 377/92 and 44 to 80793

THURSDAY THIS THE 16TH DAY DF DECENBER 1993

SHRI JUSTICE V.S.MALIMATH ceene CHAIRMAN(J)
SHRI JUSTICE P.K.SHYAMSBUNDAR e... VICE CHAIRMAN(3I)
CSHRI V. RAMPKR ISHNEN v... MEMBER(R)

Sri C R“Rangadhamalah,

$/0 Sri Rangeish,

aged about 68 yesars,
Retired Guard-A Special,
Chikkabidre,
Chikkanarayakanahalli Taluk.

Srl K.V.Sreekantiah,

S/0 Sri K.V, Subramanyalah

aged sbout 69 yesrs,

Retired Guard-A Speciel,

Ch-70,6th Main,Sarzswathipurem,

Mysore 9,
Sri N N.Nareyana Setty,
S$/0 Sri K.Munisuamaizh,
Retired Guard-A Sp901al

- 2003/2, Rajkamal Street
Mysore - 1

Sri B,J.Nagerajaiah,

S/0 Sri Jeyapale Nayenar,
Retired Guard-P Speciel;

158, Shankaraneger,
J.B.Kavel, Bengalore-560 022

Sri K.Seshedri, $/0 Sri- Krishna,
8hatta, aged sbout 69 years,
Retired Guard-PF Special,

92, Lakshmipuram, Rrsikere. -

Srl M.Channabasaveaian, _
- 5/0 Sri Madeppa,eged-about 69 years
Retired Guard-f Special, :
964, 9th Main Roed, 6th'Cross, 4
Prekashnager Bangclore - 21 .

Sri K.V.Srinivasachar,

S/0 Sri A.Venkatatemacher,

aged sbout 69 yeers,

‘Retired Guerd-F Speciel, -

69, III Parallel Roed,

Jayenrqar Extension, : _ . )
Shimoga "~ own - 577 201 eeseses RApplicants

4@/

Contd./-
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[ ¥ ) ’.JI‘.
Sri Shivesuemy, S/0 Sri T,
Burgechelam Pillel, aged |
ebout 69 yeers, Retired
Oriver-k Speclel, 44, II

- Main, Medes Block, Neu !
Bamwoo Bezar, Mysore~21 |

) 1
Sri_J.N.Pheroah, $/o0 Sri/u.p.
Pharoah, Retired Priver- h
Special, 2355, I Mein, I
Cross, K.G.Koppal, Chama#cja~
-puram, Mysore, ’ |

I.

(
10, Sri R.J«Mahedeven, '
8/0 R.Jeyarem,
aged ebout 67 years, f
Guerd 'h! Special (Retired)
reSiding at N_0.1579 IVt
Nagappa Block, Srirampuram,
Bangalore ~ 560 021 f '

1

/ PR !

3ri R,Shiveilah ‘
Retired 8uerd 'A® Specipl,

and residing et No.1153E

!l
I

11.

d,

H

'Sri Renga', II Main Ro
S.N:Colony, Yeshuanthpu
‘Bangalore - 560 022.

12, Sri Papanna,

S/o Nethavedu,

aged about 63 years,
Oriver Passenger MR448,
Southern Reailuay, 1
Bangalpre‘City(RetiredX
No.5/18, Backside of |
Muniswara Temple, fo
Bhuvaneswarinagar, Magadi Road
Bengalore - 23, |

Sri Ghouse Mohideen
/o0 bzeen Mohideen,
aged ebout 63 years,
Driver Passenger MR 238,
uthern Railuway,Bangalore Cit
ggetired) C/o Noor Mohemed,
0.73/0, Railuay Querters,
Aapur, Bangalorp - 22,
!

{
|
I

Yesuant
14, Sri D.John Feter,
S/o Doraisuamy,
aged about 58 years,
Briver Goods MR 612, |
Southern Railuay, I
Yeswanthapur (Retired)
No.62, III Cross, I~Sﬁage,
,Qﬂhﬂklipuram, Bangelore + 21,

K
!
I .
:

R
)
{
X

Applicants 1 to 9 1in
OeFeNos.395 to 403/91

-
|
L

Cress,

hpplicant‘iﬁ_in_U.A.
No,57/90 - e

Applicent 41 in 0.A,
No.416/90 N

<

?

« o +APPLICANTS

«..Conte. /=

ue

I




5.

16.

17.

1%,

18.

2,

21,

R

Sri Menickem,: |
$/0 Laksmeneppe,

. .aged about 60 years,

Driver Passenger MR 414,
Southern Railuay, Mrsikers, :>
(Retired), No.286/k, ‘8th Cross,
Banqalore - 560 021.~

Narayana

$/o NyafGaVadu,,

aged arout 72 years,

Shunter MR 278,

Bangalore City, Southexn Pailucy,
(Retired) No,53 C/o Nauwez btore,
12th Cross Magadi Roed, .
Bangalore - 23,

Sri M.S,Suseinathan,
5/c Mariswamy,

aged about 62 years,
Drivet Passenger MR 475,
Southern Reiluay, Yzlehanka,
(Retired)C/o M. Z Joseph,
A5/R 01d Railway Quarters,
Yesuanthapur, Bangalore - 22,

$ri Siddaizh, S/o Siddeleh Goude,
aged 62 ygars, Diesel kssistant
MR 523, Southern Railuay
Banoalore City, (Retired)

No.58, I Cross, 3rd Mein Road,
Ramachandrapuram, BangalorP - 24

Sri Kedirvelu CeRuy

S/0 C.S.Remalingam,:

aged about 58 years,

Goods Briver MR 824,

Southern Railway, Harihar, .
(Retired), No.32/2, I Mein Road,

I Cross, Uklipuram,

Bangelore - 21,

Sri Gulam Dastegir,

S$/o Md.Ghouse,

aged about 69 -years,

Shunter MR 597, Southern Railuay,
Yesuanthapur (Retired) No,3,

Star Building, Dharga Mohella,
Doorvaninagery; 0Xd Macdras Road,
Bangalore - 560 816,

Sri Amdul Waheed, . :

S/o Md.Haneef, aged 67 years,
Shunter MR 539, Sauthern Reiluway,
Bangalore Cantcnmenﬁ(REEired)
No.18% " &th Cross, L-B .t

15hestrinagali Indiranegar,

Bzangalore - 38, . 7 ;.‘APPL}CRNTS.
™~ . ...Conti;/—
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22, Sri D John

S/o NmDaV1d Pillai,
aged about 66 yeers) ;

Mssistent Guard/EMT 4303, ’ -
Southern Railuaé, Bargalore | : :
{Retired), C/o Carpenter Su'wamany,4
12th Cross; Magedi Road, |
Bangalore a 23y ! o

234 Sri Sheik Fekruddzen | smof,
: S/0 Mohemmed Khasim Sekli,
aged about 63 yeers,: _
Railuway Guerd R-EAR 5@*2,
Southern Railuay, Ar41kere,
(Retired); MandWipet,
Brsikere = 573 103,
" Haséan District,

I
i
24, Srfl KiGuKrishpamurthy,
8/0 KyGundeppa, |
aget about 60 years,|
Guard YRt S$pl, EE 994, |
Southern, Ralluay, Rr;ikere,
(Retired), No.84, Yérrawps @thkp
Laxmipur, ﬁrsikere ~'573 403,

\
25, Sri D.EJfinthony,
8/0 Enreslappa, aged|
gears, hsst, Guard EE 1317,
outhern Raiiumy, Balgaloss £ity,
(Retired), Noo20%, EWS, Sth Main,
Kemgeri Sate*llte T
Bangalore = $0,°

o

26y Sri NeVvhpanda Rao,
- 8/0 NyVenkoda Rao, -
"aged about59 years, |
Firemen R -~ MR 549, | :
Southern Railuay, gaﬁmoga Tﬂuh,

(Retirad)'No‘1?1 1]l Cross, |
¢ . Behind $.9.0ffice, Ashoknagdr,
Shimoga Toun‘ | |

27 Sri M»Nani, A .
'§/o Mottal, mged edgut |
§2. yaars, §hunter‘M‘Fi72, |
$Southern Railve :
Beiyappanahalli{Rafi
Ramasuamypalya, M5
Kammenehalll Main Rc
.| Bangalore = 33

2’“!‘. Sri M‘La’xm& 3/0 M
aged about 6% 'yesarsy|
Driver Goods MR 410
‘Southern Railway, |
Yesuarthepur (Retired),
go~22 I Cross, Bhasyamnagaf, _

riraﬂpurem, Bangalt:re 21 } ,.,.ﬂPPLIBl\NT'&

q\h . | | » «EE U'ntd& /.

‘ed),
Nagar,
ad,

rugesh S
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29, Sr* R-meigh, - -
5/0 Venkataramaneppe,
sged about 63 yoars,
Criver Passenger MR 721,

~ Southern Reilway, Shimoge Toun,

Retired, No,209/41, Reckemma
Building, Mein Road, '
Yesuanthapur, .Bangalore-22,

30, Sri Syefd khbas,
S/o Syed Dastagir,
aged aebout 69 yeers,
Southerh Railway, Bangelsrs City,
(Retired) No,41, I Cross,
I1 Main, £etharayanapura;
(Near Subrémye Maasjid),
Bangalote -~ 26;

31, Sri Akdul Rehim,
S/o Md,Bekshi,
aged about 62 yesars,
Shunter MR 349, Southern Ralluay,
Bangaiore CIity (Retired),
No.22/., 11-A Cross,
Hoshalll Muain Road,
Patharayahapura
Bahgalore -~ 2€.

32, Sri K.M.Pavooni,
S/o0 K.V.Fatheuw,
aged akout 66 veears,
Driver Goode MR 701,
Southern Railuay, Yeswanthapur,
(Retired), No,5%7, 7th Cross,
KeNeExtensfon, Yesuwanthepur,
Bangalore - 22,

33, Sri 8,Gangaedharaiah,
- S/o0 B.S{ddaisn,
- aged about 63 years; °
Guard A=Spl, ©MT 428,
Southern Reilvay, Arsikers,’
(Retired), Nc.Vasantha Nilaya,
near Sedana Telkies, Behind
Fump House, Arsikere,

34, Sri G.Ramasyemy,
8/o0 R.Govingeraiu,
aged about €4 years,
Mail Guard EMT 747, _
Southern Railugay, Bangalore City,
Retired), Nc,264/h¢ Ralldny Qtrs
[G);28eythern Raillusy, Bangelore-23.

35, Sri R.Kumaran, 5/o T.Abbu,
aged sbout 59 years, Mail Guerd
.1768, S,Railusy, Bangelore City,
(Retireg¢), No.1C4, 6th Main,
II Cross, Shenkarnagar, Yesuanthepur P.J.

ngalore - 22, . « « o+ RPP ICANTS
e | SRortge/-



364

37,

3¢,

79,

40,

41,

. 42'

*(/ Southern Railuway, &

Sri M,Nagera]j,

* S$/o0 Mupisvemy Naldu
sged -alaut 60 yeare

Priver Goods MR 43
Southern Reiluay,

’

angelors City,

(Retired), No,68, Kothandaremaptram,

Velyalikaval, 12--A
Bangalore ~ 3,

Sri G,Gopel,
S/o Gangen,
Rged eslout §
Briver Googa'MR 59
Southern Reiluay, |

§8 yeacs,

Nt

!

Cross,

feswanthepur,

(Retired), C/o G.Chekrevarthy,
No.42/D, Railuay Qtre,

Beiyappanzahalli,
Bangalore - 38,

Sri Khudus,

S/o Hussain .Sal
aged sbout 6F year
Briyer Fasszngern M
Southern Railuay, |
(Retires), No.4¢3,

Mathikere Main Road

Yesuwanthaspur, 2ar
H4

Sri Meyenna, |

S/o PMayanna Gowda,
aged ebout 71 year:
Shunter MR 254, -
Southern Reiluay, |
(Retired), No,4D,

Bangalore-21,

Sri Gurusiddaian, S.

§/o Siddappa,
aged. about 68 ‘eeay
Driver Passenger MA
Southern Railuey, §
(Retired), Attr Gud
Hosur Jevagal Fost,
Taluk, Hassan J1ist1

Sri Mohamed Hussain,
§/o Mohaned Budensab,
aged about 6f yesars,

Shunter MR 6¢1,

By
112,
Bangalcr

iiore-Z?

3y

By
L 393,

idekaval

rict,,

Southern Reilway, Hariher,

(Retired), Fmaravethi Poct)

Herihar Taluk, Harihar.

Sri T.Duggen,
$/o0 R.E «Buggai,

aged about 65 years

Driver Passenger MH!97;

Arsikexe

City,

1Gth Crges, |

3angelorg City,
_ 7th Cross,
Gayathrinagar, S:cirampuram,

shimoga Joun,

Jangalorg City

.'.Contd./- ’



[ 3 ] 700
‘residing at‘:Munikalappé Gerden,

Ramaswemy Palayam, -~ '
Khemmanehelli Main Rdead,

2nd Cross, Bangelore-33,

43, -Sri John Ross, S/o0 Noeh,
aged about 62 yuears,
Driver Passenger MR 359, :
Southern Railuey, Beshgalore City, | , :
{Retired), No,B8€0, HMT lev~ut,
behind Chcoudeswerl Ténmple,

Mathikere, Sengalore-54,

444 Sri E.Hussey, S/0 Wililai Hussey,
eged ebout 64 yeers
Driver Passenger, R 193,
Southern Reiluey, Bangalore City,
(Retired), No.5,. 7th Cross,
Subedarpaiye, Yeswanthepur,
Bahgelore-22.,

45, Sri B,Jayaram Singh,

~ 8/o Narsyan Singh,
aged about 63 years,
Driver Passenger MR 611,
Southern Reiluay, Shimcge Toun,
(Retired), No,1831, III Cross, A
Rathan Singh Lane, Mandi Mchalla,

. Mysors = 570 021,

46, Sri Muruthi Raec,

~ 8/0 Neelekanta Rao,

- aged ebout 64 years,

. Driver Passenger MR 422,
Southern Railway, Bangalore City,
(Retired:’), Nos23, ‘I Main Road,
Gundu Muneeswara‘Temple Street,
Matadhaha111, Bangelore-32, .

47, Sri Mohamed Basha,
S$/0 Abdulla Sab, .
~aged ebout 67 yesrs, R
Shunter MR 423, Southern Railuay,
Harihar, (Retired), No,351, ‘
II Cross, Gendhinagar, '
Harihar. ’ .

48, Sri,Kisten, S/o Govindan,
aged ebout 59 years, :
Shunter MR -
Southern Railuey, Bangalore City, N
(Retired), No,6/2, Sunderam Reddy.
Building, Backside of PFlanohara Mille,
Megadi Road, ‘Bangalore - 23,

49, Sri M.Mitrappa, S/ov Muthappa,
aged about 72 years, '
Driver Goods, Southern Railuay,

.. Yesuwanthapur, (Retirsc) ¢ ¢+ APPLICANTS

»/, ’ ._.Contd. /"




51.

52.

53.

54,

55,

S6.

AN

Rmrgvathi Post, Herihar.

'Sti Revanappa,

~ Southern Railvay, rdvihaz, |

*VHNO.ZZZ, Cld Rms no?d’ Arsi

ve

[ .
%g e
C/o Cnaterine M, K
Ghanejyothi High School,
No.61/1, IV-N Block, |
Rajajinager, [
Bangelore - 10, |
[
(

S5r{ Rengeleh,
S$/o Rangasuamy, '
aged about 68 years, |
Driver Passenger MR 16C,
Southern Reiluay, Bangalore Tat
(Retired), No.27, Chi% Beeler
Road Cross, Shivejine
Bangalore-51,

g

e

Ta:,.
|
Sri Ethirajan, $/o R.$hamunci,
aged about.65 years,
Southern Railuway, Myspro
(Retired), Driver PasEengcr,
MR 378, No.1389, I[II Crcss,
Kaki Road, Mandl Mohella,
Mysore-21, - _ !

Sri A Xevier, S/o S.Jntbuny,’
aged about 62 yesrs,

Briver Passenger IR 3@3,
Southern Railuay, Arsikere,

(Retired),Nc,52/2/, Behind’
St.Marrys Church, Ar@ike:e«i 3.

Sri Linga, $/c Karba%apps,
aged about 67 years,
Shunter MR 253,

Southern Relluay, Hapilher,
(Retired),C/o Kurvethi Lings)

I |
S$/o Siddappa, aged ibout E3 years,
Fireman First ML 1129, '

(Retired), C/o Revanampa,
Challageri, Mallikarjuna Exfiension,
Amravethi Post, Har?ha:.

'Sri k,Ethieraj, |
~ 8/0 hbbaiah Sunder Ra?,

|
|
l
aged about 73 years, |
Driver Mail ¥R 5, | .
Southern Railuay, B%ngaloreltity,
(Retired), C/o E.Sridher,
No.343, Ralluay Etrb.’fmt)
Bangalore - 23. [ :

B/0 late PilrojilRaggehcien,
agyedd about .51years,
NMpiver: Padsenger MR 433,
Southern Railuay \rsikere{
!

Smt,Kamale Bal Pir%ji Rac Haule,

8TE,

i
".
W

«« APPLICANTS"
s e Eontdo/“
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57,

59.

€0.

61

e

62.

63

Smt.R -himebi, - .
W,/c >ate C.Fazalur Rahaman,

aged about 45 years,

Shunter MR 592,

Southern Railway, Ysswanthepur,
No.11, 4th Cross, Behind Yeramma
Kalyan Mantap, Mohankumar Nagar,
Yeswanthapur, Bangalcrs-22,

Smt,Sharadamma,

W/o lete S.Geneshan, - :
aged abtcut ©2 years, Shuntsp MRSH.,
Southern Railway, Yesu-rthapur,
No.5, I Cross, Mohapxumerneuar,
Yeswanthapur, Bangalore-22,

Smt.Sufia Khatun,

. W/o lete Anuar,

aged about 53 years,
Biosel Asst. MR

‘Southern Reiluey, Bangalorae City,

C/o M.krumel, No,1078/8, KN Exii.,
5th Cross, Yeswanthepur,
Bangalore~22,

Smt . Kenakamna;

W/o late A,Subramany,

aged ebout 4% years,

DieaplRsst., MR 521

Southern Reiluey, Bangalore City,
No.®44/C, I floor, MG Rly,Cclcny,
Bangalore--23,

-3ri Shanthakumar,

S/o late knendaraju,

aged about 25 years, A
Driver Passenger, MR 358,
Southern Railuway, krsikere,

" Bmbedkar nagar, Holenarsipur,

Hasan Dist,

Smt.Devamma,

W/o late B.M.Venkatesh,

aged about 47 years, .

Piesel Asst, MR.1266,

Southern Railuay, Bangalore City,
No.91/8, Railuay Qtrs.,

Near Running Room,

Bangalore-23,

Smt.Gejalakshmi,

W/o late R.Srirangappa,
aged about 53 yeers,
Driver goods, MR 474,
Southern Railuay, No,13,

" 7th Cross, 6th Block,

Rajejinegar, Bengalore - 10,

... APPLICANTS,
. .Contd./—



64.

65,

66,

67

68,

69,

4.

71.

.Briver Passenger MR

Smt,Helen

W/o late Bk Tristr
aged about 50 years
Site No,17, Petel H
Jalahalll Post, Ban

Sti D,Ramemurthy,
S/o Doraisuamy,
aged about 60 yeears
Priver Goods MR- 735
Yeswanthapur, No.37

III Mefin Rond., Gokus

Mattikere Layout, &
Bangalore-54,

Sri Abdul Rehim Khal

aged ebout 60 yeersg
Briver Gocds MR 514
No,43, Kavika Layong
Mysore Rcad, Bengal

Sri Sethu Reo,S
S/o late S.N.grikan
aged about €63 years
Driver Goods R 7%3
S.Railusy, Bengeicry
(Retired), MNo.1362,
IInd Stage, E~Bicck
Rajajinagar, Bangal

Sri R.F.Henderson,
§/0 late F.¢.Hender

aged about 60 years,

Briver Goods MR 03
Bangalore (Retired)
Pempanagar, Yesuwant
Bangalore-22,

Sri Bheemaieh,
S/o Chennaiah,
aged sbout 68 yeary

S.Railuay, Mysore D
(Retired), A.R.Colo
Neu Reiluzy Eelcry,
Shimoga Toun,

Sri Shiva, S/o Venk

Shunter MR 307, S,R
Mysore Division, (R
No,172, R.h.Colony,

New Railway Colony
Shimoga Town - 57Y

Sri Mohamad kbbas,
S/o Khalander Khasi

aged about 62 ycars,

Driver Meil, MR 426

em,

-

n,

£,
cre-Z€

taiah,
L4

’
e

son,

6 -

Eapur,

=

80,
ivisio
ny, ne

ailuay
etifed
negw

201,

my

i

oo 10 }c

!
t

~

Eie-560 @10.

5.Railyay,
No. 31

v,\

Ny
ar

: atasuamy,
aged<about 64 years,

Vo
/

anumaiéhbs Flat,’
gelore=1B,

«s Rpplicants in 91.Noc,.12
to 66 in C.h.No,320/92

5th Nai%qRoad,
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TN
s

72,

73, -

74,

75

76,

T7e

78,

Driver MNail

(Retired
Crane Driver, No.,4, Railway Querters, .

.‘. 11,_..

S.Railuag, hrsikere Bivision,
(Retired), Gopel Singh Querters,
‘BeHsRoad, krsikere,

Sri E,Naterejen,

S/o0 Ekambaram-K,

aged about 62 yesrs,

Oriver. Mail MR 429,
S,Railuay, Arsikere Divisiunm,
(Retiredg, No.291, Kumera;
Nileyem, Hassan Road,
Frsikere - 573 143,

Sri Subramany, : ‘

S/o Uthandi, eged sbout 55 years
Driver Passenger, S.,Rellusy,
krsikere Division(Retired),

C/o Antheny, 15/BK, Railuay Guerters,
hrsikere, - )

Sri R,Purushothem,

S/o B,Ramechandra Neidu,
aged about 63 years,
Oriver Passengsr MR 715,

- 8,Railuay, Arsikere Qivisicn,

(Retired), C/o R.Shaskar,
No.128/B, HUBCO Colony,

~ Bhadrevethi - 577 331,

Sri M Eeter,
S/o V.Anthony,
aged about 64 years,

MR, 139,
S,.Reiluay, krsikere Division,
(Retired), I Cross, Hessan Road,
Upmer Line, Rrsikere,

Sri Kanakaraj,

$/0 V.knthony,  Major,

Driver Passenger MR 106,

S,Railvay, Arsikere Division,
gC/o R.Anthony, .

Arsikere,

Sri Bheemsen,

S/0 H.Mahadev, :

aged about 62 years,

Briver Pessenger MR .E59,

$,Railway, krsikere Divisiun,
(Retired), Muthilamme Temple Noad,
5th Cross, Road, Near Uater Tank,
Shenthinagar, Doddaballepir,

Sri,R.Lakshminareyena,
5/0 C.B«Rangeppa,

aged about 68 years, MR
Retired Briver, 'P!'/412

o'e.e s APPLICANTS,



79,

80,

Shunter MR

81,

82,

83,

84,

85,

A

-(?etired
dnfront of Reiluay SY{

.Upparline,

. 9ri G,Indre Singh

e 8l

No. J.Lﬁ, Fttimaramﬂa hill

Coftcnpet BangaIOfa-

sri N, Channappe,
S/o Nzresimheiah,

aged ahout 66 years,w

Briver Goods MR 574,
5, Wallue

53,

Sulekree Post, Av%*kwxé

¢hi K,Subramaniyznm,
S/o Kattamari,

aged shout 59
801,
kFréikeres

S.Railua :
X IIT Croesy,

(Retired

$frsikere~-573 103,

8ri Jani, 8/0 A.Khadev

aged about, 62 years, |
Driver Mail MR 102 3
krsikers D¢v1aionx“°ﬁ
Thollur P.0., Thiruth
ﬂrsikere;

Sri M.Velayudam,
S/o Muthan,
aged ehout 61 years,

Shunter MR 307, S.Refluzym
Brsikere Division (Retired),

No,2/2, Sriramapuramj
Hassan Road, Arsikere

S/o B,Gopal Singh,
aged about 66 years,
Driver Mail MR,101,
krsikere Division,

No,194/R, Railuay Qugrters,

Fr81keree

Sri N,Krishnalah, S/¢ k.Muniya,

aged about 66 years,
Driver Passenger MR #

Southern Reiluay, Fr81kerﬂ Bitvision,,
C/o N.X.Manchar,
No.49/k, Railuey Qugrters,

(Retired),

RrSJ.kere0

Sri Kempa, S/o Muniyp
aged. sbout 63 years,]|
Shunter MR 248, S.Ral
Birur Bivision,
Bellary Camp,
Birur.

Hassan Roa

(Retﬁ
Negr Plaque—ﬁﬁ

59 years, ,-

12 ..

Arsikers Uiviszonm
AdBhaill ¥41lace,
5t1u Tiy
HERRY

Divicicny

mele Streqt,

III Crwss, i

os,

npa

f

lua
red;

B.Railua

b4

<

b

me Tenple,
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6€.

87,

88,

- 89,

S0,

91,

92.

98,

L EEESSE

o 13 .,

Sr1 Kenchi, S/o-Varadainh,

aeged about 64 years,

Driver Passenger MR 108;
S.Reiluay, Arsikere Dlviaion,

(Retired), No.221, 9th Cross,

Right Siue Hassan Road,

hrsikere,

Sri P,Nerayanasuamy,

§/o Ponnusuamy, aged sbouut 0A yeers

Driver Passenger Mt 439,

§,ailusy, Herihar Divisaor,

(Retired), Hessan Rcad, Uaswn Line,

Frsikers,

Sri C,Suaminathan, $/0 Chirtcppe,
gged sbout 58 years,

Shunter MR 804, S5:Reiluay,

firsikere Diviqion (Fe* ircd‘

.Hassan Road, Dour line,

hrsikere,

Sri Rame, §/o0 Beilary Natayaneppe,
aged ebout 66 years,

Driver Pessenger, Mi. 148,

5 JRaituvey, Ch¥ckjejur Divisicrh,
Qet g Bellary Famp,

Near blagU” Epna Temple, Birur,

Sri FeZEJ Rli Beig,
S/o Mirzen Baig;

gged about 66 vears,

Driver Passenger Mit 382,
S.Railvay, Shimoga Bivision,
(Retired), Tenk Mohalls,

6th Cross, Shimoga Town - 577 2014

Sri Bheema Naik,
S8/o Hanuma Naik,
aged about 68 years,
Driver Passanger FR 363,
S.,Railuay, Hrsikere Diuision,
(Retired C/o Rtd, P.Basavanna Gouda,
Badavana iveragere P.Cs,
Davanagere-23.

v, Babu, S/o Venkatappe,
aged ebout 51 years,

Shunter MR 630, S,Railvay,

Frsikere DiViBan,(?Cti“e")

C/o Govindaswanmy, tx.*wnicipbA

President, Ke.M.Road, Kadir,
Chickamagallur District.

Sri Lourdunethan, S/o Thangavelu,
aged about 67 years,

Driver Passenger MR 252,

S.Railua Bangalore Eity,
(Retiredg No,103/3, Ist Lross,
8id Byappanahalli, Bangalore-3

»+ APPLICANTS.
P aCDntdc/-



94,

95,

96.

87,

98,

99.

100.

|
Sri

“8hupter MR 577. 5.Ral

Sri M,Venuoopel, S/g|M

K.Sudramany, |
5/0 Kumaraesuamy, ' -
aged ebout 62 years,

Shunter MR 779,
S,Railua Bangalo*ej
(hetirod No.23/5, 1
Megadl Hoad Bgnoelov

Sri J.Baniel, §/c Joé

City,
2th Crogs,

[1] 14 L 20

—23¢

eph,

aged about 62 years,

Bangalcre City (Qo+1z
No.5/1, *E!' Strect, |
Nagadi Road, Bangalor

Sri Amdul Khaleel,
@/o Shalk Rahzim,
aged about 68 years,
Driver Pessenger MR
S.Railuay, Bangalnis
(Retiredg, No.19, 15?
Magadi Road, Bangslop

aged about 63 veaTs,
Driver Passenger "R B
S.Railuay., ,engalore!
(Retiredg, Nol.12/k, X
3rd Cross, Hanumanth&
Srirampurem, bzpgalapr

i
|

Sri Shaik Ameer,
S/o0 Md,8aler, ,

aged mbout 66 years,
Driver Passenger MR
S.Railua Bongalore
(Retiredg, No.786, 6t
Rnnepalya, Bangalore

Gange Hanuma, S/o Gangathudu

aged akbout 66 years,
Briver Mail MR 31,
'$,Railua Bangalore
(Retired No. 4/4, 1

Bangalore-22,

Sri Basheer Ahmed, |
'S/o Bzeem Mohideen,f
aged ebout 67 yearsy
' Shunter MR 221, §,Re

No.3, SBM Colony, |
Brindavananegar, Sth

470,

II Crosy
Dayananganagar, Srlﬂampuramg

iluey, |
Bangelore Eity, (Reﬁivad)

| Cross,
Mathikere P.0,, Bangalore-54

lucy,
Ue),
ot

a-23,

15,
City‘
Ha l.1|

plram,
e=21

City,
h Crcss
- 30,

City, .

b ok X 2
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108,

10",

/1040

105,

10Kk,

104

v 45 4

Sr1 L,Nsnjaieah,

8/0 Lingeieh, .

aged about 62 ears,

Briver Goods #R 698,

S,Reiluay, Yesuanthapur Division,
(Retlred m C/o M,Arumei,

No.1075/8, KN, Extension, 54h Cross,
YBSUPnthapur, Bengalore-27,

Sri K.Dasappa, $/o Krisnneppa,
eoed ahout 66 years,
Driver *RT, MR 377,
Railuay, Yesuanthapu iluisicn,
Retired), C/o P.Ananda,
JeBsExport, 6th Meipr, Indist-iael
Sub-Urb Peenya, Bangelore-54i,

Sri R.D. Rnto S/o B.DeAnto,
aged about 64 years,
Briver Passenger MR 21

!V
S. RalluaX Bengelors Lity,
(Retired), No.71098, irali
III Cross, Yesuanthapur
Bangalora-22,

Sri Syed Hemeed,

S/o0 Gulam 31lani

aged sbcut 65 ycers,

Shunter MR 759, S, Railuey,
esvanthpur DlVlSion

gRetired CIO p l.storbo,

p.to Railuay Station, ’

eswanthapur, Bangalure-2:,

Sri A.Yesudas, S/o A.Arokyasuamy,
aged about 65 years,

Briver Passenger, MR 510,

S.Reilvay, Bangelore D*ty
Retired), No.267, 4th Square,
urphy Toun/Hoysulanagar,

Ulsoor P.0., Bangslore-56% 008,

Sri M,Veera Raghaven,

5/0 Munisuamy, aged about &6 yeers,
Driver Passenger MR 50Z,

S.Railua Bangalore City,
(Retired¥ No,1%, Brindevennagar,
Extension, Near 80° feet Rgad,
Mathikere P,(C+, Bangcl orb-»u.

Sri.K.Subramaniyam,

S/o G,Kenni, aged about 65 years,
Driver. Passengpr MR 304,
S.Railvay, Bangalore City,
(Retired{ C/o Netaraj, No.- 9/!,
Railuway QUa“ters, YESUanthapur,
Bangalore—zz
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108,

193,

113,

1%

114,

kL !
!
| |
; N 16 e
| , |
Sri M.Nageraj, ‘)
&/o LsMurugesh, j
eged about 62 years, |
Driver Passenger MR 428,
S.Railvey, Bangelore|City,
(Retiredg, No.33/2, Neu No.1%%/2,
9th Mein Roed, Sriramepuram,;
Bangalore-21, o 1
Sri M.Munisuemy, S/o|Murtg2e,
aged akcut 62 vears,|
Driver Passengar MR gLk, |-
Southern Reilway, 3gnoeiwre {1y,
(Retired), No,9/k, I|Main,
I Cross, Henumanthapyrzn,
Sriramepuram, Bengelpra-21.
|Sri R.Arulnethen, « - !
S$/o A.krokyasuamy, |
-aged about €5 years,
'Driver Passenger MR b3,
S.Railvay, Bangalcre) City,
‘(Retired ’ C/o James, )
1N0.139/H, Railway Ouerters,
Yesuwahthanur, Banaglore~2:,
Sri T.A.Krishnamurthy,
'S/0 TeCebyveswany Pillei,
-aged about 63 yeears,
"Shunter MR 642, S.Rgiluev,
|YeSUanthapur(Retire‘),
' 6th flat, 4th Crossy
Mohankumerneger, fewuanthupd; Felay
~Mathikere, Bangalore,
|
Sri H,Honnaiah,
§/o Merigowde, |
 eged eabout 61 years)
' Priver Goocds MR 610}
§.R28iluay, Yesuanthegpur
{Retired)No,2, II figin Roed)
| 3rd Gross, B.K.Nagep,
- Yesuanthapur, Sanga}ore-Zz.
£ .
11 & ISrL N.krumai, ’
' 8/0 Mannersuamy, =
aged about 62 yeers,
Driver Passenger MR| 682,
S.Reiluay, Bengaloup CTity,
{Retired), No.1075/8, |
KeN.Extensicn, 5ti [Croés, |
Yeswanthpur, Banaalpr:-22,
Sri N.Doreiswvamy, -
S$/o V,Narasimhulu Nmidu,
aged about 75 years)
Shunter MR 213, 5,;Filuay,
Bangalore Contonmeqt(ﬂetirad),
No.52-H/R, Lakshmingarayanzgura,
Srirampuram, Banga*bre~21.j
|

«+s RPPLICANTS.
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115,

116,

117.

118,

11¢e,

120,

121.

* 0 17 e

Sri K,Hanumez1ak,

$/o0 Thimmareyeppa,

eged about 66 yeers,

Oriver, Mail MR 33, .
S.Reiluey, Bangalove Cit y o, ’
(Retired¥, No,5288/FlL«N,.Colony,
Rekrkbdnocllain Road, Yesuanthapur,
Bangalore - 22,

. Sri Mathew, S/o Krishnan,

eged about 63 vesrs,

Oriver Goods MR 660,
S.Railvay, Yesuanthspur,
(Retiredg, No.11, II Mein,
III Cross, B.K.Nagar,
Yeswenthapur, Bangeloxc-:2.

Sri A,Perumsal,

/o S.,Rrumugam,

aged sbout 64 years,

Shunter MR 447,

S.Reiluvay, Yesusnthepur,
(Retiredg, No.65/G,

Railwey Qudartcrs, Yesuanih=zpur,

- Bangalore-22,

Sri Shanmugem, ‘

$/o J.Subramsrye Mudaiiar,

aged about 63 years,

Oriver Passengar, MR 772,

Bangeiore Ccity, S,Reiluay, .
(Retired), No,586/1, 5th Main,
Basavanagar, Vibuthipuram ixtension,
Bangalore - 37, ’

kbdul Gaffoor,

§/0 Ballery Kbdul Khader,
aged about 62 years, -
Oriver Passenger, MR 387,
3,Railway, Shimoge Toun,

No.105, 6th Cross, Applicants in S1.No,
Basavanagudi, Shimoga Town -~ 577 201, 6$pto 119 in O.A.No,

Sri B,R.Thyegarajan, 298/92.
S/o hnentharaju Pilley,

aged about 73 years,

Briver Mail, $,Railusa

€3
: Bangelore City, C/o S.'.F.Oasan,Rgsiding at

No.29, 0ld No,55, CKC tarcen,
Lalbagh Cross Road,
Bangalore - 560 027,

B, knthony,

S/o Madurai,

aged about 70 yaars

Shunter MR 343, S,Railuays,

Bangalore City, C/o Phillip Moses,

No,18/B,' Railuay Ouarters,

Chicjajur, Chitradurgs Disivict. + s+ RPPLICRNTS,

.o Bontd,/-



122,

123,

124,

125,

126,

127,

128.

129,

- Briver Passenger MR 4

- Rshoknagar, Bangalors

Rangaieh,

S/o Thirumelleieah,
aged sbout 59 years,
Shunter, S.Railuey,
Shimoga Toun, ,
Hosehalll, Amruthur,
Hobli, Holsgunda Post

Kunigel Teluk, Tumker

K.Raju, S/o Kuppan,
eged about 51 yeers,
First Fireman ML 1141
S5.Railuey, Bangeslorz
C/o Station Mastexr,
Nayandahalll Railuey
Bangelore-39,

LquFleury’ S/O J 'LOF

aged about 5& years,
Mail Driver MR 583,
S.Railuay, Hariher,

No.%16, Rameiah Leynut,

St.Thomes Toun Posi,

‘r; 18 n;

-

i 4

Ciry,-

St=tinn,

Khammaznahaili, Bengalore-g4,

Nega, S/o Siddeppa,
aged esbout 68 years,

Shunter MR 252, S,Rzailuay,
Chicjejuv, WKorehare Solony,

Chicjejur-577 523,

Veradaraj, $/o Kuppusuwemy,

aged about 62 ysears,

S,Railuay, Bangalore
No.24/16, 12th Cross,

95,
C%ty,

Magedi Road, Bangelone-23,

Smt,Pgpeamma,

aged gbout 571 yesrs,
M?bﬁlate S,.Nage,
Briver Passenger MR 1
8,Railvay, Arsikere,
8ehind Sz.marrys Chur
Rrsikere-573 103,

K.R.Sestharamaiah,

33,

ch,

S$/o0 K.Ramaswamy Shastri,

aged ebout 73 years, .
Shunter MR 587, S.iei
Mysore, No.921, ARsoksa
Hallethkerei, Mvsore,

K.Srinivasalu, $/o0 V.
aged about 62 years,
Driver Goods MR 747,
Byepenahalli, No,.8, }
Markhem Road, Cross,

lueay,

Krishnas

S.Railug
st Streg

-23,

FDistricit,

‘Easterdss-35,

!

Loy,

Ys
t,

+ev RPPLICANTS
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137.

138,

139,

140,

141,

142,

143,

C w20 .,

-h Shivappa Rao,

u/o Hehnantha Reao,

aged sbout 63 years,
Briver Passenger MR 47€,
§,Reilvay, Frsikere.
No.496, Bunné Mantap,
't Layout, h
Mysore,

Smt.Bebble Rezoric,

aged about 44 veers,

u9o late P.Rezorao,

Driver Passenger "1 467,
S,Railway, Bangalore City,
No.932/3, Opp.Kiren Buildaing
2nd Main, 5th Crosse,
K.N.Extensicn, YESUanfhepur,
Bangalore-22,

~§mt.B.S,Susheelamme,

ed about 50 years,
N?o late 8.Shankar,
Driver Goods MR 432,
$.Railuay, ﬁr81kere, .
C/o V.S.Laxmi Remana, Nec.32/%,
Railuey fuartcrs, Arsikere.

Smt.S,Serasvathiamma,

aged about 58 years,

M?o lzate A.R.Srinivasa Rao,
Driver Goods Mt 773,

S.Railway, Yesuanthapur,
Bangelore. No. 154/K, Sth Croos,
K,N,Exten51on, Triveni Roed,
Yesuanthapur, ‘Bangalore-22,

§mt G.Hansabai,

ageé about 5% years,

W/o late G.R.Srinivasamurthy,
Goods Driver MR 740,

S.Railuay, Prsike;u, No, 73/3, "
New Railway Quarters,
Yeswanthapur, Bangalore-22,

Smt.P.Savithri, .
aged about 52 years,
U?o late P.M.Panduranga,
Driver Goods MR 712,
S.Railuway, Yesaanthaer.
Bangalore-22,

Smt.Mestan Bi,

aged about 50 veetvs,

w?o lzate Mohamed Sherifr,

Driver Passenger MR 419,
S,Railuvay, Shimoga Toun, ,

Near Anjaneya Temple, Hassan Road,
Arsikere,

ivarathri Esugranagar,

... APPLICANTS
T e o;tontd‘/-‘.



130,

131,

132,

133,

134,

135,

136,

v

Driver Goods MR, S,

-Jenathe Colony, Hoa

Smt,Noreen Fletcher

ed ebout 62 years
W?o lete V, Fletcher

Mail Driver, S, ?aiﬂUay,
Bangelore City, No,8,
Dauvker Roed, 9th ﬂak
Mathikere, Bangalore 560 0S

Smt,Lakshmamma,
ed ebout 42 yeers
v/

o late K.Siddeish

Pointsman Subramar)
Reilway Stetion, Ns
Puthur Teluk, South

Smt Shanthamna,

ed ebout 43 years
M?o late Thippeswam|

First Firemen ML %2
S.Refluay, Chicjciu

thicjagur-<77 523,

Smt.5.R.Susila Bss,
eqed about 54 year&
H?o late S,Rema Raod

Diesel ARecsistant MR -

S.Reiluvay, Yeswanth
t/o S.Revi, No.73/3
Reiluay Quartere, Y
Bangalore-22,
Sat, -harademms,
ed about 53 yeers
N ‘}Jate R,Remoo,
1Uer Goods MR 456
5,Reiluay, Mysore,
N6.2065, kkbar Romd

Pandi Nohalla, My so:

Smt.Kenthemms,

2
Driver Gonds, S. haﬂm
Herihar, C/o" S Revanne,

S
~J
<

“‘_B)7*~'5—"”— e m_ s

s =

Ny

vayv,

o Rownd

ttana iumc,

Kanaru,

e
9]
L
@]
l1
4\
-

- ..
c £
G
- ‘e

suantnabur,

ed about 51. yesars
u/,

o late Ragemanick

Arsikere, No. 9012

Lecha Naik, Quarter@
Hassan ROad Arsikep

Kempaieh, §/0 Range
aged ebout 68 years,
Driver Passenger MR
S,Reiluay, ChiCJLJL

Singanahalll, Singar

Gubbi Taluk, Tumkur’

‘ah,

107,

,dhhllj Rost,
:Distriut.
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144,

145,

148,

147,

148,

149,

150,

.Jl 21 s

Sri Presad Kiren,

sged asbout 24 yeers,

S?o late Govindaswany,
Shunter MR 386, S.Railuvey,
Rrsikers, C/o §riniVasan,
Railway Ticket Collector,
Neer Reiluey Under Bridge,
Hessan Road, Arsikere,

‘Smt.Rachel B'Monte

aged about 58 ysars,
U?o late h.R.D ' Mcrtse,
Oriver Meil MR 2C,
S.,Railvay, Bangslcre,

" No.220, VST Road,

Opp.Banasuedi Rai;uay Stetion,
8angalore-~B4,

Smt,Nishajen,

aged about 5B y=zars,

U?o late Syed Rbaul Fresz,
kssistent Guerd, E£,Re2ilvzy,
Bangelore City,

C/o Syed Chouse Fashe,
No.304/1, Reiiuay Gusrtercy
MeGe Col"ny, Bangslcre-27,

Smt,hsiyajan,

aged sbout 60 years,
u?o late Tajpesran
Pass rger Driver MR

i77,
S,Railvey, Mysore, Nc,.6,
R.V. LeYUJi Seshadripuran,
Bengalore-20,
Smt.hnnamary,

aged ebout 43 years,

u?o late h,Chendran,

Shunter MR 359, S.Railuwey,
Bangslore Cantonmeht,

Muthamma Gerden (Chinnappe Gerde:;,
Munireddypalya, Bangalore.

Smt,Jyothilakshmi,

ed about 50 years,
U?o late Chinnavenkats Remeneppa,
Diesel Rssistent MR 567,
S.Reiluay, Arsikere, fifo Jeyappe,
retired postman, I Cross,
Down Line, Hessan Roed,
hArsikere,

Balaram Singh S.ke
S/o S.Rnejeneyaram Tivr,

R No.8%, S.Railway,

rsikere, Hosamane 4th CtO%a,
Shimoga.

.eo APPLICANTS
..Contd./-

.




151.

152,

" Shunter :MR 797,
Bangalote City, S,Railvay,
Street,

153,

154,

155,

156,

157,

'\:/

KeMadurei, =

S/o Kalu Moudaliyar,
aged skout %Y years,
Goods Driver, MR 680,

s‘Rjiiuay Shimoga Toun,.. . |
Rtﬁgéolon;5’ﬂear Railuay Stet}

Shimoge T0up5577 201

HoSSathya Netayansyy
S/o H.Srinfivasaish, -
aged abdﬂt 3 yeofS’g.

No.17, Remakrishnalah
Seshadripdram,
Bangelors-560 020,

Kousalya Bai,
eged 52 years,
M?o late K.Keroji Raa,
Driver ‘Goods MR 63.,
S.Railuay, Mysore,

No .8Q7/R, loco Colony,
Reilway Quarters,
Yadavagiri Poet,
Nysotéf%@.

R.Pram{le Bai,
aged about 50 yesars,
5

o late J,Sathyanaray

Shunter MR 748,

Bangalare City, S,Rajlway,
No.3, Beeradevaru Gudi,
Ranaginghpet, 4th Crosk,

Bangalore City,

Khamrunnisa,
aged about 43 yeers,
i/

Bangelore Cantonment,
C/o Sajjad Sheriff,

Jadidasnagar, 3rd Crdss
D.J.Halli, Bangelore-45.

BsN,Nagaraja Rao,

S/o BeNoMoorthy Rao,
First Fireman ML 1525,
S.Railusy, Mysore, Ko,
Kanskagiri, Municipal ¢
Vidyaranyapuram,
Mysore-570 008,

krokya Mary,
aged about 60 years,
%

o late M.Chinnaswamy,
Briver Passenger MR 82,

S.Reilway, krsikere

22 ..

<)

o late Yusuff Sheriff,
Shunter MR 835, S.Reilvay,
U0.99,

ra,

’

12,

"arm Road

un}

«so RPPLICANTS
e .Contd.‘/-




158,

159,

160,

) 1 61»

162,

163,

164,

Residing at f.v23 .
No,152/79, Pushpagiri,

Belvethagrama,
Mysore-570 015,

V.h.Selverangam, :

S/o V.B.Appaiah Mudeliar,
eged ekout 53 years,
Driver Passenger MR 483
$,Railuay, Bangelore City,
No.63, Pillenne Garden,
111 Stege, Rallway Laycur,
Bangalore-560 U405,

F.Arokya Deass, .

S/o M,Francis {iate)

aged about 24 yeers,

Driver Passenger MR 234,
S.Railway, Heriher, I Cross,
01d Arlepur, Guthoor Post,
Harihar - 577 603.

M,Sundare,

aged ebout 55 ysers,. p
M?o late G,Ethirajulu Naidu, '
Briver Passenger fi 90 .
S,Reilvey, Bangeicre City,
No,.208, R8H £Lolony, Whitefield Road,
Madheveprura Poet,

Bangalore~560 0aby

{§?F°jﬁy :
eged about 54 years,
'M?

o late D, Rrumugern,
First Fireman, S,Reilueay,
Bangelore City, No,U/41,
Selvanagar,. Okalipuram,
Srirempuram P.0,, Bangalore-21,

Shanthamme,

sged ebout 60 yesrs,
&9

o lete Sunder Cadjil, N
Driver Boods MR 705,
S,Railway, Hariher,

No.79, Cld Arlapur,
Harihar,

+Anthonlamme,

/o late B.Sandisgo,
hunter MR 805, S.Railuay,
Rrsikere, Merian Ville,
Behind St.Merry's Chureh,
Rrsikere,

:3ed about 45 years,
W

Philominea,

aged about 57 yeers,
U?o lete C.Ahnthony, .
Shunter MR 537, 3v3aﬁIUay4:
frsikere, Behind St,Mearry
Church, frsikere,

a
&F ..

REPLICANTS .
Contd./-
A .




165.

166,

167,

168.

169,

170,

171,

v

Passenger Guard EMB! 887
2.

Sallath Mary,

aged sbout 58 years,
W/o late Arokya Suamy,
Shunter MR 219,

S.Railuvay, Hariher, B
C/o Thomes, TXR's Office,
S,Reilvey, Birur..

P.Ohanalaxmi, :
aged about 49 years,
U?o late P.Muniswamy
Driver Gonds MR 683,
S,Reilvay, Harihar,
8/c late Sunder Call

No.79, 01d hrlspur,
Harihar,

-

[

(e
e
]

Kamekshiamma,
aged ahout 58 y=ars,
U?o late Chokkallnganm,

Shunter MR 227, S.Ra1lusay,
Yeswanthspur, No,48,

Selvenagar, Behind Uepvi Talkics,

Srirampurem, Bangalure-21,

C,Fletcher,

S/o R.Fletcher,
aged about 62 years,
Driver Passengan MR 391,
S.,Railvay, Mysore,
No,58/59, Kennedy Nest,
Pushpagiri, Mysore,

Razia Khanum,
aged about 28 years,
030 late hbdul Hameed,
Shunter MR, S,Railuay,
Rrsikere, 6/0 Md.Abbas,
Gopal Singh Quarters,
B«H4Road, Arsikere,

Mazbool Jan,

aqed -about 49 years

U?o late Rhmed Baig '
Shunter R 521, §,Railuay,
Bengalore City, C/n|Rfroze
No.99, 3rd Cross Road,
Iadidas Nagar, D.J.Halli,
Bangalore-45,

KeV.Surappa,
S/o Venkatanarayeneppa,
aged about 72 years

S.Railuay, Hessan, N
9th Main, 4th Block, -
Jayanagar, Bangalcre-11i,

ee 24

Beig,

ey

HPPLICANTS

...Eontd./-r .
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173,

174,

175,
S8/o C.Narasimhachar,

176.

177.

178,

e 25 .4,

R.Srinivasan,

S/0 Remeswemy,

aged about 64 years,

Driver Goods MR 755,
S.,Railuay, Bangalore Clty,
No.62, III Cross,
K.N.Extension, Yeswanthepur,
Bangalore = 25.

S.R.8araswathi,

aged about 50 yegrs,

W?o late S.Rejagrpale Fec.
Briver Goods M3 737,
Yeswanthapur, S,Rsilvay,
No.28, Anajana Nilayae,

II Main Road, H.K.Nagar,
Yesuanthapur, Bangalore--27.

Farida Banu,

agad about 35 years,

W/o late Syed Nisser,

Diesel Assistant ML 1247,
S.Railuay, Arsikére, Mo, 2257,
Rsoka Wast Croes-20,

NYéore.

C.N;Sareerangag

aged atout 53 yeers
Assistant Guarc EMT 726,
S,Railuay, Prsikere.
No.46/2, 81d RMS Roed,
Rrsikere,

E,.Chandra Bai,

aged about 54 years,

U?o late Y.Ekambaram,
Driver Goods MR 379,
S.Railuay, Yesuwanthepur,
No.4371, 3rd Cross,

13th Mein, Subramanyanacer,
Bangalore-21, -

Philomine,

eqaed about 58 years,

M?o late T.Frokyasuany,

Driver Mail MR 18,

S,Railway, Bangalore City,
No.21, Hanumantheppe Road,
Kammanahalll, Ramasueny Pslvs,
Bangalore=33.

N.K.Pankaja,

aged about 56 yeers,

M?o late K.Krishna Iyehgsey,
Passenger Guard EM3 371,
S.Railvay, Bangalore City,
No,1562, Milk Centre,
Vidyaranyapuram, [lysare-37C 008.

... APPLICANTS.
Contdc/—
R .




179,

180,

18%1.

182,

183,

184,

185,

B.Jayamme,
aged ebout 57 years. g
M?o late N.Besavaraj
Driver Passenger MR
S.Railuay, hrsikere,
C/o B.Vasanthakumar,
No.6/C, Reiluay Quarters,
Near Children's Park,
Bangerpet.

Zgilunnise,
agec about €0 yeurs,
U?o Syed Yaseem (lnte),
Driver Goods MR 480,

S,Reiluay, Mysore, No.2599
'5th Cross, Mousa Diven Kha

Mandi Mchalle, Mysoie.

A.Rahimam Knan,

S/0 Imen*Khan,

aged akout 69 ycars
Shunter Mt 300,
S.Railway, Harihar,
No, 452, T Cross, Gandhineg
Harihar.

Prapullekshi,

aged ahout ®1 years
M?o late Christophe
Driver Coods, MR 570,

¥

Andre

.S.Raildeyt Mysove (BKLR),
ke

No.94/8, Lowo Colany,
Reilway Quarters, Yela¥aul
Mysore~20.

Gayatri Shanmugem,
aged ebout 38 years,
U?o lete S,Shanmugam,
Briver Pessenger M3 205,
S.Railvay, Mysore,
No.91, Vil Railuey
Mysore-20.

N.Narayanasuamy,

S/o Narasappe, ;

aged about 62 year

Shunter MR 440, S,Railuay,
Yesuanthapur, No.5/6/47,
Laxmipurem, Near Railuay 3
Hindupur,

N.Nohixuddin Khai,

5/o M,Abdul Nahkikhan,

aged ebout 63 years,

Guard Passenger EMT 461,
S,Railvay, Mysore, No,2244
Sawday Roed, Laskhker Moha
Meene Bazaar, Mysofre,

8
n? Foan,

al,

uk,

O Test,

4 4% 3 !
.ation,

A
Lla,

«.. RPPLICANTS
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' L



185,

187,

1883,

- 139.

190.

191'

192.

193,

ve 27 o

Victor,

e

$/o Jaseph, Rpplicants in S1,Ne,120 tu

eqged ebout 67 yesrs,

186 ere applicants in

Shunter MR 315, De&e277/92. .

S.Railway, Bengelore City,
C/o F.C.Nathen, No.Z,
Mukthea Garden,

Spur Tank Road, Chetpet,
Madras - 600 031,

K.K.Bajarathnem,

S/oK.ks Raghavan,

retired Briver '8! Grede,
Staff No,P,5521,
“"Rajeneesh™m Shoranur.

K.Velu, $/o Unnerd,

Retired Guard 'D! Grads,

S,.No,6314, Devaki Sacanam,

- Nedungathoor, Shoranur = ‘e

K.Kesavan, S/o Kerthy
Retired Guard :
S1,No,6066

14

. Shanthi 3havean,

Veloor.

P.Paramasuwaran Nair,

S/o Krishnan Neir,

Retired Guerd “&" Special Gracde,
S.MNo,5077, Pedinchare Chonal Housa,
Shoranur-1.

Ve.CeSankunni Neir,

S/o Achuthan Nair,

Retired Guard "A"

Special Gmeve, S.No.6172,
Rzikkara Housse, Kavalapparas,
Shoranur.

P.Sundaresan,

S/o Kunhikoran,

Retired Driver g%

S.No,P 6439,

Vanajas, 4/73,

Bpposite Providence High School,
Gandhi Road, Calicut. |

K.Borai Samy pilisi,
S/o N.Arunchalam Pillai,
Retired Guerd A" Grece,
$.,N0.10713, Gift douse,
Manjakkad, Shsranur.

Applicants in S1.Nu,
187 to 193 ere
applicants in 0.kh.44/93,

.o« RPPLICANTS,
...CODtd./—




194,

195,

198,

198,

200,

"
R,Ramar. Neir, 4
S/o K.Nerayanan Nair,L
Retired Driver '8' St
Ne.P 2314,
Raviyankandath House,|
Chuduvelathcer, Shcrgnur - 1.

E.K.Ramankutty Nair,
5/ Kanran Nair,
Retired Guard Special
5,Nc,5026, Mundenath |
Cheruthuruthy Fost,
Trichur District,

T
e o)
jea D |
nom
-~ -
~ T

R.Krishna Naidu,
S/o Ramakunhan Neidu,
Retired Driver '2',
S.Ne.b 6445, |
Nallisseréparambil'Hduse,
Mudaliar Street,

Shoranur - 1.

L.Manikam Mudaly, ‘
S/o C.Lakshmanan Mudgly,
Retired Oriver 'C¢ |
5.No.P 4026, Manickanivaes,
Mm.G.Read, Shoranur-3;

T.VeSreeman Pillai,
S/e T.V.,Ropan Pillai,
Retirea BDriver 'A' Grade,
S.Nﬂip 1794, .
Sunil Vihar, Ganeshgiri,
Shoranur-1.,

E.Paramesuaran, ,
S/e P.N.Sghrasanams |Lyer,

Retired 'A' Special [Grece Guard,

S,.Nv.1495, Devi Nivas,
Nedungestur, Shoranure-1,

T.Sankunny Nair
Retired Guard 'A', S.Na.6459|,
Padmalaysm House, Paruthiprs,
Sheranur.

C.Balakrishnan,
S/o T.Sankaran Nair,
Retired Oriver ‘'e',
Staff No, P 5702,

Krishna Vihar, Vellgtheel ldger,
P.0.Cheruthuruthy,
Trichur District.

S/e M,Pchuthan Nair,

Rpplicants in 31.No.
194 to 201 are
applizants in 0.k.45/93.

vese RAPPLICANTS
see @ Contﬁ./*



202,

203,

204,

205,

2064

207.

208,

210,

*rfShoranur-1.

e 29 a0

K.Gavirden Kutty Nair,

S/n C.K.Achuthan Neir,

Retired Driver, Staft No.F.2833,
RA% Special Grade, Vedakkekonnsnath

House, Chuduvalethur, Shoranur - 679 121.

P.Remankutty Nair,

S8/o Z.K.Shankaren Neir,
Retired Guerd "“A"
Special Grade, Staff WNno,
E 145671, Pullcorni House,
Chuduvalathuy Shorahur-" -

P.Narayane Pillel,

S&/o P.Krishnan, Retired
Driver “C%, Staff Na, P 35L4,
Poovathingal House,
Kizhekethil, Panntnipra,
Shoranur-1.

S.Raman Neair, S/a_ Kriasrnan heir,
Retired Criver “C¥,

Staff Ne,P 7065:, Stamcical nsuse,
Chennthunezthi Past,

Trichur Districzti.

V.Narayanan Ezhuthachan,

S/o Bglelu Ezhashachen,

Retired, Lsce Shunter,

S.Nes P 8117, Devasamperambil Houee,
Mannanur Post, viae Ravelapdlae

K.Chellan, 8/o T.Keruppan,
Retired Driver “"C%, S, NesV3,
Muthukurssi, Kunnath Houss,
Genashgiri Pust, Shoranur,

K.P.Gopelan, $/s K.Narayanan Nembier,
Retired Guard "B%m S.No., 7525,
“Leela Sadan",

Railwey Booking Cfiice Rocd,
Shoranur. ’ .

709 ‘imm.Kesavan, S/e- Perugan,

I.F.Man A'B',
J 10026,
athil House,

M.Sankaranarayanaf,

S/e Govindan Nair K.,
Retired Driver “A® Speciel,
S.No, P 2911, 'Rama Nivas'
Ring Road, Manjakad,

~ree

APPLICANTS.

PO Eontd./—



211,

212,

213,

214,

215,

216,

2117.

218,

219.

220.

de 30 4o

K,hchuthan Nair,
8/0 kchuthan Neir,
Retired Loce Shunter,

$,.No, B 6054, Kadambét House|

Mundamukam Amsom,
Post Ganashgiri,
Shoranur=-3,

C.Manimuthu, 5/o0 Chambaks
Mudaliar, Retired Driver "E"

S.Nn,P 7492, Nambanthodi ncu

No.179, Mudaliar Street,
Shoranur-1,

K.P.Govindankutty,
Since deceased by Lelgal Rep:
Smt.Sulochana Amma, HeNn,5/7%

Namban Thodi, Mudaliar 3tree

Shoranur-1,

E,Balasubramanis Menon,

S/o Madhava Reo, Regired,
Driver "B" Grade, S¢ho. V' 6,
"Geetha Nivas", Ponnemzngalg
Shoranur,

K,Sankaran, /o0 Medhavan K,
Retired, Oriver "A"™, S.No,F|

SR,

esent2tive;
‘

3%,

t’

m House,

4505,

Kayanathuthedi House, Kalligpadam P.0.

Shoranur - 2.

V.K.Velukutty, $/0 Kelu Nei:

£

Ka s

Retired Driver "#*%, S,No,9730,

Karthika, Kanalappata,
Shoranur. {
Mm.Velu, $/o Velu,

Retired BDriver “B" (rade,
Staff No, P 7936, E
Naikankunnathu Veedu,
Kovalppera P.0.

P.P.Velukkutty, $/0 Snhanku,
Retired Driver "B",

$.Nn, P 7182, Padinchervettfil House,

Karakkad, P.0.Kaveleppare.

P.T.Ouseph, S/n Thamen, Retjired.,

Guard “B™ Grade, SJNo, 9431,

Yayyappilly House, Vappalagsery P.0.,

Angamali, Ernakulam.

P.Krishnan, $/o Imbichyadi)
Retired, Driver "&" Grade,
5,Nc, P 5730, Krishneghar,

Nedungathur,; Shoranur-673 12

-5

S1.Nos, 207 te
216 are applicants
in O0.he46/93.

eee o RPPLICANTS
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ce 31 40

221, M,Chendukunhen,
S/o M.Imbichikutty
Retired-, Driver "A"
Special Grade, S.Nn.F 2857,
Pilassery House, P.0.Vengeri,
Via Calicut.

222, M.P.Kesaven Nair,
S/o P.K.Chandu Nair, Retired.,
Fireman "B8%, S.No.9461, _
Chemmanassery Padinheru Heuves,
Kottwel P.0,, Calicut,

223,  P.K.Ramapenicker, : S$1.Ne,217 to 223 are
S/o Chamy Panicker, applicants in 0.R.47/93,
Retired,, Gaeed.®A"™ Grade, |
S.Nm.8284, Navaratna,

P.0.Kunniampuram,
Ottepalam=-4.

224, ¥K.Balakrishna Menon,
5/e P.Madhave Menan,
Retired Driver 'A!
Special Grade, Staff Nn,P 2437, .
Kerandathil Hcuse, ferandathil -.zne,
Trichur - 1,

225, M,P.Chinnan Mennn,
S/e P.Sankunny NMerern,
Retired Guard 'A
Special Grade, S.No,9333;
Rlongot Ushas, ®«0.Pulaked,
Viz.Chelakara, Trichur,

226, M.P.Gepala Pisheretl,
S/e C.P.Raghava Pisharcti,
Retired Guard Special Grede,
Pasrnima Manjakkad,
Shgranur-679 121.

227, C.Chendrasekharan,
S$/o M.K.Mennn,
Retired, Special Grade Guerd,
S.Ne.7618, "“Gekul®,
Rshak Nagar, Kamboni Roed,
Ryyanthele, Trichur-3.

228, V.M.Abdul Kedir,
S/a V.MiMchamed Haji,
Retired, Guard fA'! Special urace,
5.Ne.9826, 20/163, "THeupatni®,
Pesthol, Trichur. '

228, 0.P.Bhaskaran, $/o 0.5.Paran, $1,No.224 to 229 are
%etired Coods Guard, s,¥s,k 1930, applicants in 0.k.48/93,
rayampureth Housse, P.0. :

Ksorkanchery, Via, Trichur, ,
W *» C.ntdo/-



230.

231,

232,

233,

234,

235,

236,

237,

238,

239,

Vel .Sankaran Nair,

-K,K.Susheela,»u/q Late

P.0yChirskkel, Cannanore- 6]

'Reiluay Celeny P.0J,

.ot 32 o"l"

P.Nareyanan, ‘
S/o Sankaren, Retired,
Special CGreds Guerd,
S,Ne.EE B6, “Ushas",
Rayaroth Paramb, P.0{Parel,
Tellicherry-670 671,

§/o0 T,Nareyenan Neir,

Retired ., Guard 'A'/Special]

S.No.12746, hshirvad, Pevel,
P.0.Koothuparamhe,
Pin-670 643.

C.H.Balan Nembiar,

S/o Kunhikrishnan Adicdi ¢,,
Retired Guard, ‘&' "o o0 0
S,MNo,3997, Usha Bhavan,

P,0,Kottayampoil, Vie. Telll

M,Padmanabhan Neir,

S/o R.V.Krishne Menon, Retir

Driver 'A' Special, [B.he. F
Davi Nivas, Kottara*humpars,
P.0.Azhikode, LCepnanore.

Vs C.Pnand=n, Retired,, Drivg
S .No,2635, “Anand® Yiher, Y1
Kannur -~ 670 008, |

M.Narayani, /o Late K.P.Nar
Nair, Retired. Guarda "L7,
S,.Noy 1903, Madathil House,

K.Kunhambos, S/n Pppu, Retis
Shunter 'B', S.Ne.P,5331,

Packkadam House, ‘

P.0.Trikkripur, Kazharged.

ed,,
67rad,

0 011,

ed.,

SReITY .

K.N.Vanajaksﬁy‘ M/O‘Laté C.H.Gopalén,

Retired Guard 'A' Special,

S.Nn39498, Chettiyam Veettil,

R.K.John, S/e BuJ.Kurian,
Retired.,, Guard 'RY,
S.Ne,9€83, Ariyathu Pecanbi
House, Pallam.P.0.,
Kottayem - 7.

(2=

R.Merappan, 5/e Rambrﬁound,n,

Retired Dgiver, 'C!
Staff No. P.2718, EDB-118 G,

Erode - 638 002,

Near Railway B Cabin, Badagpra.

81,.Nw,230 te 238 are
applicants in 0.k.49/93,

... APPLICANTS,
» e "Contdo /-
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240,

241,

242,
243,

244,

245,

246,

2471,

248,

0 33 __".

KeC.Nallappan,

S/o $.Chinnaeppe Geunder,
Retired Driver A Specisl,
S,Ne, F 2946, Door IT o4,
Parvathi Krishnan Street,
Kollem Palayam,

Erede - 2,

P.Karuppannan, S/ Pangic Gownder,
Retired,, Driver 'A’,

S,ho, P 3583,

Korakattu Uaia81l

Door Ko.5229/A 14 CaausTy Red.,
Erode-7,

M,Kandasemy, S/s Ma?apya tocundewn,
Retired Oriver 'C', S.No.P 2489,
9%:376, BEUN Roed, trcde—BSB 502,

» Muthusary, S/o Paleni Gognder,
Retlred Driver!C S,.ls,P 270¢,
Raghavends Nagsr, "Ereds- /.

AR.Ramasamy; S/o Aya Gauﬁdnny
Retired. Bramter'F8', 5,Nu,2336
Pudhupalayam, Docr 246
Rlampaleyam P.0., Erode-B.

-

I’

S,Kandasamy, $/o Sengadan,

Retired, Driver 'C',

Staff No.P 4103, Ragavanaadar

Negar, Door No. PAB 18, lavery R.S.,
Erode-7,

C.Kumaresamy, $/o0 Chellappa Gounder,
Retired,, Fireman '8', $,No,P 7885,
Door No, PPI 283, Pudupalayam,
Allampala‘yam Post, Erode-£,

Teds Peerakhan, S/o0 T J«Jamallutheer,
Retired,, Driver ‘B°,

S.No, V,38, D.No,94, Relluay Colony,
Post, Erode.

Veleppa Gounder, K,
S/o Kolanda Gounder‘
Retired, Shunter '8

8.%o, P 3370,

249,

\Z

‘Puthupalayam, Kattoor,

Alempalayem Post,
Erode-8$.

P.Keruppannan,

S/o Paleni Goundan
Retired., Shunter ‘B'
S.No.P.4084, Door No,. 19:,
Pudupalayam Akkarkam,
Rlampalayam P+0., “roco=g,

. APPLICANTS.
. --Contd./-



250,

251,

252

253.

254,

255,

256,

257.

Retired. Diessl Avsl%tant

S5,Na,P 3531, Avakathu,

‘Ernde-7.

A, Nallasamy,
S/o bdv2 Gounder,
Rellrzd., Driver 'B',
S.No., PT3 10237,

D, No,.280, Puthupalayam,
Alampalayam P.0.,
Erode-0.

N,Kaliannan,
S/o Nellacounder

5.No. P 4011, Sastri|Nagar,
D.No.55, Near Warer janw,
Erode 638 002.

K.Ramasamy,
S/o Kalianna Goundan,
Retired. Shunter ‘B!,
S.No.P 3958, D.No,.6%)
Bdappalli R.S. Pest,
Cavery, Erede-7.

P.Sengeda Gounder,
S/o Palani Goundst,
Retired,, Shunter B,
S.No, P 4429, D.Ne,5p,
Bdapall: Uillage o
Pappapalsyam, Cavery\R.S.,
Ergde-7.

P,Muthusamy,

$/0 Pasini Gourden,
Retiredy; Shunter 'B!
S, N» p SDq Pudhupealleyen,
D. No 263, ﬁgraharam, ’
Alampalayam P.0., Enode-8,

-

V.Sengodan,
S/o Velappa Gounder,
Retired, Shunter!'B!,
S,Na. 5133 D. Nc.2/6r
Dttapalli Plileyar‘Vcil Sty
Cavery, Erode-?.

Ko Chinnappan,
5/c Komara Samy Geunder,
Retired,, BDriver 'C1T,

Cavery P.D., Colony|Roed,
Erooe-7,

P.Venkkatachlam,

S/e Peruma Gounder
Retired., Shunter '@
S.Ne, P 4097, = 1/11
Karuthuveli Thottam
Odappalli, Cavery R.Sa

IR

eat.

a s ® AppLICANTSQ
.‘.gontd./-



oo 35 4o

258. N.Velappan §1.Nu,239 to 258 are
S/o Nagga &ounder, applicants 1in 0.k.50/93,
Retired,, Shunter 'B', '

S.No, P 2647,
D,Ne,1/20, Odapsalli,
Cavery R.é., Erode-7,

253, T.P.Gevindan,
S/o P.,Kunhambu,
Retired Guard Special
Grade, Staff No,11159,
Prasanne Wives, P.0.,
Chirekksl,
Cannanors - 670 011,

260. K.Sreedhsran,
5/0 B.Achuthan.,
S.Nn, P,3180
'Thenai House‘
Opp. Railuay Station,
Chirakkal pcon,
Cannanore,

261 M.Balgkrishnan,
S/o NemBikutty,
Retired., Guard 'A',
S,No, 15870,
Manfkketh House,
- Good Shed Reac,
Tellicherry,

262. p.K¢R8man Nair’
S/0 P.Kurhambu Nair‘
Retired,, Driver 'A' Speciel
Gredo, S.Né, P 6446,
Kavinchalil, P.0., °
Azhikode, C¥nnanore-670 009,

263. V.M.Karthiyeni Amma,
W/o Late K.P.Jenardhanan Ngir
. Retired., Special Grade Guard,
$.No,9650, Ashok Bhavan,
Thamarakuzhi, Msalappurem,
Pip-676 505,

264, K,Govindan,
S/o K.Aruvan, Retired.,
Driver 'A', Preetha Bhavan,
Kelladathode, P.O0.Alavil,
Cannenore.

. C.Kunhikennsan, S/o Raman,
265, Retired,; Guerd, S.Ne,i5S54,
: - Azhathu Veetil House,
P.0.Kadamboor II Ward,
Via, Etskkat, Pin-670 567. . APPLICANTS.

V . | sos s ContdO/-

¢



266.

267.

268,

269,

270,

272,

P M oHS ymavath
271. |

' Retired, Driver A

“C.K.Chandan,

-Retired., éhunter,‘

S.No.-P 4361,

;N Vasu, $/o RampothJ

4 ) 36 ¢Q

Retired,, Shunter G‘,ﬁ

S.No. P 5024, _
Kottiyath House,
P«U;Nuzhappilangedy

Pin- 670 663, Cannan

PsK«Kannan Neir,

S/a Rppu Nair, Retir

ﬂore}_

ed.,

Shunter '6', S.Nc.Py7794,

Varkulathu Vayil

~Nesr Akliyath Templn
P.0.Azhikcde, i
! Cannanore=-670 009,

P.®.Rochini, W/o Lat

S,Ne, P 7173,

_Chambakachalil Housg,
r+C0.Muzhapilanged,
| Cannanore District;

5/0 Ambadi, Retired
S, Ne . P 8223 KaraV'

2] K.Chenbt
Retired Shunter "Bty '

Ekkchi, P.0O. Pelioda,
Via,, Trikkarlpur,lkazharaod¢

f..Nsrayeni

Machirnurem Housze,

P.0.Cheruvathur, K _argod.

y
e Late B, kmot
Retired Tri.-~ A'S

;WT

+No.P

W/c Late k. KIJﬂhnen,
{

S.No. BASY, &resud.leh;: «

MR%i Gy o ddr Lo 4

l

T.P.Leelavathy Amms

S,.N¥e.4654, Kesavs

?
M/o Late P.V. Kesav%n Nembigr,
i

pecial, |
‘.‘ 1\]88”

Near Elayaquor Temﬂle,
P.0,.Mundayed, Cannsnora.

Ve & Balekrishnan, ﬂ

0/0 V.Demoderan, Retized.,:

Driver 'A‘ SpeclﬂL,

8/9, Reshmi, ’S.N.Ndgar, °

P.0. Thottada, Cannenore—?.

Shuntex|'B',
House,

amgrbil
jecial, Gward»

Scho?l
R I Cann'nore.

?

r

S1.No.259 to 268 are

applicants in 0.R.51/93,

"

. APPLICANTS.
.....Contd./—




274,

275,

276.

277.

2178,

273,

280,

281,

L2} 37 L2

P.M.Sreenivasan,

S/o P.Govindan, Retired.,
Guard Special Grade,
5.No,12054, 'Smrithi',

Post Vengeri, Mathoth Paramba,
Calicut.

P.Krishnan,

8/o K.Perumal Naidu,
Retired., Driver 'A' Speci:i,
S5.No.P 4360, 3/275,

Opp. Spares Land,
Vadakkanchery,

Trichur-680 528,

A.Bhaskaran, $/c &ppu
Retired., Diiver 'C°
S.No. P 4301, |
hyyanatu Parambu House,
Ayysppankavu Road,
Kochi-18,

L)

tsde,

K.Chryikutty Kannoli,

S$/c Kandan, Retired,,

Driver 'C!', S.Ne, P 9470,
Kannoli House, Kacheri Amsom,
Desom, P.0.Calicut-673 011,

C.Madhavi, W/e Late
C.K.Krishnan, Retired,,

Driver 'C', S.Ne,P. 3737,
Krishna Nivas, PRoolayil Feremba,
P.0.Kallayi, Calicut-673 UGa.

T.Kesavan Neir,

S$/o N.Govindan Neir,
Retired., Guard ‘'8!,
S.Ne.4956, Santha Sadan,
Chuduvelathur,
Sheranur-67% 121,

M.Elias Aron Rej,

S/e S.Mariadess,

Retired A Special Driver,
S.No. P 3702, ED 196 E,
Railway Colony P.O.,
Erode - 638 002.

C.Rasapps Govindan,

S/o C.Chinnappan, Retired,
Shunter, S,No. P 3631,

414 A'Railuay Colony P.0.,
Erode-2,

S1,No.269 to 279 are
applicants in 0.h.52/93.

vve APPLICANTS.:
..,Contd.,/- A



282,

283,

- 284,

285,

287,

288,

289,

Erode-63¢ 002,

- Pin-620 001,

Driver 'A!' Special

106, Bharathi Pals

«s 38
MoKasimir Leuis, |
§/0 K.Marias Louis,
Retired,, Guard A Special,

S.No,%2119, Annadurai Stred
Madar-Heduy -,

K.Muthusamy, .5/8 Kelandai
Gounder, Retired., |Guard ‘§
S.N0,12011, 172 Ramameortiy
Street, Kollampelayen,
Erode-~-6%5 002,

K.Sundaresan, J
S/o N.Kalyanssundara Mudal]
Driver A Grade, S.Ne. I 267

N® .48, Lenin Street,
Erdde Railway CelonyPost,

- Erode=-2, .
K.R.Lakshmanan,
S/o M.Rengasemy Xmrar,
Retired., Driver *A' Special

Staff No,P 4467,
Morth Eda Street.
Bheema Nagar,
Tiruchirappally,

K.Subramaniam,
$/o S,Kriskpasany, (Retired,
Driver 'A! Special Grade,
S.No. P 1788, 43,
Railuay Cnlony Pos
Erode-638 002,

e

R.Sethuraman, ‘

$/o Rathinam, Retired.,

t,

-

-

S.No. P 2888,
Ilemathi Illam,
am,
Momlappalayem P.0.
Erede-2,

g e

M.Ehinnappan,
S/w C.Moskken, Retired.,
ODtdset Shunter,
S.No, P 7785, 7/8B
Railway Colcny,

e

Erode-2,

M.Marappan, ‘
S/s M,Mathan, Retiped,
Driver 'A' Special;
S,Ny, ¥ 3779, 107,

Keamalagam, Barathy' Palayam|-

Stresf, Mulepalayam PJ0.
Erede-2,

agt

enin Stye

... APPLICANTS
‘“‘Cnﬁt"/-




290,

291,

2¥2,

293,

294,

295,

296,

297,

20¢,

299,

A I

\

'G.Samusl, S/s Gnaneamuthu,

Retired,, Briver 1At
Special, S.No,P 3224,
403-C, Railuay Celony,
Erude-2, ,

R.Lingappan, S/o S,Gyyavos,
Retired,, 'A' Special
Driver, S.No,P 1714, 19,
Kethukaran Street,

. Kallempalaysm, Erade-~Z,

T+S.8rinivasan,

§/0 R,Sueminathan

Retired, Driver 'A' Special
S.Ne.P 4339, 345 A,

Railvay Quarters, Raiiway Coiony,.
Erode-638 002,

£.Namasivayam, S/8 M.N.Salzrendam.

Retired., Driver 'A' Speciul,
S.Ny, I 5511, L =18,

Housing Unit, Periar Mager,
Erode-638 001., Temilnadu,

KeMoMuniraj, S/e¢ K.Munusuamy,
Retired., Diesel Assistant,
S.Ne.PT2 10212,
Manickkavasagar Sireet,
Sastri Nagar, :

Railwav Celnny P.0,.,
Erece-2,

L.Anthoni Swamy,

S/s Lourdu Suamy Pillai,
S.Ne. B 1419, 41/A
Railuay Coleny,
Erode-638 w02,

M.Buepethy, S/w M.P.Mooka
Gounder, Retirecd, Driver
'8! Grade, S.Ne. P %3478,
17/F €1d Railusy Colony,.

-Erede~2,

V.Belaraman, &/s Venkkatasuamy
Naidu, Retired, Driver !g!
Grade, S.te. F 9420, -

Railway Celomy, Erede-2,

P.Rangasuemy, 5/0 Perumal Naidu,
Retired, Driver 'B! Grade,

S.Ne'. V 223, No,17/B
Namusivayam Street, ﬁrode-Z.

S.Paul, S/c Suami Nathan, S1.Nc.280 ts 299 are

Retired, Driver 'B' drads, epplicants in 0.k.53/93,

S.Ne.P 8513, Docr 414/D,

Railuay Coleny F.0,,

Erode-2, - +.o RPPLICANTS.
‘v e oCOﬁtd./-



00 40 > 4

l

|

:

l
P.Pangunni Menon, f

S/e T.C.KoNeir |

Retired Guard VA' Special,

S.Ne. 15200, “Fourngmi“
Nangapna Nagar; P.O

Olavakkot, Pin-678 boz

M. Krlshnan Neir,
S/e Kunchu Nalr, Retired.,
Driler A 5p801a;

S.Ne, p 6444, Sr7 sw 1lam,
P.0, DlavaPkat. |

301.

V.Sreedharan Nall,]
S/o F.R.Krishna Pillai
30z, Retired, Guard A S erla‘,
S.NL.15202, Thuruthel,
Aymanam P.0., Kﬂt+%yam.

P.A.Rajamn, S/o P.S Rppu
303, Retlred Guard A Sp C‘%L,
S.No.16144, Housz Ne, ub6’ 410
“Reshmi" Nea: P.ALToleny,
Cochin-'8 |

UJ
-

C.Kutty Nurayenen,,

S/n V.C.Nerayenan Walr,
Retired, Guard A ﬂpccl:‘,
S, No, 762L Cﬂemuiﬁ deuss,
Shorenur -~ 679 12%

3@s. P.K.Keshy, S/o P.K.Koshy,
* Retired Guerd, S.Mr,15205
Vazhakaleyil, Gngadikal F4¢0.
Chengannur, Pin—6%9 122,

305,

. KelLoKuriam, |
306. S/o K.P,Lonappan
Retired Guard R 5%901al
.My, 15216, "Chardiri®
High School Roadﬂ
v P:O4Pereppur, v1ar Trichup
piﬂ*ﬁﬂ’ 552, |

v N, Ramakrlshnan Ngmbidi,
307, S/. Chit-an Bhat athi“:pad,
Retired. Guard ! t,
S.No.14046, "Karthike®,
RamavarMaeram, richu“ #80 631,

Ve J.Sal‘igani, ‘
308. W/o Late A Renga% Pt*r%d.,
Briver A ép”cialL
S.No,F 4367, Sre@ Rangam
Pump Engine Reoad,
F s RPPLICANTS

.e 'Contd- /"

1,

Clavakket-678 80

\Z

B

I
|

|
J
‘ |

I



,jiﬁTb;

31,
3%2;
313,
317,
315.

316.

317,

[ 4] a0

FeMsRamachandran,

S/« C.B.Nannadiar,xﬂetired.,
Guerd &,, S,Ne, 15219,
Panikkaeth House, ’
Kellengode, Palghat - €76 E06,.
V.Madhavan, '

S/o Veluchem!, Retired,,
Driver R Special,

S.No, P 2193,

Pallath Hocse,

Kuthupsramba, Edethara 7.0, .
Pelghat, Pin-678 611,

KoM« Kunhimohammed,
$/c K.Moideen loya,
Retired, Guars: 'C',
S.No. 6633, Cherwdath Huuse,
Kyttamassery, Aluaye--£23 103,

»R;Narayanan;“S/;iB.Rajsram,
Retireu Drivetr Guwods,
S.Ne,PT3 10505, 120,
Jesvanantham Street,
Poonthurai. Réad, Zradesz,

C.Kumarasamy, $/o Chinnapps
Gounder, Retired,, Driver

'8!, S5.No, P 4206, D,No,6&,
Shelep Pruvae, Sutharrs Purenm,
Erede-2,

T.S.Retmanesrthy,

5/6 TiK.Sendarajalu

Retired., Driver tpt Specisal,
S.Ne.P 3540, 15, Sundaram
Street, Erode-2,

A.Abdul Jeffar,

S/e Abdul Keder, Retiied.,
Driver, Geods, §.Nn,V 44,
235 Kalyanasundaram Street,
Erede- 638 002, :

S.hkngamuthu,

5/o V,Sitha Naicker{
Retired., Driver '8!,
S.Ne. B 13¢5, D,No.411 D,
Reilway Colicny,P.0.,
Erode,

V.Selvarej, S/e Velleirm,
Retired., Driver 'A!

Speclat, S.No, P 3542, Telephone
Moclapalayam P.0., Erods.

\d

S1.Nos, 300 to 311 are
applicents in O.A, 54/93

Nagar,
Y Ct)ntd./-~

¢



318.

319,

320,

421,

322,

<

323,

324,

325,

526,

y\ Periyar District.

R : 4
P.Subramanian, S/c ¥

‘Kurikeran pelayam,t}

K.Chinnanaiyen,

S/a Eknumen, Retired,

Shunter '8{,
S.No.l- 7458, 76, L.
Colony, V.0.C. Stre
¥ollampelayam, Ermd

M,.Krishnen, S/o lMun
Retired., éhuntar,
5.Ne,10072, PTJ, o,

Railuay Coleny, Erod

R.Thiagar=jan,
S/s Rameswamy, Reti

Guard 'A' S,No,1432:

Thangapattalalkarﬂr
Popnthurei Ro=ad,
Erede,

A.Chinnaiyan,

S/ Arumugam, Retiuve

Driver 'A% S,Nop, ?

Ne.331 A, Railuay CE’

ET(dP.

Retired Guard 'A',
Staff No.7448, 112,
Vinayger Ks5il Sirce
Sastri Nagar, Erede

S5.Kannimuthu,
S/o Subbe Thevar, R
Gusrd 'A' S,No.160
Sundarammal Iliam,
KIII, Nanjappa Leyn
Sulur, Ccimbatere-f

R,Anganna Fillai,
5/e Rangasuamy Pill
Retired, Guard,
S.No. 15271, 20 Wet
Meriamman Kcil Stre
Karungalpalayam, ET
Perryar District.

"V.Mari, S/s Venkate
Retired Guard, S.Nog.

No, ITI, WThera Illﬁm“,

Kurikaranpsalayam,
Mulapelayam Past,

Erode=2, Periyer Discrict.

V.lakshmanan, 3/e 9.

Retired Guard. S5.Ne
Bharathipalayam Stp

Mulapalayam Fost, K

(] éz oe

’

G.C.S.
et,
e .

yesamy,

- 1< ’
N=.4135 L)

[ I

—alk,
, S1.Ne,312 to 321 are
”f:i anplicarts in 0.k.No,55/93
LD
-3 ery
. r’f"!.l G!—‘.L.

- €38 Q0¢

etir=d.
to,
11/8
ut,

41 402.

ai,

trn Chinne
et,
nde-3,

sar,
12563,

Yacdivgliv,
356,
eet,

rarde-2.
... APPLICANTS.

. o cCOntd./-
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ve 43 L.

VeK.&hunmughasundaram,
300 S/n k.S.Keruppanasamy,

" " Retired., Special grede Cuard,
S.Na.J/T 35, 194 E, ‘
Railway Colony, Near Railuay
Colony Post Office, Erode,

V.KoeUnni Nair,
505 - 9/u K.Reman Nair,
* Retired., Assistaat Cuard.
S,No.1902, Contchery Stre=z-,
Erode. :

_ R.Lakshmanan, S$/¢ Famasswv,
729 Retired 'A! épecinl Guara,
* S,Ne.7210, D,No,1%3,
Sestri Nugar, Sadayamiclayen
Road, Erede. - Z, '

V,Suamyappah,

330. S/0 G.Visuvasam, Retired,,
Guard, S.Ne, 14101,
5 Karuppanasuwamy Koil Tii Stireew,
Surampatti Road, Erode-638 CGY,
Periyar Bistrict,

4 R.Veeraraghavan,
331, S/o V,Rema Jyer, Retired
Guard, S.Nc.1523%, 6.0,
Tayumanavar Street,
Pundurai Resd, Erode-538 2102,

K.Ramalingam, B , S'.Nu,322 to 332 are
332, S$/o V.Kandasamy, Retired., applicants in 0.A.56/93,

Driver 'A', S.Ne, PTJ 10052,
Door Ne,16, East Pettakarr,
Street, Ereade-638 002,

G oR .Samuel Raj ’
333, * 9/o G.N.Anandham Pillai,
Retired, Driver 'A' Special,
SiNe. P 2836, 23 A,
Panchayat Union Street,
Manthepe, Podanur,
Coimbatere-23.

K.Kader Ali,

334, S/m Kader Batcha, Retires.,
DOriver 'A! Special,
S.Na, P 3726, 168 fain Raac,
Podanur-23, Tamilnzdu.

, N.Narimuthu,/s/o Maniagppe
335, Gounder, Retired,, Driver ‘'A‘Y,
S,Ne. 1875, 95/11 Arthi’Iliam,
vellalore Road, Pedanur-23,

Tamil Nadu, .+s APPLICANTS,
\v

- «.osContd. /-
¢

/




L e e

336

337.

338,

339,

340,

341,

342,

343,

1 =

“North Perur, Main Read,

- Retired., Baumter,:

.s 44 s

S,Velusuamy Pillai, ’
5/ o.R, bankaraTin?am Pillai,
Retired Driver 9.Ne 6437,
D,Ne, 360, Selvapuraw, ’

Coimbatere-641 P26..

K.Rangasuemy,

S/o Kuppuswamy Naid ’
Retired,, Driver, ‘K
Specialy S.Ne.P ©464,

D.Ne .24, Main Raad,
Podanur-23, Tamil QFOL.

K,Ahamed Shericf, ’
5/- A.Kader BatChu, Reiired,,
D-iver 'AR!' Speciel,
S.Ne.P 4341, Main Rged, '
Pedanur-23, Tamil Nzdu.
Nanaappa Naidu,
8/~ benke.taSUamy Naidu,
Retired Driver 'B! f
S,Ne, F 2498, Béjanei Kovil:
Street, Pecdanur-Zz3,
Temil Nanu.

4 | '
K. Palanlaoka., ‘
S/. Kuruppanna Gounie&,
Retired., Bndwsr: 'A!,
S,N. ® 4333, Na,88,

Uilangaftur, Kedach
Erude - 10.

anal]ur.

M,Palaniappan,

3/. Marappa Geundel), ’
Retired,, I Fireman 'B',
S.Na, P 4382, = |
Uellaikattur,

Kedachanallur P.0., '
Thiruchengedu Taluk, ’

M.Chelleppan,

S/c Merappa Gounder,
Retired, Shunter 3 ]
S, N|.9454, Alampalayan, '
Palllpalayam, Erndafﬁ.

A. Palanlappan,
S/l ‘Rthathappsa Gtu4de°

S.Ne,.P:7465, v-.ada A,
Velsnkatsor,
Kedachanalluy, Eroqe 10.

bL.Nu.SSS to 339 are
arplicents in 0.h.57/93,

«o» RAPPLICANTS.
'S .Contd. /-

¢

-




P.Gurusamy, .
S/0 Palaniapps Gounder, -
Retired, Drivey '&A',
S.No. N 7160, Nn,10,
L.6.5.5.Coleny,
Kellampalayam, Er#de-2.

344,

R.Kumarasamy, . .
345 S/o Remasamy Gounder,

* Retired,, Shunter Loco,
S.No.P 6315,
Govindancelayam,
Rlampalayam P.0.
via., Erode.

G,Samuel Durai Sany,
146, /0 Gnanadurei,
* Retired., Driver 'A!,
Spl, S.No, T 3107, 42
Upstair 4th Crocse Roao,
Paramasivapuram, Luloudi-S%1 €ii,

V.Sengodan,
347, S/n Velappa Gounder,

* Retired., Shunter/lLoco,
S.Ne, F 3510, Vilankattur,
D.Me,54, Pulapelayam P.O.,
Kadachanur (Village).

C.Nachimuthu,
z4p. /o Chelleopa Gaunder,
* Retired,, Shunter,
S.No.P 4384, Pnclapalavzm Fast,
Kedachanallur, Palipalay:m,

Erode~6,
. T.S.Alimoideen, S1.No,.340 to 349»ére
348, S/o T.J.Shirfuddin applicents in 0.A.58/83.

Retired., Driver 'A!
Spl. 5.No. P 3260,
47, T.J.Shirfuddin Street,
Sestri Nagar,

Near Railuay Celony,
Erode-2,

’

_ V.N.Ramankutty Nair,
359, S/o V.Narayanan Nair,
Retired., Driver '[!,
S.No. P 2310, PFushpaleaya,
H,No.7/538, Callege koac,
Palghat, Pin 678 CO1.

: VeN.Mehadevan,

351, $/o V.R.Narayanae Iyer,
Retired,, Guard 'A° Spi.,
S.No, 10472, Na.1/780,
Vidya, Single Streex,
0ld Kalpathy P,0.,°
Kalpathy, Palghet -

- 678 003.

APPL ICANTS
Contd./-

. -
A

~
%



752,

353,

354,

355,

356,

357.

358,

359,

360,

C.Chathu, S/0 Appasyl
' Retir=d,, Driver 'BY,
.o, P 5287, .
Kurungad hquee, t
Maruthe Toad, Palgh%t.
| k. Krishnsn, i
S/o A.Arumughan, Retired.,
Briver 'B', S.No, RLQ&&Q,
Chungath House, Kavlilpad
P.0., Pa]ghat-\? o
F.Sukureran Neir, !
AS/o P.Sankera Menoy
Retired,, Psst, Gus
 S.Ne.15394, Palakkal
l Thenur_Via. Porli, |
" Paflghat-678 616.

4
t Hou

_;&r,.._,‘_,_w_‘_;__'-

?.Govindan,
| S/o P.Serkeara HEHuﬂ
' Retired,, Guard '8!

S$.No.2024, Srivelca
HoNe M, 5/33 Indirg
- Kallepully, PaYOhah

T ”‘Tj“‘%"‘——" N

;___:.3
-

=
|92 It

-~
o
&)
[uY)
3
L]

R.Narayanan, y
/e V.Raman, Retire
Driver 'P', S,Ns. P
Chandrike Nllayam,\
| Korathodi, ”
. Kedukvenkunnan, 1
- Palghat-678 005.

T
(e
D
I~

J

N. Uelukutty,

| 5/o Narayanasuamy‘
Retired,, Driver 'g',
S.Ne,PTJ 10113,
Fmbalaparambu,
Near Madrassa, if
Kav1lpad quohe+-ﬂ?.

T.Velayudhan, o
S/n Theethy, Retired,
Guard!C!, 5.Ne, 16”23,
| Devi Sadan, Pottaktilam,
- Kavilpad P.0., Pal@hat.

V.Viswanathan, :
/o Kubhnan, Retlr»d.,
| Loco Shunter,
' S.No, P 5184, ,
Vellankad, KLV11pmﬂ,
Palghat—17n ﬁ

. V.ase, $/o Uelayu%han,
Retired,, Oriver 'h',

S.Ne. P 3164, Chanfrasoudh
‘/)Tannissery, Palghaf.

i
il

em,

see AQELICANTS‘

o oe v Cﬂntd./;‘




361,

362,

363,

164,

365,

366.

367.

368,

e 47 e

V.Medhavan,

5/- Velayudhan,
Retired., Driver 'B',
S.Nu. P 9488, Rzhendre
Sadaneam, Melepuram,
Plavekkct, Pin 679 002,
Palghat.

T.V.Velayudhan,

S/o P.,Veeran, Recired,,
Guerd 'B', S.No.68%5,
Thurakad House, P.O.
PerungottukurL551‘
Palghet.

V.Sivararan Neair,

S/o K.Kesavan Nair,
Retired,, Guard tal
S.No.s852, 72/R,
Instrumentation lown shig
P.0. Kanjkode kest,
Palghat.

S,Veereraghavan,

S/a P, Singaram, Retired,,
Guerd 'R', S, Ne . 1452

H Ne. H-Z, Housing Unit,
Karamadai Road,

Mettupel ayen,

Pin-641 301, Tamil Maduy,

M,Narayanan Nair,

5/. Thavitta lyer,

Retired, Dieeel Asst,
- S,No,D 9444

Nquakkara Hnuse

Fuduppaniyaram P Jay

Palghat~678 733,

KeKsSyvmamania Iyer,
'S/s K.S.Kuihna Iyer,
Retired,, Guerd ‘L',
S.Nh,1849, Ne.3/126,
L+N.Puram Vlllage,
palghat.

P.Balakrishnan,

'5/0 8,Ukkanda Warier,
Retired,, Mail Guerd,
5.No.14067, Harives,
Kallekulangare,
Palakkad-5678 009.

T.A.Kugaran,
: S/t T.A.Anpukuttan
Retired,, Oriver 'p',
S.Ne, P 9436
Thothuangel HOISE, anppurem,
P.0. Clavekkowl,

w, P -2,
W alghat_

.. ARPLICANTS.
e s -pont‘./"



369,

372,

373,

374,

375,

3761

-Paramasiva Menon
S/u M N.Raman Mendn
Retirec., Driver
S,Nu, T 4684,

Sh vaesilam Vadathm
Vennakkare P.0.,

Neerani, Palghet-4

P,Thankaraj,
5/c S Pennan, Reti
Drlve“'ﬂ' Spl.,
S.Ne, P 2760,

Behind Ram Theatre
?.0.Suramangalam,
Salem - 636 005,

A.Ramakrishnan,

S/o Appu, Retired.
Guard!A' Spl., '
S,No, 6806,

Ramanchenatw Houaé
19/360 West V/ak‘wl
Palghat - 657 001

C.Gopalakrishnan |
S/e U.Madhavar Na:
Retired, Driver 'A
S, No, p’ 6443,

Cherukara arishng|(Ni
elgh

a»okannadl,
Pin - 678 721,

S,5eurirajen, 1
5/0 T.K.Sundararej
Reti-ed,, Driver

Speolal S,Ne, P %
203, Ulnayakark011
Nadarmedu, Erhde—ﬁ

S/n M¢Kasthuri Nei
Retired,, Driver

S.No.,P 2902 17/4;
Ammamandapam Roead}
Srirangam-620 0063

i

4
K.FPandurangan, il

VeGo.Veerasamy, :
S/n Covindasamy Pj
Retired, Driver Ui
S.Ne. 7 1841, 48/2,
Subbaiah Street, |
Sangliaﬁdapuram, ﬁ
Tiruchi-620 001,

i

V,&ithan, I
5/0 Vaiadiri, Ret L
Driver 'A!, 5 JNe B
D.Nr.24, Jeeupnﬁa
Poondurai Regd, *r

Pt ospl.,

red,,

96 N

-9

AT Spl,

Street,

L

1 Housc,

R d

y

9
T,

327,
Street,
38 002,

Ldu

11]lai V,,
1

°

rea.,
1773,

mde 2,

41, Nc, 350 to 372 are

anplicants in O.h.55/93,

»es RAPPLICANTS
ooocentdo/"



377,

378,

379,

380,

3e1,

382.

383,

384.

o N 49 ‘a9

P Palanisamy,

s/ R, Angemuthu,
Ret-“re,, Driver 'A',
S.No, PTJ 10027,
Vallalsr Street
Municipel Colony Read,
Erode-~4,

N Prokiasany,
S/o J.Arulanancam,
Retired., Guard *A',

$.No, 5253, 12,

Kemarajar Street,
Nadar Medu,
Vipeyakar Koil, Erede-2Z.

M.Rengasamy,

$/a C,Munien, Retirad,,
Driver 'A%, Sp1,

S.Ne, PTJ 12449, 21,

Golden Street,

Thangavil alias Munisamy Foad,
Dharmapuri~63€ 702,

K.Munusamy Nasadu,
S/s C. Krishnasamy Naidu,

Retired,, Driver 'C!
Al‘G 'B‘ Jc(\:.. P 61(_’
D 5, Kaliyanna Gounder Tnttham,

“erundurai Read, Ercde,

P.Daniel Jayarai,

S/a Paul Pillay, Retired., .
Driver 'B', S.Nn.l 6441,
No,400 B Railwey Coleny,
Erode,

R.Manickam,

s/c M. Argemuthu Naicker,
Retired,, Driver 'A' Spl,
S.No. P 2901, 22/26,

Chinnea Mariamman Koil Sﬁreet,
Karungal Falayam, Ersde-2,

R.Pongiannean,

S/o Ramasamy Geunder,
Retired., Shunter,

S.No. P 7454, O, No.3/693
Rajaji Nagar, Caver y 0. F.0.,
Erode 683 007,

M.Krishnasamy,

3/0 K.Muthusamy, Renis ed.;
Driver 'C'. S.Ns,P 24151,
Kamalam Nivas, 4/3°0,
Bharathi Nagar,

Jahir Emmapalayem, Salem.

u_L.i\C 373 to 383 ars
applicants in 0.R.60/93.

,«s APPLICANTS,
l'ncontd./‘

¢




‘ 00’50 ‘e

G.Kannian, : ‘
] S/a Cacindarasjelu Na]mu,
385, Rgtirec., Criver 'R'Y
Spl., S.Ns, F 3042 1
Ne¢.420 K, Reiluwey C *ny,
Erode-2, ‘

R,Rengasamy, |
1g6. |S/3 Remasamy, Retired,

Criver 'CY, ]

S.Ne, PT2 10238,

Kelingarayar P- lpyc i

Fudur Bheveni tost,

lvia Ercde-638 301,

: K.Gevindan, »
387, S/o Kandha Gounder, Recizad.; |
» Draiver 'B', S.Ne. F 8350,
‘N8.102 C TygQ Rallwa :ulgp},
Erode~2. :

G.Narayanasamy, ! g
b/o Gclrﬂ“r°]dly Fanut, ¥

\Retl ‘ed,, Shuntirg Briver,
Se Nu.PTJ 13503, R.@

388,

o

Nader Medu, pPOﬂUu$ﬁi Hozd, x
Erade-2, |

| K, Varadharejan,
S/e Karuppan, Retirgc.,
vuard 'A' & ,.Nm,2122
; Thirumurugan Street), !
Ssstri Neger, -Lndeh

.;,..

.. V.Artjunen, g
190 S’e Uenkatachalam, Retired.,
*  Guard 'R' S.Ne.12438,
38, Nemasivayam StreeZl,
| Kellempelayam, Ercde—Z.

F.Munisuvemy, S/o nLthu,
381, Retired,, Driver 3Speciel,

S,No, P 9389 M/52

| E.V.R Perlyar Nagal,

Erade, g

N,Muthusamy, !
872, 5/’ Rallappe Goundp
‘ RB ired, D-ivyer ‘E!F,
: No, 8085 1/113
o ’ Gdappalll, CauvmrvﬁR.S.
Erode, Ir

| P,Visuwanezthan,

3973, 5/! S. Palew1vplu,aﬂetired,,

: Guard 'A', Spl., .
. S.No.762o, 324 iaip

?

| Railuay Coleny Po, ; _ :
\/Erode-Q . APELICANTS
...Conti./

Ee




—"ﬂ

...51 ...
R,Venkataswamy, \
394, /0 R.Remakrishna Neidu,
Retired., Driver 'A!
Spl. S.Nn, P 28%52,
126, D Railuay Celony,
Erode-~2,

M.Chinnappen,
795 S/ﬁ NUthUSamy GOUndgr’
“*  Retired,, Shunter,
S.Ns', P 6965,
Odappalli, I Yerd 37,
Cauvery R.S., Erncn.7,

K.Chennimalai,
396 S/e Kuppannan Retired, .
*  Shunter '8', §.ne, P, 34494,
Nethaji Street, :
Kéllemsalayem, Erndc-7z,

KsS.Abdul Sathar,

S/n A.Khgder Sharieff,
Retired., Driver 'Af,
S.No. b 2207, 74,
Ambedkar Streat,
Sastri Nagar, Einde-2,

397,

feChinne Govindan,

'S/e Muthusamy, Retired,
Guard ‘'A! Spl,,

S.No.67%2, B 40, .
Hcusing Unit, Sampath Nagar,
Eere-11c

398.

H.Kannan, S/c R.A.Hammantha Gounder,
Retired., Driver ‘'A', '

S.No. B 1318, 26 B,

Kheder Mahideen Sahib Street,
Erode-2. .

308,

N.Ramasamy, S/u Nezlia Gounder
‘Retired., Shunter .
400, ? )
S.No. ¥ 4230, No,1/56,
Puduppalayar, Kattur,
Rlampalayam Post,

~R.K.Subramsniam,
4C1 S/e R,Kannish Naidut
*  Retired,, Driver 'A° Spi,

'S.Ne. F 5509, Na,<€@,
Valayalkara gtreat,
Ero‘eo

C.Sengodan,

Sfe Chinnappa Gounder,
402, Retired., Oriver, 'P',
S.Ne,.5117,. Nc,273 '
Karar Roa#, Sukkan Thottem,
Erode, o oo RPPLICANTS,
‘ 7 oocc.ptdc/-




403,

404,

4085,

406,

407,

408,

409,

410,

411,

 Shaini Nivas Hou se

F.Palenieppan,
S/o Pongia Gounder;
Retjred., Shunter, |
S.No.4019, 85, Govi
Rlampalayam P.0., E

K

K.Ngllathambi,

S/s V, Kumarasamy R
Guard, S.No. 15721
1/2 East Street Al
Ercde-P.

P.S.Krishnan, l

S/o Subramenia Iyer,
Guard 'Ct,

Retired,,
*SiNo.11723, 1/500,
Chethapuram P.0., 7
Kalpathy, Palghat.-

R.Raghavan, S/e C.A
Retired,, Driver *(

S.No.4105, Alangodé ilousa,
0lavakket, Palghaetd67% 002
§5 dney ")’ Mells,
/ He UD |1eglo,

Retired,, Driver 'B?,

$:Ne, PJJ 10361,
Carov1n - R:binsnn
Palchat-678 014,

V.hrumughan,

S/e Ryyapoan, Fetifed,
S, Nn.2l36,

Driver 'B',
Prasanthi, Sree Sat

Nagar, Kallekulanagara .

Palghat-678 GO09,

R.Palaniappan,

$/0 Rangaswamy, Retired Guhr

'C' S.Ne,1791,
Flangedé, Olavakko
Palghet-678 002,

P.Krishnankutty,
s/o Cheriathu, Ret
Guard 'C?,
Paoinjakkura House
P.0. Rtalur, ‘vie.l
' - 0679

K.V.Ramanathan,

S/s K.V.Visuanatha
Retired,, Guard 'A
S.Ne,135C2, 2/137,
New Kalpathv P.0.,
Kalpathv, Palghat-

678 G013,

S.Nc. 6093,

[ ] 52 L

ndampalayam,

rcde,

etired,,

pECa,

Raad,

thya Sai
D'P

A7

Ne.36/664/1

L

ired,,

4
L kbadl
302 .

Iyer,
'm

578 0C3,

gmbaiayam,

31.Nc,384 to 404 are
applicants in 0.k.61/93

«.o APPLICANT S

e .Eontd./‘
¢ .



420,

4271,

422,

423,
424,

425,

426.

427,

42e,

4o 54 o e

K.Balakrishnan Nair,

S/ T.Govindan Nair, Drivor
'B', S.No,P 74R9,
Thekkumcherod P.0.,

Vadakkum Mangalem,

via, ﬂttappalam, Palghat Dist,

P..K.Ramechandran, $/o Kannar,
Retired,, Guard tA!

S.No, 7192, Alangod Housa,
Ulavakkot, Palghat-876 NGo

KeBalan, S/o Kanner,
Retired,, Guerd !A°
S.N»,.6121, Sri Naraysnji
Nilayam, hlanged, '
Olavakkot P.0., Palghet -
67 00z,

C.Krishpan, S/o Chupra,
Retired Asst, Guard,
S.N0.6333, KalathilHouse
Rlangode, Olavakkot P.0.,
Palghat-678 002, :

R.Krishnan, 2.No,6767,
Rsst, Guard,, Ramelan,
Krishne Nivas, Alangod,
Olevakkot P.D,, Palghat,

C.J3.Coelho, S/o F.Coelho,
Retired,, Guard 'A' Spi,’
S.N&. 14483, Chinnammal Street,
Noorabad, Fodanur-641 023,
Coimbatore Dist.

K«Dhanashu,

S/ KeM.K.Gangalya, Retired
Driver 'A' S,No.P 6804,
147/R Anthonipuram P.O.
Suramangalam-635 005

SBlemo
KeMayan, S/o Kandu S1,No,405 to.427 are
Retiradi, Guard(a): applicants in 0.k.62/93,

S.No.1218, Kozhangottil Hotse,

Atinirked, P.0.Gendhiseva Saden,

Perur, Palghat,

R.Laxmanan, S/c E.C.Rengasaiy

Naidu, Retired., Shunter

Liesel, S.No,9514,

No.S, "Keeraiksars Street,

El‘OdB-'}.. s s AppLICANTS
. «Contd, /-



412,

413,

414,

415,

416.

417,

418,

‘S.Ne, P 5301, Venka

419,

v

M,Krishnan, :
5/o MaYendy” Retired.,

1

Driver'A' Spl., A
S.No, T 1871, |
1Sai Nivas! Thekkeperambu
Puduppaniyanam P.04}
Pelghat-678 733.

T.P.Balakrishnan Najir,
S/e C,Sekharan Nair
Retired,, Guard 'R'
S.No 10525, Mouthet] House,

Menkurissi P.0., vil.. ’
Markerai, Palghat~678672,

-

KomoKunChU, ‘
S/v Manicken, Retired,,
Driver '8',

§CN°. ’ 4461,
Kallingasl House,
Paruthipulld P.O.. -
Palghat-678 573.

P.Reghavarkutty, -
$/o U,Padmanabhen N:ir,

Retired,, Oriver ‘Al 3pl.
S.No, P 6977, |
Sarayi, "Pudussery PL0.,
Palghat-6738 007,

VeKePomakrishrizn,
5/0 K.Sankaran Nair
Retired,, Briyver ‘EL, :
S.Ne,P 7791, Arupuzhs |
Cheruvathur House, Parli P
Pelghet~678 612.

-

KeP.Krishnan,

S/o Sankaren Neir, Retired,,

Guard 'B', S.No.6766,
Venkateswara IlJam, |
P.O.Pampadi, Via. Tiruviler
Trichur District-690 597,

KeVasu, $/o0 Kunjunny, :
Ratired,, Coés-Shurter tpr
%athodij
Melepuram, Olavikko ’
Palghat-673 002,

R.Koppean, S$/0 Ramani,
Retired, Driver 'Bkf
S.No.F 5248, ;
Kakkarankunnaeth Hou
Kekkanni P.0., NS,
College, Falghat—ﬁ?

P.O.,

ala,

oso RPPLICANTS,

ouncontdo/-

L =



ve 55 ..

.~ N,Sengodan,
429, S/o Nenjeppe Gounder,
Retired. Shunter,
Loco, S.No, F 5250,
East Thotiipalayam,
Door No,431, Kadachanur Uillagn
Pallipalayam-8.

V,Perumel I,

430, S/o Venketasamy Naidu,

* Retired, Goods Driver,

S,Nu. U 12, D,.No.91 €,
Leighbazaar, Suramangeliam
Main Road, éalem-B.
V.Kumarasemy, S/o Velapre

431, Gounder, Retired, Stuntart3t,
S,No., P 4433, No,119,
Rlampalayem Post, Frode-C.

S.Velappan, S/o Sengcda
432, Gourder, Retired, Shun+ax/
Loce, S.Na, P4292, 7/3-%4,
Pulismarathu House,
Gevirdanpulayem,
hlamwpalayam P.C., trede-3,

P.Kolandai Gdunder,

433, S5/o Paleni CGeoupder, Retirnd.,
Fireman 8, 5,No,P 5362,
Bls 3ndiyoGenBhdibtregty,
Nedérmedu, crode-2,

¥.Sengocda Gounder,

434, S/o0 Merimuthu Gounder,
Retired., Fireman A,
S.No.P 5041, Rlempa’ayam,

- Pudupelayam, Pariakadu,
Pallipalayam, Erode-6.

S.Veradharaja Mudeliar,
435, S/o Sundar Mudaliar,
Retired,, Assistant/Diesel,
S.No. PTJ 10158, 104/ .
Railway Colony, Erode-2.

K.9engoda Gounder,

436, S/c Karuppanea Gounder,
Retired., Driver 'C',
S.No, P 4778, No.Z1¢ C Typs,
Railuay Coleony, Erode-2.

. R.Muniswemy, S/0 Ramasamy Haidu,
437, Retired.,, ksst, Guard,
S.No, 1656, 35, Rejajil's Stweet, ,
Erode-2. : ves APPLICANTS
\/ ....Cﬁntd./‘-

¢




438,

8/0 K.Unnaman, Retired.,

- Nedungotur, Sherapur:i.

T.Velukutty, S/o T.NErzyanan|
Retired,, Driver!B’,
S,Ne,P 5778, Thuvvakkettil
House, Nédungnttnor,

oo 96 b

P.N.Balekrishnen Nair,
S/o Ramen Pilla., Retired,,
Guerd, %,No,6966,
Mangeleth douse,
Nedungottor, Shoranur,
Pin-679 121, .

7

K,Narayanan,

Driver'A', S,No.4925}
Karamanna House,
Vadanamkurussi, P.0.}
Vedenam Rurussi, vial.
Shoranur-1.

M.Chinnan, S$/o Raman}
Retired,., RAsst, LGuari,
S.No, 7040, Manichithodi House

w

Shorenur-1, Falghat Gistrict)

KeV.Gopinethen, S/o Kumaran,
Retired., hsst, Guard

S.No.15447, Kallozhi|Vattathédi

House, Peruthipra, Shorarir 4

6Y9 1121,
R.Balaramen, l

S/b K.Rajamennar Naidu,
Retired,, Driver 'A'lSpeciaL
S.No.P 4660, Sastri \agar,
Railway Colony P.O.,
Erode, : o

V.Achuthan, :
8/o Venketaraman, Retired,,
Driver 'A', S,No.B221,

Railuay Crlony, Erode.

C.T.Hewett, S/o0 A.M,Heuett,
Retired., Driver 'A'|Speciel|
S.No, P 2942, 278-H-Type,
Railuay Colony, Erndé-

| 635 90z,

M.Chellappan,

S/o Muthusemv Gounder
Retired, Driver's’'
S,No.P 5774, 31,
Thiruchengaodu Rosad,
Palliipalayam, Erode,

S1.No,428 to 442 are

applicants in 0.Kk.63/93;

«v. APDLICANTS.,
«s.Contd./-

¢




4471,

448,

449,

450,

451,

452,

453,

454,

455,

0‘0 57 o0

D.D.Rozarie,

S/o P.D.Rozario,
Retired.,, Drivar 'A’
Special, S.No.P 3029,
30 A, Sastri Nagsr,
Erode,

K.Marimuthu,

S/o Kesruppanna Gounder,
Retired, Driver '2',
S.No. P 5333, No,36,
Kesipalsyam,

Annadurel Street, Eroage,

K,Palanisppan,

S$/o Keruppennan, Retire
Rssistent Guard, S,No,”
9 Sadayan Palayam Road,
Sasthri Nagar, Erode,

Gay
bl gl oy
€95,

V.Ramesamy,

S/o Velappa Gourdsr,
Retired., Loco Shunter,
S.N0o.4919, Pallipalayam,
ARlampalayam,P.0., Evode,

P.Kandacamy,

S/o Paramasiva Gounder,
Retireu., Shuntar,

S.No.P 9405, Nc.422,
klempalayam, Pallipaleyem,
Erode.

C.Palanieppan,

S/o Chinnathembi, Retired.,
Shunter, $.No,4379,

East Thollipalsyam,
S.P.B.Mill Colony,

Eraode.

M.Dakshinamoorthy,

S/o Manickam, Reticed.,
Driver 'B!', S.do, P 9511,
Kumaramangalam P.0.,
Thuthiputtu, Pin.-635 811,
Ambur (N.A.A.Dist).

N.Balakrishnan,

%/0 M.,Narasimhan, Retirec.,
Guard 'A', S5.No,12E19,

54/1 TNHB Flat,

Keamaraj Nager, South hvenue,
Tiruvanmiyur, Madras-600 041,

G.Chellappan,

S/o P.Gopalen, Retired.,

Special Guerd, 5.Nn,148573,

118, Lenin Street,

Sastri Neger, Railwa; Colomny n,o.
Erode.

"\/

... APPLICANTS
++sContd,/~
. .



P.%.8anjeeva Rao,
456, %/o0 P.N,Sarvothme Ra®,

Retiredy, Guerd 'R"$p00¢el,

S, No, 12522 B,.30,
Hous1ng Unlt, Perlya:
Erode-~638 001, %

k.3 .kbdul Jabbar,

® 58 % X

Nagar,” W

457, [Since deceased by Lejal Repﬁ?sentative,

Smt.Heerajan, 67,

Kovalam Street, Teacwers Coliny.

ERODE - 11,

_ R, Narasimhar, .
458, 3/0 N Rengasamy N?1dq

b
Rptlred., Driver ‘k'} Spe

S.No, P 6978, Shastrji

Kamaraj Street, Erod@.

R.Thangavelu, :
459 S/o P.Rengasemy, Retl

498, hgrahara Street.
‘Ercde-638 GO1,

K,Palaniappan,
460, S/c Kendappa Goundex,
Retired,, Driver 'SY%

3.No, PTJ 10070, Dr.No 10/na;

KRPD Road, Karunkaren

9
Pallipa]ayem, ErOUe-638 636+

b,James, S/o I, “rnkar' el
46%, Retired., Driver 'Y Sp1,. |

i
Guard W', S,No.109%¢&,

S.Nc, P 2819, B/13, [deeve Nigcev,

Rangam Palayam Post,
'Erode-638 009,

R.Karuppannan,

462. S/o kppeji Gounder,{Retiredd,
Shunter, S.No. P 5121, ‘
Odappslli, Pellipelgyam,

t rode~6,

N.Sengodan, $/0 Nalﬁa

Goundkr,

463, Retired,, Shunter, S.No. P b295,

East Tholliya Palayam,

Kedachanallur Post,f
Erode-6, '

v

- 51.Nos.443 to 463 are

" applicants in 0.A.64/93

... APPLICANTS

e .COﬂtdo/—




4 64,

465,

466,

467,

468,

469,

470,

471,

K.K.Krishna Iyer,

S,/ K.Krishne Iyer
Retired., Guard/A Spl,
5.No.13745, Chembeli Village
P.0., Ketteyi, Palakked,
Pin 678 572,

M.Veemban, ,
8/o M.Ngkelan, Retired.,
Loco Shunter, S.MNe,F 5323,
Mullethody House,
Kariancode,P.0. Kottayl,
Palakkad Distriet,

C,Gangadharan Nair,

S$/o K.Kunhen Nembiear,
Retired., Mssistaent Cuard,
&,No,1864, Lakshmi Nivos,
P.0.Puthiperiyarem,

Palghat, Pin-€76 733,

G,Parasuraman;

5/o P.,Gopal Pillai,

Retired,, Driver 'B',

S.No,P 3067, ®Sarassathl Riva
Reyappan Street, P.J. '
Thabhemengalam, Falghat-

C.Narayanan,

s/o A,Chendu, Retires.,
Driver ‘A', S.Nc.P 7479,
‘Leela Nivas‘; p.D'
Pudupperiyaram,
Palghat-678 7334

K,Raghavan,

$/o M.Krishnan,

Retired., Driver 'A!

Spl, S.No. P 2400,
Mullarithodi House,
Karimgode, P.0. _
(Kotteyi, Palghat-67% 572 ).

P.K.Sivasankarsan,

§/0 P.C.Krishnan, Retired.,
Guard, S.No.14108,
Puthukulangara,

OM Narayana House, P.0.,

Mannur-676 642,

S,Chidamberam,

/o Sabapathy Pillej,.
Retired,, Guard S.Nn,.14117,
0D1d Karur Road, lLalapet FoCuy
Trichy Dist., Tamil Nedu,
Pin-639 105, :

... RPPLICANTS
...Contd./-

[



_ T.ReUnnikrishnen Naﬂbier
472, S/O Raman Nembiar, %Bti&Pdu’
Guerd 'B'm S,Ne,879%,
Aphilash, Revipuram{,
Kochi—15;

§

K.V.Sarasuathi Ammsj

473, U/o Late K.Belakrishins Menon,
Retired,, Driver,
S.No,P 3512 Kallaztl Housee,
Pudussery, Cheruthu1utn)h |

B, Kunhikrishnan Nail .No.464 to 474 - 2T
474, S/ PuK.Sankeran Mair, c'Dl*Cont“ in 0.h.65/93.
Retired., 'A' Gracejciuesc, |
S,Ne.,9685, Krishna Viliar F.Q.,
Paruthipulli, Palghat.

475 A Maerimuthu,
5/6 M.Prgamuthu Nalsk?r,
Retired, 'A! Spla.,
S.No. P 3574, 109, '
Dhenwlaxsﬁmi lllaﬂ
Kumsren Street, _
Kavungal Palayam, Erede-3.

476. M Natcsen,
5/0 Muthusamy Cound é
g-l * .

Retired,, Driver
S.Ne, F 4369, P.LC. v1612
I.C.Police Querters,
Dhanoanchici Nagser,
Pondicherrvy,

477. G.Kohbdul Sathst, .
S/o G.Khader Badsha Sahib,
Retired Guerd 'hA'!' Spl,
S,Ne. 11786, 17 ,yéd
Jalal Khan gtreet Fort,
Selem, Pin 636 001

478, R,Ramasamy,
S/eChinnakesavan, Retlrao.;
Driver '&! S.No. JJM 1297,
176, Mandeps Ueethﬁ
Erode-1.

479, M.Ibrehim Khan,
5/0 £, Mohamed Khan‘
Retir°d., Driver 'AT,
S.Ne, P 3028, L 245,

Shamshad Nenzil, Peresr Neger,

Erede-1. ? os« RPPLICANTS
| PPN Contdo/—




4nao,

481,

482,

483,

484,

485,

486.

487.

488.

T T ST T A R T e

ov 61

L.Marudappan,

$/o L:kshmanan, Retired,,
Diesel Shunter, S.No,V.85,
93, Thiru V.K.Street,
Kollampalayam, Erode-2,

G.David, $/o D,Gabriel,

Retired.,, Uriver 'A' grade,

S.No. P 2249, 223,
Sasthri Nagar, Sadaysn
Palayam Road, Ercde-2,

C.Subramanian,

S8/o0 P Chinneppen

Retired,, Guerd ‘ﬁ’,

Spl., S.No, 12327, Plot 31,
16th ARverue, Banu Nager,

‘Ambathur, Madras-£0C D373,

C.Arokiasamy,

S$/c P.Chinnapnan, Retirad.,
Drivzr 'A' §,Ne. P 27105,
D.No.77, New Street,
Erode-1,

K.FPalaniappan,

S/e Kandeppa Counder,
Retired., Driver 'A',
S.Nn. P 7882,

Rlava CGouncer Kadu,
Menienur, Salem-10.

C.Rengasamy,

S/e R.Chinnasamy Naid.,
Retired,, Driver ‘A' Spl,
S.No, P 2831, 32,
Ghotusethcttem, Udumalpet,
Pin-642 126,

S,Abdul Kareem,

S/o Shaik Jsmaludeen,
Retired,, Driver 'B' Spl,
S.No. P 2825, 30 Burrah
Sahile ‘Street, Mount Road,
Madras-2, -

R.N.Govindarajalu, ‘
s/o R.Narayanasamy Naidu,
Retired,, Driver 'A' Spl.,

«d

S.No. P 4661, 51 North Strect,

Thirubuvanam, Kumipskonam,
Pin-612 103,

h,Regjamanickam,

W/o Late K.R.Anthonysamy,
Retired,, Oriver 'B',
S.No. P 3165, D.No.S,

Saesthri Nagar, Pillayar Koil

Street, Erode,

$1,No,475 to 487 are
applicants in 0.k.66/93,

... APPLICANTS.
P .antd. '/i




439,

490G,

491,

492,

493,

494,

495,

496.

V/ Erode,

Kannemal,

W/ ' 3%e K.Singodan
Retlred., Driver 'A
S.No, P 6826,
Maligai Natesan Stor
Nadar Medu, Poonthur
Erode.

AuugyalakShmi
W,'a Late P.Pngamutnu

Retired., Oriver 'R,

S.No.P 2304, Ne.27. .
Pilliyar Koil Street
Sangliandepuram,
Tiruchireppallil.

G.Philandsm,
U/o Lete T.Govindan,
Driver 'A! Spl,, S.h
No, 74, Vandikaranthe
Kol]ampalayam, Evcoe

R.Jaya, W/o Late V.
Ramakln?aw, Retired
Driver 'h' Spi.,

- 9.Nw, F 3789, EO 2‘?
'H' Type, Ralany Colony,

Erode;

Dhanalakshmi,

W/o Lete S. K.S Sivapr
Retired,, Oriver 'A
Spl. S.No.P 2895,

ED 352 B, Railuay Coiony e

Erode.,

{

-

X} 62 (3

Spl.

e S,
ai Road,

“

Redtired
0.0 4EE5Y
tiam,

“'?.o

| .
keser,

b4

Parvathl Sekthivel,

W/o Late M. Sekthivel, Reti

Diesel Rssistant, .

S.No. J/M 648, 422 H
Railuay Colony, Ergde,

Nallammal

- W/o Late C.Tholasiappean,
1

Retired., Driver 'C
S.No, P 6579, 29,
Kumaran Street,

Kollampalayam, Erod

K.Lakshmi,
U/n Late K RaWd, RP
Driver 'C', S.No. VY
212 F Ralluay u0101

€,

tired.,
229,
Yy o

red.,

h 2N

TEERRR

APPLICANTS.
‘..Contdo/-




vo 63 4,

497, Sampoornam,
W/o Late P Arumugham,
Retired,, Driver 'At,
" Spl., S«e, I/M B18,
ED 194 D, Reiluaey Colony,
Erode,

498, S,Geeja Bai
W/o “ate M.éanesan,
Oriver 'A' Spl.,

S.No. P 2394, D,Na.16,
Lenin Strset Church Merd.,
Reiluay Colopy P.O.,
Erode,

499, Papra, L1 Mo, 468 to 499 are

o W/e Late K.Krishnan applicents in 0.A.67/93,
Retired., Driver 'C‘,
S,No, P 7945,
Mooppaner Street,
01d Suremangalen,
Salem-635 005,

500, P.M.Acokiasemy,
5/o R.Muthu, Retired.,
Driver '8' §p1,,
S.No, P 1718, No,752,
5th Mein, 8th Crouss,
M.C.Layout, Vijayanegsr,
Bangalnre-40,

501, N.Merappa Dasary,
S/o Naravene Dasery,
. Petired,, Driver 'B',
- S.No,P 8083, V3/48,
Peris Vedagampatti
Via., Danishpet R.S.,
Oma.ur T.K,, Salem District.

502, Pushpavsalli,
W/o Late V.R.Velusemv. Retired.,
Diesel Essistant,
S.No, J/M 1242, D.No.64,
Vavooce Street, .
Kollampalayam, Erode-2,

503.. M.Kannian,
§/o0 K.5.Madhalaimuihu,
Retired,, Driver 'B',
S.No.V 50, B,No.15 F/3
Ex-service man Colony.
Susiapuram, Tiruppur.

504, K.P.Antony,
$/o0 K.V.Paul, Retired,, :
Guard 'R' 3pl., S,.No. 15212,
1/90 SEED - Colony,
New Fairlends .
Salem-636 016, ... BPPLICANTS
\/ . » ...Contd./-




505,

506.

507,

508.

509,

518,

511.

512.

513.

W

S/o N,Ramamirthem,

64 ..

B,Krishnaswamy Neildu,

S/a N.Arumanatha Neidu,
Re+ired.,, 3pl, Grads Guard
5. No., 14310, Kandampathy Pout
Salem—636 DDS.

PL.K +Sulechans, |
U/a K.M.Parsmesusran,
Retired., Driver 'CY,
S,No.P 4800 ED 397 B
Railuay Colony PO, r
Ercde-2, w

P.k.Raman, |
S/e A.Paththorane lyzr,
Retired.,, Guard 'B',
5.N¢.15243, Dhsnalakshm; 01
Upstairs, Near Temple
Subremania Nagar, Salem-S.

KeS.George,
s/o K»51mpsoﬂ, Retired,
Passenger Guard, 4

S.No,134173, Plot No,
douse Ne,157 A,
Thiruvekavsendanur, l
Seglem--636 0CS,

R.Venkatecsuaram,

ired,

Guard 'A', S.No, 158%0
5/137, hnmedhkar N 38T,
Jagir Pmmepalayam P.P.
Salem—~.

C.Fongia Gounder,
S/o Chinnappa Gounder,
Retired., Lecc Shunter,
S,\Ns, P 4374 Perie Mottur,
Jagir’ Ammapalayam P.0.,
Salem-2.

K.3.Somasundaram,
5/0 K.K«Subha Rathinam Iyer,
Retired Cuard 'A! Spl,
S,Ne,6711, No,75,
Vinayakar Koil 3rd Street,
Moolepaelayem, Erode-2,

Retired, BDriver fA

Julia, V/o Late 5.8 agyesany
S.le.P 3261, 3/1 50]

tH Ul.\r\&d

’

€[N,
s

Colmbatore, [

Retired,, Pssistant Guard,
S.No.,161€3, 0cdsikinsthuputhy
Ramadevem P.0., Ramadevan V{
via,Kandanpalaysm, ’amakkal
Salem District. .

K.Kancasamy, S/o Kaluppannar

-

Ty
ilage,
.aluk,

|

eveeq RPPLICANTS
.-..Contd./—




L3 ] 65 0.‘

514, S.Kosalai Chandra,
W/o T.5.Suaminathan (lste),
Retired,, Guard 'A' Spl,,
S.No.7619, ED 353 h,
Railusy Colony P.O.,
Erode-2.

515. P.Rlamelu,
W/o Laete M.Falaniapfan,
Retired., Driver 'A!
Spl. S.No,P 2893, B 18,
Jeeve Negar, Rengampatavar.
Erode-9, ‘

516, C.V.Narayanan, .
$/o C.V.Krishnan, Retired.,
Guard 'A' S,No.3283,
Mythri, South Sezar,
Payyannur,

hii.No.500 to 517 are

517. Smt. R.K.Par\lathi, applic‘énts in D.A.GB/QE

W/o Late K.S.Ran?asaﬂy;
Retired., Guard 'A‘ 8pl,
S.No. ER 1124, Elayo 3treal,
Subramania Neger, Salem,

s18. V.Regupathy, :
S/c S.Vsjiravel, Retired.,
Driver *A' Spl,., (.14,
Kannan Nagsr, V.0.C.Nagar
Post, Thanjevur-613 007.

519, R.Mahabookkhan,
S/o A,Rahimankhan, Recire<.,
Driver 'A!' Spl,,
S.No,P 3053, No.82,
Ranganagur, Suramangalam,
Salem-5,

520, M.Chinnu, $/o M.Mechery,
Retired., Driver 'A',
S.No. P 2815, D.No.2&,
6th Dharma Nagar,
Suremengalam, Sslem-5,

521, A, Abdul Waheb,
S/o S.M.,Abdul Azeez,
Retired., Driver "A' Spl.,
S.No.P 3691, No.101,
Kennady Nagar,
Highuays Nagar Road,
Suramsngelae, Salem,

Pin-636 GU5.

522, K.Yusuf BRli,
S/0 Khader Mohideen, Retired.,
Driver 'A!', S.No.P 2115,
32 Nehru Street, 01d , .
Suramangalam, Selem-67c J1S, " «ea APPLICANTS
L ooéontdo/"



».
=
(@)}
(@)
-
.

| i

523, M,Ramesamy, : |
70 Munusamy Retired/,
Shunter(Loco), S.Ne&.PTJ 10196, |
D.No.122, Peryar Street. Old
Suramangal9m, Saelem-35

524, K.Polani, S/n Kolandsi,
Retlred', Leco Shunter,
S.No,P 5256, 5/89° | :
Anna Nagar, Jagir Rmﬁboaleyam-
P.0., Salem-636 302, |

525, K.Govindasany,
S/o Kandasamy Naicker,
Retired,, Loco Shurnrer, |
'8, S,No.P 9477,
D.N-,21, Bharmanagar’ |
‘31‘('.‘] Stree*’ Selem—5.

526, K,Ramakrichnan, 5/c . Kuppaiy
Retired., Driver "A' Spi., |
S.No.P 2764, 4/85, |
Lakshumi Illdm, Jagir :
‘kmmapalayam P.0., Salem-T.

M.Annamalai, $/0 B Mhthu,
Retired., Driver TR ‘
S.No. P 5192, B.No. A4,
Pariya¥d Street, 01ld’
Suramenyalam, aa‘em—

527,

A U‘.
.

|
Periannan S., : \

sog. '9/o Srierasryan, Retired.,
* First Fireman, 9.No.P 7454, | |
'15, Marilamnan Strcéi,
Solam Pallam, Salem-S.

P.aubramani,
5/0 Pelani Gounder,‘Retiredm,‘
529. Loto.Shunter 'B', :
" siNo P 7455, Pi11af Street,
Solampallam, Salem—%.

' M.Arumugam, S/e Marappa Goufider,
53g, Retired., Shunter "E' |
' 5,No. P 8078, A/65 Keel Sirpet,
ﬁri/agoundar Patti,| :
Suremangalam P.0., :Galen-5. |

M.Chellakannu, |
531. | s/a Munusamy, RetlrEd.,

Loco Shunter ‘B!, | |

. 3.No,P 794€, B 39 lback of

the Ram Theat:e,‘ ) |

. Suramangalam, -
Salem=-5, ‘ | voo APPLICANTS

‘/ : ‘ ..,Contd,_/—




532,

533,

534,

535,

R e 4

- 536,

537.

538,

539.

540,

D P

i

ae 67 o4

‘P.Jaganathan,

s/o R.D. Ponniya, Retired
Driver 'A', §,Na,5551,
D.No,50, Muniappan Strect
Kluhipalayam P.0., -
Salem-5 :

A.Perumal,
S/o B.Hanuman Retlred
Loco Shunter ‘B'
S,Ne, P 8079, 131 A,
Raiiuay Colony, Sla2
Salem-5,

R.,Ammesi,

'S/o Ke Raman, Retirzd,,

Driver 'A'! apl,

S.No. PTJ 10057, U, No,.81,
A Masque Street,

01d Suramangelam, Saler:
Pin-636 COS,

V, Kandasuamy

S/o Vellgiya Gounder,
Retived,, hsstt, Luerd.
S,No.7246, Thirumagal Strast,
D.No,133, Bedinaickan FatiZ,
Salem—S.

Yesode,

W/ e LPLE T.5 Sr1ﬂ¢ba°?r,
Retired,, Oriver 'A!' Spl,

5, No, P le46, 10 Nehru Street.
C1ld éuramengalam, Saitm-3.

Janaki "hailammsl, 3i Nm,518 to 537 are

/o Late A Rrgunen, Retired., applicants in O.5.
- Driver 'B', 5,No.P 3080, No,69/93.

4/248 A, Bharathi Nagar,
Jagir Ammapalayam P.0.,
Salem-2,

P.V.Pachamuthu,

S/o P.Velusamy, Rctired,
Guard 'A' Spl., S. No.1223
386, Sakthy Vipayagar K01l
Street, Peonthurei Roag,

Era.de-2,

WaoHa Gilhnoly,

5/0 R.S.Gilhosly, Retired,
Driver '&' Spl1,,

S.No. P 2903, 36,
Paraivattam, Rlagaphram,
Salem-1o.

R.Venkatesan,

/e b »M.Rengasary Retlred.,
Driver 'A! Spi,, § . wo. P 3062,
Plet Nn.8/2, IInd Cross Street,

Prithiv kk m, Ambsihoor : .
Ngéraszgg? st TR ’ | ... &PPLICANTS
' ’ a..Contd./-
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5414

542,

543,

544,

545,

546.

547,

548.

) 6‘:’0'1

R«Thirumealsi, '
Renresented by Lokanayaki
as Guardign,

S/0 R.Rengasamy Naidu
Retired., Driver 'A! épl.
S.Ne, P 2864, 2 R North
Vellalai Street, _
Pandemangalam, Worivar,
Taruchy-620 003,

M,Anthony,

S/é L.Mathaiaimuthu

Retired,, Driver 'AY,

Spl, S5.No.3030, N 518, “
Netaji Road, Marapalam,

Erode-2,
Saverinayaganm &, &1.%0,538 to 543 are applicants
8/0 Bhrokiam, Recired,, i U.RoNu,70/93,

Rssistant Guard,
S.Nn, 7122, Uest
Marianathapuram,
Dindigal-6,

V,Achuthan Nair,
S/e-P,Narayenan Nair,
Retired Gusrd 'A‘ Speciel,
8.No,7628, 5/1584 fAnugrah!,
Asokepuram, Calsmgt-673 CC1,’

T.Kunhirzman,

S/e Narayenan Nambiar,
Retired., Guard 'BY,

3,Ne: 6302, "Kuttiyil House,
Pe0Meladi-673 522,

M.Viswanathean,

$/o K.Belakrishnan Mair,
Retired,, Guard 'A!' Spl,
S5,No,15164, H.No.1/4599,
"Asuathi" East Nadakavu,
Calicut-6,.

T.P.Padmanabhan Nair,

$/0 T.V.Appu Nair, Retired.,
Guerd 'A', S,No.1937, :
Usha Mandir, P.0.Mankavu,
Calicut-673 007,

K.Krishnankutty Nair,

S/o Unnichathan Nair,
Retired,, Guard '8!,
S,Ne.1502, Vadakkeyil Houas,
P.0. M. I.E.Kunnamangalam,

'Calicut.

oo RPPLICANTS
...Contd,/~




549,

55hn,

551,

552,

553,

554,

555,

.f 69 9

V.Rachevan Neair,

S;t Gzvinden Nair,
Retired,, Brekesmen, -
3.Nc. 3024, Ragheve Nives,
Chiremengelam, P.0,Neduve,
Perappenangefdi, Malstar.

U.K.Bheskaren, -

-§/0 U.K.Velu, Recired.,

Guerd 'A' Spl., S.No.76Z7,
Urpekendy House, P.C.Tanur
=676 302.

KeCoGavindey Nair,

S/e .C.Raman Nair, Retir:c,,
Driver 'B', 8&,Ne, 8¢,
Edavath House,
P.0.Thalekulathur,

Calicut - 672 317.

K.Chendukutty,

S/o X.Chexku, Retired,,

Asst,Guarc, §.Ne,16%%,

Koyimzkandy Heuse,

Pu0sElathur, Celicul-
5T2 AUC.

. T.Subrer=znian,

S/o P,Mumden, ketired,,
Guerd 'AR' §,Ne, GP “£88,
Menizwam houce,
Nesr Water Tenk,
P.O.Puthiyere, "alic:t-

: 673 (04,

-

KeKeParameswaran Nair,
S/o P. K. Esuaran Ng’r,
Retirea,, Brekesman,
S.Nn,.14606, KulengsTe,

_P.0.Lakkidi, Pelghaz.

R,Achuthen, S1,No,544 to 555 are

S/c N.Koudan Neir, applicents in 0.h.71/93
Retired,, Guerd '.', oPP /53

S.Nc, V 144, Srezvelsan,
Menkara P.0., Pe.ghet -
678 613,

G.Jesemmsl,

W/~ Late C.Sclemen, Recired.,
Firemen, S.No.P ¢819. -
DNe.37, 3.K.C.Reed,
Sunampathi Nell Fced,

Erode-638 D09, . ' voo RPPLICANTS,

onaCDntdo/-



557,

558,

559,

560, .

S561.

S562.

563, .

564,

* K.htheppen,
S/o Kelieppe Gounde
Retired, Shunter 'B

.M,Zulekhebi,

- KeNatchimuthu,

S.No.P 9453, D,No,1
Arupnu Meles neer,
pelpass Roed, |
Pocondurei Road,
£ ode~2,

.o 10

W/e Lete S.K.Sysd A

{

‘Retired., Oriver 'B!',

S,No.PiJ 10125, L.
Meriyer Neger, ‘
Erode-638 001,

S.Rrunacnalem,
S/o A Sutie Pillaij
Retired,, Guarc 'A

Spl. $.N0.8995, D,Ng

Neu Street Lehe,

Trichirepelly, F.Ch-B01

N.P.Vadivelu,

S/e Pennusemny, Reth.
N, VY5
U

Driver 'B',
Nectchipeleyem, L.Pt
Erede-638 002,

C.Masupethy,
S/o T,Chinnesamy De
Retired., Guard

-
$.No.12152, 73, Kos

Tiruvennemelei V'.J.
Tirovennarnelei, NJp
Pin-606 601. ‘

M.H.Rbdulrahimen,
S/~ Mmhammed Hussai

Retired., Driver '

S.No,P 2294, Menner
Neer Indien Ovelses
Tiruchireppelly-620

S/o Ksruppen, Retir
Fssistent Guerd, |
S.No,7118, Perissam
Palemzpuram, FivelR
Karur, Tiruchy Dist

M.V.Faulrej,
S/oc M.Vedhanayejem,
Guerd 'B', (Retiréd
S.No.13856, Arul gl
117, Cauvery Negar,
Kulitalei, Tiruchy-

v |

|
|
|

nameo,

68,

Hoosinn Urif,

eiker,
emads $

?
.Distri

n
1 1
b
kulam,
S Benk;
020,

ed.,

y Housg
g0,

),

lam,

535104,

treat,

ct,

... RPPLICAKTS
...Contdn/-

[d



565,

566.

567,

568, .

569.

570,

571.

572,

573.

[ 3 4 71 .0

KoM .Devanather,

S/o0 P,Meenakshisundarem,
Retired,, Guerd 'A! Spl,,
S.No.10438, No.222,

Lenin Street, Railuey Cclony
P.0., Eronde-2,

S.John

s/o A.Sueminathe Pilled,

Fetired,, Guard Spl.,

S.No,14326, No.25,

S5th Cross, Param881bao.:;m,

Lalgudi, Trichy Distraict
pin-—521 6‘)': .

V.Srinivasen,

5/0 R.Venkaterame Iyer.
Retired Guerc 'A' Spl,
3.No.9456, No.18,

Ot .Ambedkar °oad
Bhuvanesuari Nag
Caimbatore,

V.Marimuthu,

S/o Venkattacnelam T.,
Retired., 2civer 'E!,

S.Nm P ©465, Kaliliksdu,
Omalur Pest, 3glem District.

E.Periasamy, &/o Ellappan,
Retired.. Asst, Guard,
S.No, 7545, Rvinashi,
Coimbatore District,

K.Ragothame Rau,
*S/o K.Kuppu Rao, Retired,,
Guerd 'A', S.Nn,10694,

Plet No. 80 Flat No. 93
Kalyan Nager, Sanjiva’ Peddy

‘Neger P.C., Hyderabad~-500 038,

K.V.Mohan,

S/o0 P.Ke Ueratﬁara?alu
Retired,, Driver 'A! épl
S.No.PTd 10372, 19/8,
Mariemmankoil Street,
Salem, Pin-636 00S.

M.Thangaraj,

3/0 C.Manickem, Retlle__,
Diesel Assistent,

65/4 Mariammenko 1l Stenet,
Salem-636 0G5,

R Mariammal,

u/. Late P.Murugesan, Retircd.,

Guare 'C', S.No.16321, 46,

Fnne Street, 01d Suramangaldm,

Salem—S.

v

'S1,No,556 to 570 are

applicants in U;A.72/93.

, e e APPL JICANTS,
...Bontd, /-




574,

575,

576.

5774

5784

579.

580,

581,

W,es Late C, Nagasundaﬂan,
Retived Diesel Rssist
Nek

0ld SJramengalam, Salem-S. 1
|

®5vindammel, ‘
W/o Late K ﬁrumugqm,

K.H.Rahima, |

S,No.J/M 497, 30,

M*ishnammal

W/e Late Knnthan, .
Retireds, Fssistant
5.No,6058, O,No,5, [
Sileet qld Suramang
Salem4b,

Cataerene
‘U/o Late D.K.Pcter
Retired,, Drlver

Specisal, S.No.P 1790P

130 b Rnthon¢apuram,
Suramangalam, 93alemi

N,Gepalasemy,
5/- Narsyanasamy Fn'
Retired., Guard,
s.No, 1300, HIG 138,
ansing Unit, hnona.!
Trichy-620 015,

N. Kuppzn,

S/c Narayana Nalkerd

Retired., flrowen,}
S.No,r 2423, - /sbé
Sivathpuram P U.,

Qalem, Fine.636 3\4(.;

Retired,, II Firemg
S.No, PTJ 17448, “
Ammapelayem, Salemh

ﬁarayue kmmal,
W/o Late R ThangamL
Retired,, Driver 't

s

thnu,

,u rd |
3'10’* ‘ ‘:
Hlpmﬁ

»

Fl

i

S.No, P 9437, 60 Z}

! Gradei
336, i

S.K.C.Read, Erode- 638 cos. |

Kousalya, Q
W/o Late C,Ponnusa
Retired., Cuavd YR
Spl. S.No,15313, 3D
LIC Nagar, Ntslepa;
Erode-2,

1Yy

’

3

l
avam Fe

‘agpl1cants in Q.

Ne,571 to 579 are
he73/93

.. PPLICANTS,
veo oCOntdt/"




® .73. 1

. E,Ramen, $/o E.Sami,
- Retired,, Driver 'C‘,
5B2.  §,No. P 4242, Edethottethil
: House, P.0.Kadslundi Nugaram,
Malappurem District,

_ Pin-676 312, Keralsa.,

© K.Remen,: S/s Chandu,

583, Retired,, First Fircman,
S,No, P 7147, Vakeeri
Meethel House, F.0-,
Palath, (via)Kakkodi,
Pin - 6732 611,

Mr3-8~59r°jini:N/0vLatu Zi1,K,Bladiechelam,

584, 23 Middle Street, ey e e
,  F1d Nidamangelaw, B Sl Tt s N
Nidemangalam Ps0. applicants in O.A.7 3.

. L.Vesudevan Nair,
585, --8/e N,Gopelan Nair, Retited,
- . Gpard 'A', S5,Nn, 7519,
“"Somkhalsyam®, C/c Statien
-Master, Vanlyamkalamn r.00¢, .
‘Malspuram DistriBt, '
Pin - 679 335,

M.Kutty Malu,
S/n Lete M.R.Senkaren,

_Retired., DOriver,

. 9,No,5707, Madathil House,
Eremilladem Veyal, P.0.
Rrakkinar, Kozhikode,

Pin <993 028 (Steff N5, 17377350

586,

e " M,Schuthan Nair,
. 58%  -5/8 M,Krishnan Nair,

: Retired,, Guard 'A',
Kariyatkuni House,®
Narakods, P.0.Keezhariyoor,
Kozhikode - 673 324,

Coee KeNeSankunni Menon, S1.No.585 to 588 are
GRS, S/o V.Madhava Menoni ~ applicants in 0.k.75/93,
: Retired., Driver 'A!, . ,
S,Np. 6966, Rohini Vibhar,
P.0.Chettipadi, Fin-676 219,
Parappanangadl, Malapuream

District,

o . PJ.Kuttappan,
589, - S/e P.Reman, Retired.,
Fireman 'Rf, S.Nn.P 5177,
Pakkadavath House,
PoOJkriyallur,
Calicut. : ¢ eee ‘APPLICANTS,
. ' "'...Contdo/"




do 74 0 |
SF .MNo,589 & 590 ere epplicents

—ag

h.M, Janu

590 W/o Late b M»Thendan

*  Retired,, Loco Shunt@r,

S.Ne,P B183,
Pdhikarimanamal Housa

P.0.hriyallur ~ 673 %44.

h 0 k.16/93.

i

. CeKsVeleyudhan, |
594 Retired, Shuntar/cHrs, o
* Puzhithoftu Parambi, :
Eezst of Cemethari Road,

Cochin = 1 ']c

PQN.Kumeran.

57, Retired., Driver,
Scuthern Reilway,
Puzhskkal House,
Mudeppalore, (Via)
hlathure, Palghat Dilstrict.

51, 0,591 & 592 are epplicents
iin 0-A77/93, |

M.Moses, _

" Retired 'C! Gxaiu/uu a0y

593  Mathei College,
Memmeth Vayel

| Pattethatiem, 6Uilﬂlh

V,Rrjunan, ]
Retires,, Oriver 'BJ/QLN,

5384, Karmaleyem, Do ;

Pattathenam, Quilnh

P,Mercita S1.Noe,593 to 595 are
N/o Late hri Dominﬁc Sebaqtian, applicants in 0.k,78/83,

595°‘ Retired., Oriver 'hl/u_1 !
Pethan Parambe, i
Near Transpnmrt Offi:e, |
Quilong !

. N KeGanesen,
598 ' 5/4 M.N. Krishnemourthy
29, Ramanujem Stre%%, s
Kallikuzhi TrichyHR i
Retired Guard/Special Grak
Southern Reiluay. w

4@4 =
-

o MaM S.Thangepra asdm,
597 /o0 Michel, 2 K, 4-
* First Street |
- Rnnal Nager Nalliwaipbram
.\ Trichy-1., ﬁetlred‘Drxv‘I
‘ Grede, Southern Rafiluay.

———

A

. ki1, Vincent ‘ff !
59g, 5/0 k«J. Rmbrnse, g
217, Ponnthottum,
Kemp's Touwn, Trichy,
Retired Guard/Specfel h
|

)
(=

=de,
i oea APPLICANTS.

V/S.Juthern Railuay. Contd. /
.«sContd, /-~




- . V,Subramanian
559, S/o E,'enkatraman,

_ 21, Thondaman Colony,
Metar Factory Road,
K.K.Nagar Post,

- Trichy-21, Retired
Passenger Guard,
S.Railuay,

3.hntony,

600, S/o Sovrimuthu Pillag,
41, Malliyapuran,
Maln Read, Trichy-1.
Retired,, Shunter 'B' {:ade,
Southern Reiluay.

R.Gopalan,
601 S/o D.Ramaghandrar;

* 125, Mariemman Koil S*tieet,
Pcnmalaipatty, Goldan Rotm,'
Trichy-4., Retired, ‘

" Passenger Guaru, qcu*hcrn
Railway.,

< TeKe Sr1n1Vasar,

602 a/o T.V.Krishnasemy, -.

S7° 131, East Chittre Street,
Srirebgem b.,0., Trichy,
Retireo Guard/Speciel
Grade, Southern RalJucy.

S R ﬁiagarsamy,
683 5/0 Rengasamy Naidu,

* 328/B, Railuay Coloay,
Trlchy-ZD Retired Laco
Shunter 1R Grade,
Southern Railuay
(Trichy. Dlu131on).

M. Issac Chelliah,

604, S/o S, Manuel (ldte)
: . Retlred R! Giede Cuard,
Southern Railway, 19,
Keela Kesa Street,’
Beemanegar,*?pichy-1.

: S. M Kasim,
605, s/o Sheik’ Masthan,
= 39/8/17—E Innamthar-
Thoppu, . Tennur Puet,
Trichy-17, Retired Driver,
A Gr?de, Southern Railuay.

: ", Sundaram, S/o Naga Fillai.
£8%5. 36; General.Bazaar Streci,
Tenhur Post, Trlchy-17
Retired Driver/B G:ede,- ,
Southern Reiluay. - ) ess RPPLICANTS
V/ a0 . v . ...Contd./—



607,

608.

608,

610,

611,

612.

f13,

6140

E,Abdul Razsk,

S/o Mohamed Esuff,

55, Mcolekollel Street,

Tennur Poet, Trichy-17,

Retired Shunter/B Crade,
Southern Railuay,

I.Innasimuthu,

5/o Inresimuthu,

Kalkothenur Villege,
Purothavkudi Post-621 37¢ l
I1énga Kuchi, Trichby Qictrizi
Retired Oriver/ B hirace,
Seuthern Railway.

S.Ruben Gregory,

S$/o0 D.T,A.Sundaren Piile’,
S/A, Convznt Ryad,
Contonement, Trichv-1

Retired Guard/Specisl Grede, |
Southern Railuay, -

M,Kareem Baig,

§/0 V.Munveer Beig,
Np.13, tensioner atisst,
Kejapet, Trichy-1,
Retired Guerd/A Grade,
Qouthern Railuay.,

D.Antonisamy, j
$/o0 S,Doraisemi Pilled,

“7~-B, lst Street, - }

Desrasisemgpiitanm; -

Ttichy-1, Retired Driver,
B Grede, Southern Railuay,
T.R.Ethirajah, }
S/e Thiruvengedathan,

53, North Chithre 'Street,
Srirangem, Trichy-g, }
Retired Passenger Guerd,
Southern Railuway,

Ke.A.Raghavasimhan, .
5/0 C.,hknanthacharisr, P
1, South Devi Street,
Ranganagar, Srirangam,
Trichy-6, Retired Guard/

R Grade, Southern Reiluay,

S.Murugesen,

S/o K.Subramenian,

Plot Nec,5, Thaimanavar Streajt
Iyyappa Neger, Trichv-21, ’
Retired Passenger Guerd, |

’

Seuthern Railuay, 1 +»s RPPLICANTS,
v

i _...chtd./—
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61F.

617,

619,

6155_“

620, .

621,

622,

R.Viswanathan,

S/e N.R.Redhekrishnean,

5-C, Sasthe Street,

Baleji ‘Nivas, Ayyerpe Nauoar,
Trichy-21., Retired Guard/
Specia.r Grede, Southern
Railuay.

Gereld Edueard Rodriques,
S/e Gereld tduward, ‘
24/A Ardhi Bheguen Streaet,
Tendral Nagsr, '
KeK.Nager Fost;

. Trichy--21.

R,Rengasamy,

S/o Ramasamy Kavsnder,
62, Railvay Celeny, .
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
Seuthern Railwsy,

P,Raman, S/o Pitchsi,
118, P2ria Meloupsrai,.

Jrichy-1, Retired,,

Eireman/A Grade,
Scuthern Reiluay.,

- G,Sethuramarn,

S/o Gopalsamy Naidu,
Crauford Reilusy Calony,
Trichy-20, Retired
Driver/k Grade, Southerp’
Railuay.

S.Thengeraj,
S/.Qm.Sebastian,v

5/24, Thirunagar,
Pepmalei, Trichy-4,
Retired, Shunter/8 Graoe,
Southern Railway.

D.Devadoss Alfred,

S/o #.P.Devasirvatham Pillal,
1537, Muthureja Street,
Mudaeliar Chatram, Trichy-1,
Retired Guard/Passengery
Scuthern Reilway.

S,Antenisamy,

S/0 Sanjeevi Neidu,

61, A/1, Thanamani Coliny,
Doreisamypuram, Trichv--7i,
Retired Driver, Scuthern
Railway,

L

... APPLICANTS
...Contd,/-




‘ ;. 78 W

5.Krishnan, ‘
s/0 T. E Sarengapani maidn. -
623, 61 ~grvethl Ammanlhoil Strk
lerancem, Trichy=-64 I
Reti-ed Guard/A Speclel Gradk,

Southern Reiluay.

‘ .V.Naganathan,
624 136, North Chithlrai[ :
e St eet Srivangam, i
1“hy-6 Retired. ;i :
Guard/A ipeciael Gradg, |
‘Scuthern Rasilway.

R. Narayanasamg, '
187, Chitrai Street,
Srirangam, Trichy-6 Q l »

Retired Guerd/B Grade, . '
Southern Railuey. |

625.

KeNeSubramanian, ,

626. Nerth Chithirai S#r-e ‘
Srirangam, Trichy-€ |
 Retired Cuard/R Grafe;

‘ Scuthern Railuay.

w
cr
~

L M.Ranganachan, . | ,
627, /o T.Lechumanan; | ‘
71 Kandi Street,’ |
Srlraugdm, lrJLﬁ\_s;' .
?

Retired Guard/B Graﬁe
Snuthern Railuay. 1

\

' S.R.Yamunachari, . L
623, ;S/B T. Hengasuamg lnathdcnj#;e:,
- 63, Uest Uttra otr get,
Srlrangam, Triohy—"b
Retired Guerd/R grede, |
Southérn Railuvay. ‘y

e S,Veerappan ‘
R%35 | a7o G.Soundarars Pillsi,
'~ 143, Main Road, :
5an01llendapuram, |
Trichy-1. Retired Briver/
R 5p€Clal Southerp Railuﬁw.
. A.M.Jeseph, 3/0 J\mbrubeJ
630, .. Ne,18, Pattakara Skreet, |
' Palakkarai Trlchy-1
Retirsed Guard/R 3
Scuthern Railuay. |

. S.h. Adalkalasamy
€31, 5/0 s Brul P111al,ﬁ
26, Sekkadi Street
Palakkaral, “Trichyk
Retired: Guard/B
Southern Railuay.

_;:;LL

oo APPLICANTS,.
K oCOhtd.‘/-




632,

633,

634,

635,

638,

637,

elt.

639,

LA

oo 70 o,

K.R'Setvarengen,

No.48, Pelayaksyil Street,
Palakkarai, Trichy

Retired Special Greds Griaxd
Southern Railuay, ’

C.Antunyeamy,

S/e P.S,.Chinnish Udayasr,
15, Sugadoss Mandy Street,
Babu Road, Trichyo2,

k,Syed Jaffer,

8/ Sycd Ahemad,

6, North Swankara Street,
Near Bahi: Rogd,

Trichy-8, Retired Uriver/
R, Southern Railuay,

V,Periyasamy,

S/o CoVeithialingam,

32, Kezapettal Lire,
Bazaar ‘Street,

Trichy-1, Retired Guare’
A, Southern Railway,

V.Blagirisuamy,

$/o N.S.Veceracuamy Naid,
8, Dcotor Issac Lane,
Sangiliandepuram,
Trichy-1, Retirsc Guocos
Guard, Southern Railuay,

S,Abdul Subhan,

S/o Shaik Bahjeca, A
38, Sathyamoorthy Street,
Senthaﬁneerpuram,
Trichy-4, Retired Guard
R Grgde, Southern Railuay,

H.Ammer Basha,

5/c Md.Hassain, 23-A,
Varathamasemet Street,
Sangiliandapuram,
Trichy-1, Retired Driver/
K., Southern Railuay,

D.Dhanapal,

S/o R.Durairaju Chettiar,
15, Kajapettai Main Road
Trichy-1, Retired Guard/i,
Southern Railuay.

S.Abraham Lo+h,

| . 1/’, NoMcKo Eolony,

Circuit House Road,

No.5, Toll Gate,
Trichy-20, Retired Driver/
R, Southern Reiluay,

v

B "=

-« o« o RPPLICANTS
s e -'J‘ﬂtdo/-
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o 5.] ¢

A.Ramu, _

641 S/o Appavu Kerukachi,
* 69, Neu Street, |
8lkakedai, Contonement,
Trichy-1, Retired Driver,)/

B, Southern Reiluay

I
i

R.Kaliemosrthy,

642 S/o K.Remasamy, 1,
' Kannagi Streest, |
Subramainianuram, |
Trichy-20,, Retired

Shunting Driver,
Southern Reiluay., |

M.Beraisamy, :
643, S/6 V.Maruthamuthul,
23-C, Brna Naoar,
Subramsniapuram, |
Trichy-20., Ret.rgd

Driver/®, Southerg Railusy,

i
Hil

R.Mazharul Hag, |
8/c S,Ahdul Razekyl 24,

Syeda Mohamed Rou%ﬁe: 2rrdet,

644,

Beemenagar, TFichy-1,,
Railuey. i

A.knthony Louis, |

645, S/w C.Rrckiosani fillal,
91, Keele Pedaysachi Streedy, |
Near Eda Street, |-
Palakkerai, Trichyi-1
Retired Guars/A, Southern

Railuay«;
: . P.Venkatesan, |
646.  s/o C,Perumel Neidu,
65, Highways Cclony,
Subramaniapuram, Trichy-20,
. Retired Driver/R Spl,

Southern Railuay. |

. K.Meenakshisundar

647, S/o M.Kumerasamy ¥
5i, Annamelal Str%et;
Erode, Retired Gudrd-A,
Southern Railuay, |

i1lai,

P.Arputham, S/e A/Peter,
648.  47-8By Annen Iilem
° Pzad Nagar, g
Suramangalam Post,
Salem-3, Retired Erive:/ '
B, Southern Reilugy ese RPPLICANTS
%/ ; 1 oncccntda./"‘




649,

650,

651,

652,

K.Periasamy,

S/e E.Kolandan, 23,
VOC Street,
Kollampalayam, .
Erede-638 002,
Periyar District,
Retired Guard/#,
Southern Railuay,

-V,Palanisamy,

653,

654,

655,

656,

S/e N.Velu Paknadi,

10/92-C, Nanjundepuren Rouad,
Podanur, Coimtatcre Cistrict,
Retired Guard/R Spl,
Southern Railuay,

R.Venkatachalam,
S/l'K.Ramasamy “idayar,
117-A41, 01d Pagnur,

Ramjee Nagar Post,

Trichy~8, Retirec 3hunter-.
Briver, Scutherr Raiiuay.

S,309saimsry,

S/o0 G.Severimuthu, .
5/218, Muthukulam Villegs,
N.Kettupatti Post,

Via, Ramies Nagar,
Trichy-%, Retired Crives/
B, Southern Reiluay,

R.J.Ramenathan,

3-A, Pachaimpps Mudali Streat,
Kumbakenam, Thanjavur UOistrict
Retired Guard/A, Southern
Railuay:»'

K.&bdul Wahh,

S/o0 Khader ShauwRouther

32, Periyar Street,
Subramaniapuram, -
Trichy-20, Retired Shunter/
B, Ssuthern Railuay,

S.sGepalan, -

5/6 R.Grinivasan,

64-C, Railuay Quarters,
Kumbakonam=612 001,
Retired Guard, Southern -

. Reiluay.

v

S.%antiage,

S/o Innasimuthu,
Kalkothancor, - _
Purethaku?l Post, -
Via,Elangakurichi,
Trichy Bistrict, Retired
Fireman/B, Southern
-RBilUQYO ’ '

... APPLICANTS.
. 0“—C. nt_d.v /"'



- R,Vairaperumnal,
S/o Ramasamy Pilizl
28, Krjishnapurair, |
ra”E:?T;ﬁ

6624

663,

' Trichy-3, Retired
/b, seuthern

A.Ja(_ 3nn_8th8n,

s, A,hrakiyam, 11/
Savariarkoil Streetj

Woraiyur Post, |

Fireman

S,kbdul Kareem Sahi]
S/w Sheik Ahmed, 73
- Centval Bezar, Tenn
Trichy-17, Retireddj

Speciul Ditees /R
Sauthern Railuev.

R.Soundararejulu,

§/o G,Rajemannar Nag2

25, General Bazzar
Tepnur Pest, Trich
Retired Guard/R 3p
Seuthern Rafluav,

middle Street, The
Thenjaevur Roed, Tt

Retired Drive1/C, |

Scuthern Railuay. |

M.&1lvasubramanians
- §/0 S.Menickam Pij

House N®.20/C-1,
knna Nagar, ‘
Subramaniepuram,
Trichy-20, Retire

B, Scuthern Railuﬁy. !

iRailué‘y’é

AR5

chy--8, |

J’:
P

; Shunteg/

S,/0 K.,Farthasarat

P, Padmanathen, | H
|

.24/3, Poonnaiy= Gf

Devaraya Nager,
Trichy-21, Retireg

Guard/A.Spl. Sout
.Railuayo

§,Md,Mahboob ALijl
¢/o k Sher hli K
16/5, Fourth Stre

Renganagar, (ricim
Retired Passenqged .

‘Southern Reilvay

~ §,Dekshinamocrthy,
"~ §/p K.Somasundazgin ~i1l
17, E.B.%olany, $hajameﬂFi,
Trichy-23, Retired Gugrﬂ/ﬁ

Scuthern Railuayp

i

¢
i
I
i
’|

]

nay

.

... APPLICANTS
L] ﬂqpontd,i'/‘




665,

666,

667,

668,

660,

670,

671,

V,Krishnamurthy,

S/m C.Venugopsl Raju, .
14, Kumaran Street,
Melekalkandarkottai,
Trichy-11, Retired
Guard/A, éouthern Reiluay.

R.Rmalanathan,

S/o Rayeppa Asariyar,

70, Krishnamoorthy Nager,
Meter Factory Road,
Trichy-21,., Retired Drivst/
KR, Southern Reiluav,

T.K.Rajegopalan,

S/o0 T.V. Krishnasamy Iyengar,
2, First Street, Kalluluehi,
Illupur Road, Trichy 20
Retired Passonger Guerd,
Southern Rgilueay.

K.Karumbairam,

3).N0,596 to 668 are

5/0 S.Kumbalingam 2iliai, ' applicanis epn 0.k .79/93,

46-B, Ramakrishne Nagar,
Kal1ukuzhi Trichy=20,
Retired D*lwer, SCbthPLn
Railuay.

G, Kuppusamy -

/0 Govinda Rsary,:

6/R, Samynathan Strest,
Melakalkandhar<ottel Pust,
Trichy-11., Rezired Drvav/
A ~Scuthern Ra‘luay.

T V Arunachalan

/6 T.h.Venkataz halem Pillai,
56-k, Mudalier Ztreet,
Uurwvur Fost, “1chy--.,
Retired Guard/?

_Southern Qalan/

R.Krishnasamy,

$/0 R Ramasamy 4yyangar,

3, Srin1VaSa Pi_lai Street,
Near Satyanarayaha Temple,

West Mambalam, Msdras - 600 G33
Retired Passenge: Guard,
Southern Railway,

LB s,

T,Remesamy Neicrer,

5/0 Thirumalai Meickex,

No, 75, First St-eet,
Vadugapattl Vil age,
K.Sathanur, Tricry Jistrict.,
Retired F*reman. cythern

,Ralluay.

.... RPPLICANTS,
..eContd./-

e



673,

674,

675,

678,

677.

673,

67é.w

6¢0;

Retired Driver/A, Saythsir

 §8/o M.Ganapathy,

-E.E.Colony, Mahelajapuran,

-8/6 G.hbdu. Kareem,

R,

K.M.Abdul Majeeth,
S/c K.Thangameera Mohiceen,
B.249, B.H.E,L, Tounship,
Ranipet-632 406, Nevth A-dot
Distrist, Retired Shunter,
Southern Reiluay, ;

N.Krishnasamy, ‘

S/w Nerayenasamy illai,
27/3, Sakthi Vinayaoar Stibert,
Crawford, Trichy-12,

Railuay.
G.Amirthalingam,

Periyar Strect,

Kelakalkandsrkcttai,
Trichy-11,, Retirs Driver/A,
Scuthern Railuay,

S.Andreu, S$/c 3. Samined,
Guru Illem, 3rd Sireet,

Villupuran; Ssuth Broot
Disirict,, Retirad TassenogT
Driver, Southerpn W iluay,

T.Rergasamy,

S/e 3.Thangavely Psari,
25, Siyndaram Pills Thottan,
Edainalaipacti EFuthyr,
Trichs-12,, Retireq Shunted,
South&:anailuay,

M.Gevindaraju,

8/0 Mutrukrishns N idu,
Natharsa;alliVasal,
Samyaar “hoppu, House No, 37
Trichy-8, Retired Shunter,
Southern Railuay,

-

R.Rbdul Ralaman,

6/B, Jalla. Pakkirl Street,
Madurai Roed, Trichy-8,
Retired Dr:ver/Speciisl Gradh
Southern Relluay,

K.Raiagonal,
/0 £.Kristnasary Naidu,
91, SINCO colony,
Edaralaipat=. Puthur,
Sundaram Pilla! Ttotten,
Trichy-12, Fetited §
Southern Ra.luay,

esec APPLICANTS.
,..Contd./-
¢ _ '




681,

682,

683,

684,

685,

686,

607,

688,

689,

.+ 85

G eKuppusemy Naicker,

8/0 M.Gengethara Naicker,

69, Illengao Street, - '
Penmalaipatty, Trichy-=4.,
Retired Shunter/B

Southern Ré&iluay.

C.Andi, S/e Chinnaiyan,
N.,Kuttappattu,

Ramjee Nagar Fost, ,
Embedkar Nagar, Trichy-~Y,
‘Retired Shunter, ~
Southern Railuay,

A.M.Skill, 8/o0 E.3kill,
124, Crauford Colony,
Crauford, Trichy-12,,
Retired Shunter,
Southern Raiiusy,

S,Abdul KXareem, -

S/o Shaik. Ibrahir,

56/P4, Singaratheopu,
Trichy-8, Retirec hnunter
Driver,/B, Southe-n Railwazy,

J.1ssac, S/ R, Jzseph Piliey,

36, Raghavachary Street,
Sembiam Post, Peranbur,
Madras-605 011, Retiied

Driver/Spl. Scuthern Reiluey.

R.Gopalakrishnan,

- 8/0 S.Rathskrishsen, 27,
Sethurama -Pillai Zolony,
Trichy-20, Retires Shunter,

-~ Seuthern Railwaey.,

'N.Jayaraman, -
5/¢ N.K.L.Naresa Ayyar,

92-8, Narasimma Rehary Colony,
Nanjikottai Road, Thanjavur --
613 001., Retired Fass, Cusrd,

Southern Railuay.

R,Joseph, 15/0 D.A.Recu
Chettiar, 8-A, Vecanavagum
Cnetty Street, Vth Line,
‘Negapsttinae-611 0C1,
Retired Oriver/A Spl,
Scuthern Reilway,

S.D oRaj,

S/o K.C.9adaye Mudeliaz,
321, Vandiyar Colony,
Thillai Neyar, Velar Reoaw,

Thanjavur, Retired Guard/A,
v/ﬁoUthern Reiluay. :

¢, . APPLICANTS.
t -Contd./—
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655,

637.

A.Velaxutham,

5/0 R,Annamalei,
12/V1 2364, Pookkar
Vastha New Street,
Thenjasur - 613 00
Retired Driver/Am ||
Southern Railueay, |

R.Murugaiyen,

S/o Ramasamy Konar)

Nenin Nagar, al
Udayamarthandapur an
~ 614 706, Thiruch
Taluk, Retired Gusz
Southern Railuay,

EERACERY — S

ReGopulekrishnan,

S/e K.,Ramanuiam Na#‘.

Plot No.19, kbrahat

Nagar, Via, Sivaiil|
Thanjavur - 1,, Rejli
Driver/A, Southern|P~

P.Srinivasan,
S/o Pachaiyappa Mud
112, B/4, Mudalivarn

Mudaliyar Chethiray,

Trichy-1, Retired 0§

Southern Railuay, |

|

G.Kalysnasundaram,

8/0 M,Gcvindanant i

Mocppanar Street,

Fmmanpeteli, Vediapyre
Pin,- 613 205, Thaf

District, Retired
Southern Railuay,

KeSanniyasi, ,
S/c Kesave Padayact
18, Kamper Street, |

Senthaneerpuram, Toli

Retired Driver/C,
Southern Railway,

K.Sankaranarayanhan)|
$/o V.Lrgansthan,
C.99/R, North East
7th Cross, Thillei
Trichy-18, Retired
Scuthern Railuway,

Extensidn,
fNagar, L

Pcsi,
raipochTi,

d/e

i
et

[ =]

Dncr No,.59/9, Mudall

S.Periyasamy, S/o 3}

|
Chetram, MuneesJary
Street, Tiichy-1,,

Driver, Southern Railuay,

v

angiii,

Retircd|

»ee APPLICANTS
:....:{Contd./—




638,
699,
700,

71,

702,

e

7034

704,

705,

o AT 44

KeNendagopal, -

S/o v.Krishr.asamy,

43, Brindaven Street,
Indirs "Nager, LIC Colony,
Trichy-21,, Oriver/®.Spi.,"
Retired, Scutherrn Railuay,

T.R.Balasubremanian,
S/o Rathinem, 168,
North Street,
Tiruvaiyaru 613 20¢
Retired Dr.ver/k
Southern Railuay,

S,.Masthan,
S/0 R, -Babu Sahib,

Retired Passenger Oriver,

Southe:n Reiluay,
Meenkara Street, Terrur,
Trichy-17,

P,Gourisundaram, :
S/o S,Periasamy,. 106-4,
Manickapucem Nacu Street,
Melapuour, Trichy-1.,
Retired Guerd/A,
Southern Railuay,
TiRamache&rdran, . .

§/o M,Thangavelu, 5, -
Bharsthv Dasun Street;
Kilpérumpakkem, . -+ .= ..
Viilupurem - 605 ‘602, -
Retired Driver/s,
Scuthern Railuay: B

F.Ganesan,

$/06 ‘Packri Thevsr,

2/257, Teluk Office Road,

F¥hiruthureipoondi 614 713,

Retired Driver/A,
Southern"Reiluay,

V. Arumugem, S/6-Vaiyaputi,

Palaniyandavar Koil Street,
Inamkolathir, Trichy District,
Retired Shunter, Southern

' Railuay,

M, Nazir Rhamed, . - -

S/o RbdB1 Gafor Sahib, .

137<R; Fund Affice, -
Thennur, Trichy=17,
Retired Driver/Spl,,
Southern Railway,

eevs ADPLICANTS

<o -Contd../-
¢ .



/o Velyepuri, I |
Trethiyur, Iniyanu~'Road,
House No,33, Trlchy-g,
Retired Shunter, (-

‘ Southern™ Railuay. [

. v, Velu, |-
706,

. S4Marimuthu, o |
2G7. 5/a M, Singara Paiayachi
“le ng/p, Railuay Colnn>,

kallukuzhi Trlchy;ZD
Retired ahunter, ;
‘ Southern Ralluey

P,Mamundy, $W'
708. S/o Palaniyandi, 4?~R, i
*  Mudukkupatti, b !
Pudukottai Read, i -
Trichy-20, Ra tlred‘Shun-P“M
{

‘ Scuthern a;uuoy.,i
T.Innasimuthu, ;_ S

: S/c S.Thomas, 13, | ||
709, West mariYanathaﬁq ran, '

: Dindigul, Retiredl,hwv"e

Southern Railuay, '

_! &, Sevarimuthy, It
710, ,-S/o Arulsppan, 9/5
: NeM.Calany 6t gruhs, |
Trichy=-20, Retived &hurtcnl
Soutnern Ralluay. o :

SV

i B Muthusamy, “

7118 S/o B.Thenatikevadder, 31,
: P§B.S. Colnny, Puddkottal

Réad, Trichy-20, Retired

Shunter, Southern{kalluaya

8§, Palanlyandi ,.i‘ |

7124 | 5/0 Sataiyan, 31/3, |

,“.‘ Palaniyandavar Koﬂl Street,

| Innamkolathur, Trichy Disgrict.
Retlred Shunter, §outhernf

- £ Relluay.

.. Ke Noﬁrumugham, : %
713,.  S/o Kuthian ella=‘NQJay€ﬁ
: 'l 4/93, Palaniyands br Koil!
- «Street Innamkola&%ur,
Trichy. Retired § untﬂt,

Southern Pallugy.,

T ——

i,

- e w
& “S Kandacam\ H
714, rsl Subbaraja uPVchder,

‘ “Kedechanallur Posi,

42; East Thottipelayan,
Erode ‘6, :Retired Jhunting ¢«
Driver, %outhern Rleiluay.| «es APPLICANTS

v( PRPRPa Contdl/~




'i 715.
716.

7117,

718.

1.

2.

‘.89‘..

VeThiagerejen,

$/0 Vaenketache lem,

136, R.M.S.Colony,
Nenjeekottal Roed,

Trichy - 6, Retired Draver/
k.Speciel, Southern Reiluay,

f.GeRouse, $/0 Sumuel Rousc,
35, Kenadi Street,
"Subremenizpurem, 1 '
Trichy - [0,Retired Shunter,
Southern Reiluay,

Re«VsPonnaiyan,

S/0 R,Vedivelu, 14=F,

Saint kntony's Uhurch iton-,
Nagepattinam - 517 001
Retired Driver/A,

Southern Railuey.

NeRe jamenickam,

$/0 Nereyenasemy Pillei,
18, Nethaji Street,
Kamere japurem, :
Rajakilpakkam Fast,
Madres - 600 073
Retired Driver,

Sottharis Reiluzy,

5),Noss 669 to 718 ere
applicants in 0,F, 80/93

By Akcdvecete Shri KeSughn Rﬁu,,in CukuNoss 395 to 403/9{,
57/90,416/90, 320/92, 298/$2 and 377/92, ,

By kdvocrte Shri R.Bheskeren ih OJk.Nos, 44/93 to 76/93,

By kdvucete Shri Viieyenm vey

Versus

Chairmen,
Reilu®y Board,
Reil Bheven,
New Delhi,

The Union of Indie
represented by the
Secretery, , _
Ministry of Rrilueys,
Rail - Bhevenh,

New Delhi,

v .

. By huvocete Shri Felhiven Pilial in OuhoNos, 77/93 & 78/93,

=r in UskoNos, 79/93 & 80/93

Respondert - 1 -in OJk.Nos,
395 to 403/9%, 79/93 & 80/93

Resuondent = 2 in O.hoNos, 57/90,
416/90,320/92,298/92,377/92 ahd
44 to 76/934

Resbondent = 1 1h O.h.Noss 57/90,
415/90,320/92,298/92,377/92 and
44 to 76/93 : _
end . Respondent - 4 in O.~.Nos
395 to 403/91, o

s+++ Respondents,

-

Contd, /-



«e90,4

Union of India : Respondent = 1 in O.h.Nes
through . the Generaﬁ 77/93 end 78/93
Maneger,Southern Reilurys, |Respondent - 2 in O.F.Nos.
Pork .own, Madras = 3 395 to 403/91,79/93 & 80/93.
: ] Respondent - 3 in O.Fk.Nos,
'57/4990,416/90,320/92,298/92,
'377/92 end 44/93 to 76/93.

The Chief Personnel OfficeryRespondent - 2 in 0.k.Nos,
Southern Reiluay, '77/93 and 78/93

Park Toun, Medres - 3 J -

Divisional Reiluey Resrendent - 3 in O.koNos,
Meneger,Socthern R?PlU?yn, 355 o 403/21.

Mysore. : Reencndent - 4 in O.kJNos,
| £7/90,416/90,320/92,298/92
aﬁd 377/92

Senior Pivisicnel

§8reRERRR T L5250
. > 1luey,
Palghat 4

The Divisional Persoanel  Kespandant - 3 in O.k.No, 78/93
Officer,Southern Reliluay,

Respondent - 3 in O .N0o.77/93

Madurai Division,

Madurai, ‘ i

The Divisional } ' Rezpondent - 4 in O.AhlNos,
Sunerintendert, | L4797 to 76/93 -

Southern Reiluwey, !

Divisionel Office,Pelghet, |

"The Division2l Reiluey Ressondent - 5 in O.F.Nos, -
thenager, ' 320/397,298/92 and 377/92.

Scuthern Reilury ,

Bengeiure, . _ e-es.. Respondents,

(By Rdvocate Shri K.R.D.Kaentt for Shri k,N.Venugopala
Gowds, Rriluey Adyocete for respondents in all the
applicetions). ‘ ’

1

so¢ COntd/-




,ORDER OF THE FULL BENCH

Shri Justice V.S. Malimath, Chairman:

These cases have been placed before the Full Bench as per
the directions made by the Chairman by his order dated 23.10.1992

"in exercise of the powers conferred by Section 5[4][d]) of the

Admmlstratlve Tribunals Act, 1985, after transferrmg the cases'i
of the Madras and Ernakulam Benches and -clubbing them‘ with the
cases of the Bangaiére Bench. The reason for the reference is
the conflicting v1ews taken by differen t benches, one view hav_incj
been taken by the Erna]mlamlBe'nch in its aorder made in application

K-269/88 dated 20.4.1990 and a oonti‘ary view taken by the Princi-

 pal Bench and the Ahmedabad Bench in O.A. No. 1572/88 and O.A.

Nos.351 to 423/88 respectlvely. We shall now proceed to state

briefly the relevant facts as follows:

2. The applicants in all these cases are employees of the Indian
Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff.

~ The applicants retired from service between 1976 and 4.12.1988.

v

They have in these cases prayed for di‘rections to the respondenté

"to grant them pension and other retlrement beneflts by taking

mto account running allowance not exoeechng 75% of thelr pay.
The respondents oppose the applications conte.nchng that running
allowances not exceeding 45% of fheir pay can be taken mto acc-
ount for camputing retirement benéfits to those who have retired
before 1.4.1979 and not exceedlng 55% of the running allowance.
fér those retiring after 1.4.1979. To appreciate the rival con-
tentions it is necessafy to advert to fhe relevaﬁt provisions
governing the applicants conditiomsof service in regard to pension

ahd other retirement benefits. ¢




3. In pursuance of:the reocxt:ﬁmendations of the Third Pay Commi-

ssion the pay scales of the|employees of the Indian Railways

=

including those of |the running staff were revised with effect

re

fram 1.1.1973 by the rules jjcalled 'Railway Servants Revision

of Pay Rules, 1973 [ﬁereinat:ter referred to as the 'Revision

made b}Er the President in exercise of the

|

of Pay Scale Rules

L
F'

1
powers conferred by :t.he provisp to Article 309 of the Constitution
.of India. It is er'linugh to %tate that there was = considerable

increase in the substantive pily of all the members of the running
staff. So far as the grant gnd quantum of pension is concerned

the same is regulaﬁed by s&atutory provisions made under the

i

proviso'to article |[B09 of tHe Constitution. Pension and other

retirement benefitsj|depend uinon the average emoluments that the

retiring employee was drawinL before his retirement. Statutory

{f

rules govern ‘xx determinatipn of average emolument for grant

of pension and other retiremetht benefits., The relevant statutory

rules that were inl||force wh{en the revision of pay scale rules

f!
came into force on 1111.1973 a£e extracted as fpllows:

"2544, [C.S.R. 486)) - Buoldments and Average Emoluments: The
term "Bmoluments’, |lused in ||these Rules, means the emoluments
which the Officer was receivihg immediately before his retirement
and includes:- [

[a] Pay other than that fArawn in tenure post;

{b] Personal lallowance/ ~which is granted [(i] in lieu of
loss of substantive pay in U respect of a permanent post other ‘
than a tenure post.,‘ or [ii]] with the specific sanction of the
Government of Indial| for any ?>ther personal considerations. :

Note: Personal payjllgranted iin lieu of loss of substantive pay
in respect of a manent post other than a tenure post shall
be treated as perscial allowﬁce for the purpose of this article.
Personal pay grantdd on anyfother personal. considerations shall
not be treated asl|personal jallowance unless oth;rwise directed
by the President. S

103
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[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments' means the average earnings for the last six months
of service;

[d} acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed provisionally
substantively or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
- on leave without allowances or on transfer to foreign service;

[e) deputation [duty] allowances;

[f] duty allowances [special pay]}; and

[g]{i] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.

[ii]) For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
appointment, "Emoluments" means:

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
whichever are more favourable to him.

2544-a, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B
[(C.S.R. 86-B]. 1In respect of Officers retiring from service
on or after the lst November, 1959, the term "emoluments" means
the emoluments which the officer was receiving immediately before
his retirement and includes:- :

[a] substantive pay in respect of a vermanent post, other
than a tenure post, held in a substantive capacity;

[b] personal allowance which is granted in lieu of loss
of substantive pay in respect of a permanent post,
other than a tenure post;

(c] special pay attached to a post other than a tenure
post, when the special pay has been sanctioned  perma-
nently and the post is a held in a substanfive capacity;




_ of other emoluments

[d]{1] For the

:j)uxposé ofi

g4

calculation of average emoluments:

With effect from 1st
in Rule 2544-B [C.S.R

i. the di'fference“between
in items [a], [b] and [q
in higher officiating or 1

ii.

iii. pay drawn in temporary or

iv. personal allowahce othern
[b] ahove;

V.
ally drawn in thigher tg
in substantive pr offici

[2]) For the purpose

" September

-

, 1962, save as otherwise provided

. 486-B] bne-half of:

the total emoluments referred to
] above and the pay actually drawn

femporary appointments;
Special pay other than that referred to in clause [c] above.

officiating appointments;

than that referred to in clause

the difference between the substantive pay and the pay actu-

nure appointiment([s], whether held

ating capacity, provided that ser-
vice in the tenure apppintment(s],
the grant of a special adg

does not qualify for

iitional pension.

of emoluments for [ordinary] gratuity and/or

death-cum-retirement

gratuity,

emolurnents in resped

ments as per items [a

[e][1] For the purpose of g

] to [c] 4

t of itepms
upon the last one year of serv

The difference between the average
[a] to [d][1] above calculated
ice and. the last substantive emolu-
bove.

alculation of average emoluments:

The actual amount of
limited to a maximum
of [a] to [c] and [4])

[2] For the purpose

the runnij
of 75% of
(1] above

ng allowance drawn during the month
other eamoluments reckoned in terins

of emolumgnts of [ordinary] gratuity/death--

cum-retirement gratui

drawn during the 365
the date of quitting

above drawn during th

Note[1]: If immediate
has been absent from
ments for the purpos
death-cum-retirement

"days of
Service 1§
reckoned
3 sanme paf
Iy before
duty on
se of call
gratuity

Ly:- The monthly average of running allowance

running duty immediately preceding
mited to 75% of the monthly average
in terms of [a] to [c] and [di{2]
iod.

his retirement or death, an officer
leave with allowance CE his emolu-
culating ordinary gratuity and or

ghould be taken at what they would

have been had he not been absent from duty.

Provided that the amount

account of increase

of higher officiating
certified that he woul
ting or temporary appq

Note [2]:

to a permanent post

post shall be treate

In case wl
after completing three years'

in pay no

~the peri]
i as if drawn in a permanent epost held in
substantive capacity. |

of gratuity is not' increased on
L actually drawn and that benefit

j or tempprary pay is given only if it is
id have copntinued to hold the higher officia-
pintment bt for his proceeding on leave.

lere a tewporary officer who quits service

service is appointed substantively

any time furing the last three years of his
service the emoluments drawn

years' service during

by him after completion of three
bd he was not holding a permanent
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2544-B [C.S.R. 486-Bl.[1]: If an officer holding a permanent
post 1n substantive capacity:-

[a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post ‘under clause [1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, “emocluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continuocusly for a period of not
less than 22 days. 'Average emoluments' shall mean the average
of the emoluments as defined above calculated upon the last three
years of service.

In the case of running staff emoluments for [ordinary]/Gra-
tuity Death-cum-retirement gratuity will alsc include the monthly
average of running allowance drawn during the 365 days of running
duty irmmediately preceding the date of quitting service limited
to 752 of the emoluments as defined above. For the purpose of
calculation of average emoluments the actual amount of the running
allowance drawn during the month limited to a maximum of 75%
of other emoluments as defined above shall also be taken into
account.

Note[1]: If a Railway servant, immediately before his retirement
or death, etc., has been absent from duty or on leave with allo-
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[(i] Treatment of Running Allowance for various purposes in case ‘
of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Running Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
doun for each category based on their Authorised Pay Scales.
2. The payments as above will be provisional subject to adjuét-
ment- on the basis of final orders."
It is clear from this order that pending decision to revise the
rules regulating grant of pension, the existing quantum of running
allowance based on the prevailing percentage laid down for various
purposes with reference to the pay of the running staff in various
scales of pay was allowed to continue. Thus the limit of 75%
prescribed by Rule 2544[g][i] was directed to be continued.
The expression ‘'authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised by the statutory rules that
were in force on the date of the order, 21.1.1974. The order
dated 21.1.1974 did not, therefore, in any manner affet the statu-
tory prescription requlatingcomputation of emoluments and average
amoluments contained in Rule 2544 for the purpose of Igrant of
retirement benefits. Any decision to modify the same would have
effect only when the relevant statutory rules are amended in
accordance with law. But what the Railway Board did was to
attempt to modify the statutory rules by an executive order made
on 22.3.1976 bearing No.PC II/75/RA/I paragraphs 1 to,5 of which

read as follows:



"The question of| revision| of rules regarding treatment of
Running Allowance as | pay for |certain purposes oonsequent upon
the introduction of Frevised ppy scales under Railway Services
[Revised Pay) Rules, 1973 has |been under consideration of this
Ministry. It has now been defided that the existing rules in
this respect may be modified gs follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PIOs shall be pay plus
40% of pay.

ii. Pay for the puypose of |leave salary, Medical attendance
and treatment, Educational |Assistance and retirement benefits
shall be pay plus actual pmount of rumning allowance drawn
subject tc a maximum of 45% of pay.

iii. Pay for the purpgse of fixation of pay in stationary posts,
Canpensatory [Ciy] AllowWance, House Rent Allowance and
rent for Railway guarers shall be pay plus 30% of pay.

2. These orasrs take| effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms

of para 2 of Railway, Ministrys letter No. PC III/73/RA dated

21.1.1974 for the pe#iod from 1.1.1973 to 31.3.1976 shall be

treated as final.

4. The above has the| sanction pf the President.

5. Hindi version of this lettejr will follows"

The limit of 75% of the actual |amount of running allowance drawn
in the preceding month for the|purpose of computation of emolu-
ments for quantifying|pension was reduced from 75% to 45%. The

statutory rules prescribing the faximum limit of 75% were, however

not amended.

4. But as the authprities threatened to give effect to the
Railway Board's order dated 22.3.1976 in preference to the statu-
tory rules Shri Dev Dutt Sharma pnd other aggrieved persons chall-
enged the Railway Board'sorder fated 22.3.1976 in the High Court
of Delhi in C.W.P. Nok915/78. |Consequent upon the establishment
of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferreF to the Principal Bench of the
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Tribunal where it was renumbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were dirécted to continue to make
payment beyond 31.3.1976 all retirement benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in accordance
with law. The.Railway Board's letter dated 21.1.1974, as already
stated, did not affect the statutory rights requlating pension.
On a proper consideration of the order we have noticed that it
in terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5. We should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect from 1.4.1979. This order also suffered from
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutcry rules. It could
not, therefore, have the legal effect of reducing the statutory
limit of 75% fixed with relation to the ruming allowance by

Rule 2544[qg].

6. Shri M.C. Srinivasan and 23 others filed an application
on 4.5.1988 before the Ernakulam Bench of the Tribunal in O.A.
No.K-269/88 for a direction to grant them pension by adding runn-
ing allowance upto a maximum of 75% of their pay for computation
of their pension in accordance with the judgment of the Principal
Bench in T No.410/85. During the pendency of the said application

the statutory rule 2544 was amended by the President in exercise

g



of the power conferre@ by Article 309 of the Constitution. By

the said amendment sat!id rule §(i) and g[ii] of Rule 2544 were

amended firstly with 'effect flrom 1.1.1973 reducing the limit

of running allowance for the phrpose of calculating the average

emoluments from 75% to: 45%. Oni| the same day, a further amendment
i

was made with effect-jiifrom 1.431979 increasing the maximum from
45% to 55%. ihereas %he first?:amendnent was given retrospective
effect from 1.1.1973 tile second|amendment was given retrospective
effect fran 1.4..19794 For the |sake of convenience we shall

extract the amzndments|as follows:

"Subject: Amendment to Indian Rajilway Establishment Code-
Volume| I|& II.

In exercise of the powers| conferred by proviso to Article
309 of the Constitutipn of Ilnc;,ial, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Voluwe I & II [First reprint and Fifth reprint
respectively] he amended  as in ‘ the Advance Correction Slips
No.428, 429 & 430 R.IL and 403 R.IT enclosed as Annexures 'A’,
l-Bl' ﬂCE and 'D'.. i

2. The amendwent willj be effe-diﬁ:ive from 1.1.1973.

. . . i | . .
3. This issues with |the conc:u?rrence of the Finance Directorate
of the Ministry of Railpays.

4. Hindi version is attached.

. Sd/-[K.Venkatesan]

Director, Establishment [P2A]

DA:As above Railway Board.
NO.E[P&A]JITI-86/RS-15 New Delhi, dated 17.12.1987"
"ANNEXURE 'D'

ADVANCE. gbORRECI‘IO%J SLIP NO.405 R.II
i \

RULE 2544

Sub-rule g[i] and %[ii] may!be substituted by the following:

v
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gli] "For the pose of calculation of average emoluments:-~
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay".

glii] “For the purpose of gratuity and/or death-cum-retirement
gratuity: the monthly average' of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

[Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.1976].

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay Commission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect fram
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

5d/-[K.VENKATESAN ]
Director, Establishment[P&A}
. Railway Board."

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&II.

- - -

In exercise of the powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Gode, Volume I & IT [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction slip No.437,
438, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', ‘C'
and 'D' respectively.

2. The amendment Qill be effective from 1.4.1979.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4. Hindi version is attached.
Sd/-[K. VENKATESAN ]
Director, Establishment [P&R]
DA:As above Railway Board.

No.E[P&A]II-86/RS/15 " New Delhi, dated 17.12.87"

2 4




-102-

"ANNEXURE 'D’

ADVANCE QORRECTION SLIP NO,407 R.II

RULE 2544

Sub-Rule g[i] and g[ii) mMay be substituted by the following:

gli] "For the purpose of|calculation of average emoluments:-
55% of bhasic average pay, in tne revised scales of
pay, drawn|during the period;"

glii] "For the purpose of gratuity and/or death-cum-retirement
gratuity: 55¢ of hasic average nay, in the revised
scales of pay, drawn during the period.:
AUTHORITY: [Ministry Of Railway's lotter No.E[P&A]II-80/-
RS-10 dated 17.7.198)1]

EPLANATION:

The Rule 2544 of Indian|Railway Establishment Code, Volume
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Vice Chairmanv S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective effect and issued
a consequential direction to the respondents to grant or refix
pension and other retirement benefits to the applicants as if
the amencment to Rule 2544 had not been effected till 5.12.1988.
The clear effect of the decision is to declare?sénvl(;lci:hat portion
of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1928.
Therefore, those who retired befare 5.12.1988 were entitled to

count the running allowance subject to a maximun of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in O.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990,

8. Shri C.L; Mallick and others in O.A. No.1572/22 and connected
applications challenged the Railvay Board's order dated 22.3.1976
and the amendments to Rule 2544 before the Principal Bench of
the CAT at New Delhi, They élso prayed for a direction to campute
retiral and other benefits in terms of the order of the Railway
Board dated 21.,1.1974. That application was opposed by the res-
pondents therein wviz., Union of India represanted through the
Chairman, Railway Board and the General Manager, Northern Railvay.
It is surprising that these respondents did not bring to the

notice of the Principal Bench that the validity of the amendment
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9. It is for the first time after all these cases were referred
to thz Full Bench, transferred and clubbed together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special Leave Petition and the
application for stzy are pending and that the Suprems Court has
not granted any interim order staying the operation of the order

of the Ermakulam Bench.

10. It was contended by the learned counsel appearing for the
Union of India and other contesting respondents in this batch
of cas2s that we should defer consideration of all these cases
and await the authoritative pronouncement of the Supreme Court
where they had challenged the decision of the Ernakulam Bench.
In this comnection reliance was placed on the decision of the
Supremz Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS
V. AMBALAL MANIBAT PATTL AND OTHERS. That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-
ging the wvalidity of certzin statutory provisions and directed
the petitioners to approach the Supreme Court as similar matters
were pending there. It is in these circumstances that the Supreme
Court observed that the course adopted by the High Court was
not correct and that if the High Court thought that the point
raised by the appellants was the same as was pending in the Sup-
reme Court it ought to have stayed the hearing of the writ peti-

tions until the Supreme Court disposed of the other matters.



These observations, Jt is obvious, were made having regard
to the context and the circunstances of the case. What binds
the Tribunal under AJér-ticle 147 of the Constitution of India is
the principle of law flaid dowry by the Supreme Court. It is not
possible to understangi the decision of the Supreme Court as laying
down the principle that if an |appeal is pending before the Sup-
reme Court in which the validilly of a particular statutory provi-
sion is challenged, trpt the High Courts where the same provisions
are challenged in otjzier cases, shoulc‘-i defer consideration until
the Supreme Court té@ers thg decision. The question whether
the hearing of the dase beforg the liigh Court should be stayed
awaiting the decisionjof the Sypreme Court depends upon the facts
and circumstances of |each casd. In the present hatch of cases
we are ooncerned wi’d% the valuabls rights of the applicants who
have retired bestween 1 976 and [1968. Thesz cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers., The SLP is penc;iing before the Supreme Court from 24.7.1990
and th2 operation of{ the orddr of the Ermakulam Bench has not
been stayad. Even th}%ﬂ the apglicants h=2rein have not been given
the benzfit of the ';fiecision ¢f the Irnakulam Bench in regard
to computation of t;h:éair retirgment benzfits. Having regard to
all these circumstanges we do| not consider it just and proper
to stay the hearing"of these| cases and to await the decision
of the Suprems O:)urt.(
11. On behalf of the applicants it is contended that we should
Lhe

dispose of thesz cases in the [light of the decision of Ermakulam
Bencn which has strugk down Yne amendiaent to Rule 2544 to the
extent retrospective leffect hap been given affecting the rights
of the applicants. [On behalf] of the respondentsg however, it

* is maintained that the Principal Bench and the Anmedabad Bench

«!
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having taken a contrary view and upheld the Qalidity of the
amendments we should dismiss these applications following the
said decisions. They further contend that on merits the decision
of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Anhmedabad
Bencnh decided the two sets of cases where the same statutory
provisions were challenged. It is well settled that a Division
Bencn 1is bound by judicial discipline to follow the earlier
decision of another Bench vide: ALR 1989 SC 1933 UNION OF INDIA
AND ANUTHER v, KAGHUBIR SInGH anD OTHERS wherein it is observed:
"we are of tne opinion that a pronounceiment of law by a
bDivision Bench of tihis Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by tne Full Court or a
Constitution pench of the Court."
1f only the respondents haa fairly placed tne decision of the
Ernakulamn Bench before the Principal Bench and the Ahwedabad
Bench, those Benches would not have examined tne validity of
the impugned statutory provisions, the sawe having already been
struck down by the Ernakulas bench which had the competence
to do so. The respondents are now trying to take advantage
of tne failure on their part of performing their duty of placing
the decision of tne Ernakulam Bench when similar cases canme
up for consideration before tie Principal Bench and Ahwedabad
Bencn. If the respondents had acted fairly and diligently,

conflict of decisions would have been avoided.

13. We shall now examine tne contention of the respondents
that tihe orders of the Principal Benchh and the Ahmedabad Bench
that

nave the effect of declaring/tne impugned amendment to the Rules

N .
{} to the extent that they give retrospective effect are valid.
L
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Jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer".
(Emphasise supplied)

As the decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in remn.

14, As on the date on which the Principal Bench and the
Ahmedabad Bencn disposed of the applications bpefore them the
amendment giving retrospective effect to the rule having already
been declared void by the Ernakulam Bench, the tribunal
cannot be asked to strike downthe statutory provision which has
already peen struck down or declared as void by a court of compe-
tent jurisdiction. The orders of the Principal Bench and the
Ahmedabad Bench diswmissing the applications cannot in the circum-
stances have the effect of putting life into the rules which
have already been declared void by the Ernakulam Bench. Wien
a statutory provision is declared as void or struck down, the
same can be revived by getting the said decision reversed
by way of review or on appeal to the higher court. 'The only
other way to resurrect sucn a provision is by resorting to appro-
priate amendment of the Constitution or modifying the statutory
provision as to render it intra vires. The Supreme Court has
held in AIR 1989 SC 1933 UNION OF INDIA v. RAGAUBIR SINGH AND
OTHERS -

"Wwhere a statute is declared invalid in lndia it cannot

be reinstated unless constitutional sanction is obtained

tnerefor by a constitutional amendment or an appropriately

modified version of the statute is enacted which accords
witih constitutional prescription'.

It cannot and is not disputed that the Ernakulam Bench of the
Tribunal was competent to declare the impugned statutory provi-
sion void as offending Article 14 of the Coanstitution. The

o . . : e
“/statutory provisions declared void have not been shown to have



been resurrected either

titution or by suitable modifica
to bring it within the ¢

tion for review challen

has been dismissed.
the decision of the K
decision has as yet be

of the Ernakulam Bench

has not so far stayed t

we have no hesitation i
Bench and the Ahmedaba
resurrecting
already declared void

Bench. In the light of
is only one decision w
Kulam Bench which has

As the decisions of

do not have the effect of deq

as valid, it follows

requiring resolution of

15. Assuming that
we shall examine as to
dent binding in subseq
cipal Bench and the Ahm
without noticing the e
In such a situation it

rendered in ignorance ¢

as per incuriam and nd

case. This priaciple
on Jurisprudence, 12t
follows:-

J|

the impuyl

1

110

by an apy

ronstituti
ging the
nough an
rnakulam
renderd

211

It is 4

fle operati
n holding
i1 Dench d
1led statug
by the ea
our above

hich holds
declared
‘he Princi

that then

the confl

there ar
which deci
yuent cases
edabad Ber
2arlier de
is well

B

f the ear

bt bindin
has bee

n Editio

bnal prescription.

e

cision of the FErnakulam

1,

ropriate amendment to the Cons-

tion of the statutory provision

The applica~

decision of the Lrnakulam Bench

appeal has been filed against

Bencin to the Supreme Court no
td by it reversing the decision

dmitted that the Supreme Court

on of the said decision. Hence,

that the order of the Principal

0 not have the legal effect of
ory provisions which have been

rlier decision of the Ernakulam

findings it follows that there

the field viz., that of Erna-

he iwpugned provisions as void.

pal Bench and Anmedabad Bench

laring the impugned provisions
e are no conflicting decisions

ict,

two inconsistent decisions,

sion can be regarded as a prece-

It is obvious that the Prin-—

ch have rendered their decisions

Bench.

ettled that the later decision

lier decision has to be regarded

on the court in a susbsequent
succinctly stated in Salmond

page 151 at para (5) as

[ 4




L

111-

"(5) Inconsistency between earlier decisions of the
same rank. A court is pot bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729}, Court of Criwminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of lords. There may at first sight seem
to be a difficulty here; how can a situation of conflict
occur, 1if the court is bound by its own decisions? At
least two answers may be given. [First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast nuwber of precedents, and the heterogeneous ways
in wihich they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
tnat the court acts in ignorance or forpetfulness of it.
If the new decision is in conflict with the old, it is
given per incuriam and is not binding on a later court."
(emphasise supplied)

In Raghubir Singh's case it has been laid down that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same number of judges and that, therefore, the prin-
ciple laid down by a Bench of two judges does not get reversed
or superseded by a subsequent decision of a Bench of the same
number of judges. Applying tnis principle it has to be held
that what holds the field as a binding precedecnt is the decision
of the Ernakulam Bench and that the subsequent decision of the
Principal Bench and tne Ahmedabad Benchhave to be regarded as
per 1incuriam and not binding in subsequent cases. This being
the legal position the decisions of the Principal Bench and
the Ahmedabad Bench nave to be ignored and the Ernakulam Bench
decision alone should be regarded as holdiny the field as a
precedent 1in regard to the validity of tne impugned rule in

so far as it gives retrospective effect.

1o, As tne Full Bench is not bound by either of the deci-
sions, we shall now examine as to which of the decisions lays
down tne law correctly. The Ernakulam Bench nas rightly proceed-

¢
ed on the basis that the President has under tne proviso to
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45% from 1-1-1973 to 1-4-1979 and 557 from 1-4-1979 onwards.
Those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Kule 2544 as it then stood, entitled to take into account
running allowance in the matter of computation of pension and
retirement benefits upto the maximum of 757 of their pay and
other allowances. As their pay was revised with effect from
1-1-1973 the limit of 75% had to be worked out with reference
to tne enhanced pay and other allowances that they becaue
entitled to receive in accordance with revision of Pay bScales
Rules which cawe into effect from 1-1-1973. Wwhen the maxiioui
is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55%
from 1—4—1979Ait requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1983
in tne matter of receiving pension and retirewent benefits were
adversely affected. The Principal Bench wnose decision has
been followed by tne Ahmedabad Bench has, however, held that
the amendment with retrospective effect has not adversely
affected the quantus of pension etc. What the Principal Bench
has done 1is to compare the pension one would get taking into
account the pre revised scale of pay immediately before 1.1.1973
and the running allowance limited to a maximum of 75% of pay
and allowances, witn tne pension wnich he would get after
1-1-1973 taking into account tne higher revised scale of pay
and tihe running allowance subject to a maximum of 457 or 55%
as the case may. Wwe are concerned with persons who retired
between 1-1-1973 and 4-12-1988 thereby earning a right to compu-
tation of pension in accordance with the statutory rules then
in force. As by the time tney retired, revision of pay had come
into force, it 1is the revised pay and the running allowance
subject to a maximum of 75% of the revised pay and allowances

that was required to be taken into account. This rfight wnicn



accrucd in their favguron thefr retirewcnt bvetween 1-1-1973
and 4-12-1988 was sought to ve |affected by amending the rules
on 5-12-1988 with refrospective eftect reducing the maximuu
limit of running allowance thakt qualifies tor pension. When
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automatically re¢duces the pension and retirement
penefits that stood vested on fhe date of retirement. 1t 1is
impossible, therefore, [to agree With the view taken by the Prin-
cipal Bench tollowed |by the Ahmedabad Bench that the vested
rignt of the pensiopers who | retirea between 1-1-1973 a&nd
4-12-1958 in regard to pensiorn and otner retirement benefits
have not been adversely affected by giving retrospective effect
to the amendea rules. We have, therefore, nc hesitation in
nolding tnat the decisjons of thp Principal Bencn and the Ahmeda-
pad Bench with great |respect gre wrong and that the decision
of the Ernakulaw Bench is right. The Ernakulam Bench has, 1in
our opinion, rigntly | declared| the amended provisions to the
extent they have beep given Fretrospective etfect as void as

offenaing Article 14 of the Consgtitution.

17. As the decision af the Krnakulam Bench is in appeal before
tne Supreme Court we| would like, in tne interest of justice
and to avoid multiplicity of |proceedings, to direct that the

present applicants shall be bpouna by tne directions of tne

supreime Court and that the payments made in pursuance of our
directions in all these cases| shall be liable to be suitably

ad justed.

13. ror the reasons statdd avove, all tnese applications
are allowed with the fiollowing ¢irections:

71 The -respondgnts shall’ recompute the pension and
other retir#l benefiygs of the applicants or tneir
L.Rs in accprdance wilth Rule 2544 as was in force
*ﬂ/ vefore it .was amen%ed by wnotificationg dated
5-12-1988.
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191.

192.

193,
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Victor,

.

$/o Joseph, Applicants in 51.No,120 tu

eged eabout 67 years,

186 ere applicants in

Shunter MR 315, D.8.377/92,

S.Railuey, Bengelore Clty,
C/o F.C.Nathen, No.2,
Muktha Garden,

Spur Tenk Road, Chetpet,
Madraes - 600 031.

Ke K.Eajarathnam,

S/oK.k. Raghavan,

retired Briver 'B' GLrede,
Staff No,P,5521,
“"Rajeneesh™m Shoranur.

K.Velu, s/o Unnerd,

Retired Guard 'O! Grads,

S,No, 6314, Deveki Sacanem,

. Nedungathoor, Shorandr -~ .

K.Kesavan,’s/O Kenthy
Retired Guard
Si,No,6066

14

. Shenthi 3havan,

Veloor.

P.Paramaswaran Neir,

S/o Krishnan Neir,

Retired Guerd “&" Speciel Gracte,
S.MNo,5077, Padinchare Chonel Houss,
Shoranur-1.

VeCeSankunni Nair,

S/o Achuthan Nair,

Retired Guard "A"

Special Geave, S.No,6172,
ﬁzikkara Housse, Kavelappara,
Shoranur.

P.Sundaresan,

$/o Kunhikoran,

Retired Driver ®8"

S.No,P 6439,

Vanajas, 4/73,

Bpposite Providence High School,
Gandhi Road, Calicut. '

K.Dorai Semy pilisl,
S/o N.Arunchalem Pillai;
Retired Guard ‘A" Grece,
5.No.10713, Gift House,
Manjakkad, Shsranur.

applicants in 51.Nu,
187 to 193 are
agplicants in 0.k.44/93,

«e. MPPLICANTS,
QQOCOntdQ/—
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R .R amarnr Néir, i

S/o K,Narayanen Nair,L
Retired Driver '3' Staff,
Ne.P 2314, ‘
Raviyasnkandath Houss,
Chuduvalathcer, Shcranur - 1.

E.K.Ramankutty Nair,
S/a Kannan Nair, .
Retired Guard Speciel Greve,
5.Nc,6096, Mundenath Heuse,
Cheruthuruthy Fost, :
Trichur District.

R.Krishna Naidu, ,
S/o Ramakunhan Nsidu,
Retired Driver '8',
S.Ne.b 6445, ,
Nallisseréparambil'kuse,
Mudaliar Street,

Shoranur - 1.

LeManikam Mudaly,
S/o C,Lakshmaran ludely,
Retired DOriver 'T°
S.No.P 4026, Manickahivas,
M.C.Rnad, Shoranur~3r
TeVeSreeman Pillai,

S/e T.V.Ropan Pillai,
Retirea Oriver YA' Grade,
S.Nny® 1794,

Sunil Vihar, Ganeshgiri,
Shoranur-1, :

E,.Paramesuaran,
S/e P.N.Sghrasanams |Iyer,

Retired 'A' Specipl Grace Gupgrd,

S, N ,1495, Devi Nivas,
Nedungestur, Shoranur~1,

T.Sankunny Nair
Retired Guard 'A', S.Ne.6459),
Padmaelayam House, Paruthipr%

?
Sherenur.

C.Balakrishnan,

S/o T.Sankaran Nair,
Retired Oriver f'e',
Staff No, P 5702,

Krishna Vihar, Uell%thunl ligoer,

P.0.Cheruthuruthy,
Trichur District, |

S/e M,Pchuthan Nair,

hpplicants in $1.No,
194 to 201 arse
appli=ants in 0.R.45/93,

wes RAPPLICANTS
tee o Cont‘l./"




202,

203,

204.

205,

206,

207.

208.

*KfShoranur-1.
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K.Gavirdan Kutty Neir,

S/n C.K.Achuthan Neir,

Retired Driver, Staft No.,F.2833,

"A% Special Grede, Vadekkekonnsnhath
House, Chuduvalsthur, Shoranur - 679 121.

P.Remenkutty Nair,

S/o Z.K.Shankaren Neir,
Retired Guard "A%
Special Grade, Staff Nno,
E 14671, Pullconni House,
Chuduvalathuy Shoranur-"-

P.Narayena Pillai,

§/o P.Krishnan, Retired
Driver “C%, Staff Na,P 3504,
Poovathingal House,
Kizhskathil, Panntnipra,
Shoranur-1.

S.Raman Nair, S/m Kristnan heir,
Retired Criver “C¥,

Staff Ne,P 7065:, Stemcical nsuse,
Chennthunerzthi Past,

Trichur Districi.

V.Narayanan Ezhuthachan,

s/0 DgVelu Ezhashachen,

Retired, Lsce Shunter,

S.Ney P 81417, Bevesamperambil Houee,
Mannenur Post, vie nevelepala.

K.Chellan, 8/o T.Keruppan,
Retired Driver "C"%, S,NeyV3,
Muthukurssi, Kunnath Houss,
Genashgiri Pest, Shoranur.

K.P.Gopelan, S/e K.Narsyanan Nembier,
Retired Guard "B"m S.No. 7525,

%l gela Sadan®,
Railwey Booking Cf
Shoranur. ’

~
i

ice Rccd,,

m : i'cMoKesavan' S/.“,ﬂperugan’

: By I.F.Nan"B',
S.No. 3 10026,
The athil House,

Gholakulam, Shoranur.

M.Sankaranarayanarl,

S/e Govinden Nair K.,
Retired Driver “A" Speciel,
5.No. P 2911, 'Rama Nivas',
Ring Road, Manjakad,

r e e

APPLICANTS.

P Contd./—
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218,

219,

220.

K,kchuthan Nair,
$/o Achuthan Nair,
Retired Loce Shuntery

%.No, B 6054, Kadamth HouseJ

Mundamukem Amsom,
Post Ganashgiri, !
Shoranur=3,

C.Manimuthu, $/o Chambake

Mudaliar, Retired Driver gty

- &,Nn,P 7492, Nambznthodi rcus

No.179, Mudaliar Street,
Shoranur=1,
K.P.Govindankutty,
Since deceased by Leﬁal
Smt.Sulochanas Amma, H.

lep:

Shoranur-1,

E,Balasubramanis Menon,
S/o Madhava Reo, Rgtﬁred, ,
Driver "B% Grade, SN0, V' 6,

NnJ G/ B
Namban Thodi, Mucdalier 3treef

"Geetha Nivas", Ponnemzngalar House,

Shoranur,

K,Sankaran, 3/c Madhavan K.,
Retired, Oriver "A%, S.No.V,

4505,

Kayanathuthedi HOUSﬂ, Kalligpadam P.O.

Shoranur - 2.

V.K.Velukotty, $/0 Kelu Nein

Ku s

Retired Driver "&%, $,No,9730,

Karthika, Kanalappara,
Shoranur.

M,Velu, $/o0 Velu,
Retired Driver "8" Grade,
Staff No, P 7936,
Naikankunnathu Veeduy,
Kovalppera P.0,

P.P.Velukkutty, S/o Shanku,
Retired Driver "B"“,

$,No, P 7192, Padingharvett#l House,

Karakkad, P.U.Kaval?ppara.

P.T.Ouseph, S/0 Thomen, Retjred.,

Guard “B" Grade, S.No, 9431}

Yayyappilly House, Vappalaspery P.0.,

Angamali, Ernakulam,

P.Krishnan, $/o Imbichyedi,
Retired, Driver "&"| Grade,
s,Ne, P 5730, Krishpagbar,

Nedungathur, Shoranur-673 177,

51.Nos., 207 te
216 are epplicants
in O.h446/93.

<o o RPPLICANTS
LX) ocontdo/-
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227,

228,
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M.Chendukunhan,

S/o0 M.Imbichikutty
Retired-, Driver "A"
Special Grade, S.Nn.F 2857,
Pilassery House, P.0.Vengeri,
Via Calicut.

Mm.P.Kesavan Nair,

S/o P.K.Chandu MNair, Retired.,
Fireman “B%, S,No.9461,
Chemmanassery Padinharua Heuvss,
Kottool P.0,, Calicut,

P.K.Ramapenicker,

S/6 Chamy Panicker,
Retired,, Baeed BA™ Grade,
S.Ne.8284, Navaratna,
P.0.Kunniampuram,
Ottepalam-4,

K.Balakrishna Menon,

S5/e P.Madhava Menan,

Retired Driver !

Special Grade, Staff Nn,P 2437,

Kerandathil Hcuse, derandathil ‘.ane,

T;ichur -1,

%.P.Chinnan Mennn,

S/e P.Sankunny Meren,
Retired Guard '@

Specinl Grede, S.Nn,9333;
Rlongst lshas, ®.0.Pulaked,
Viz.Chelakere, Trichur.

M.P.Gepale Pishareti, »
S/e C.P.Raghave Pisharcti,
Retired Guard Special Grade,
Pasrnima Manjakkad,
Shsranur-679 121.

C.Chandrasekharan,

&/0 M-K;Meﬂﬂn,

Retired, Special Grade Guerd,
S.Ne.7618, "Gekul",

Rshak Nagar, Kamboni Roed,
Ryyanthele, Trichur-3.

S/a V.M.Mchamed Haeji,

Retired, Guerd A' Special uracs,
5.Ne.9826, 20/163, “Thrupatni®,
Pesesthol, Trichur.

Q,pyﬁhaSkaran,-S/n 0.5.Paran,
%eiired Goods Guard, S.ivs,0 1930,
rayempurath House, Pe0. :
Ksorkenchery, Via, Trichur,
Pin-680 007.

S1.Nu.217 to 223 are
anplicants in 0.A.47/93,

S1.No.224 to 229 are
applicants in 0.K.48/93,

..» RPPLICANTS
P C.ntdo/‘
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232,

233,

234,

235,

236,

237,

238,

239,

"V .Sankaran Nair,
s/o T.Narayenan Neiry
Retired ., Guard 'A'}
5.No.12746, hshizvady

- K.K.Susheele, W/e Lgte

M.Padmanebhan Neir, . _
S/o BR.V.Krishne Merngn, Retirpd
Driver 'A' Special, H.hs. P
Davi Nivas, Kottara‘humpare,
P.0.Azhikode, Capnanore.

P.Nareyanan,
S/0 Sankaran, Retired,
Special CGrede Guerd,
S.Ns.EE B6, “Ushas",
Rayaroth Patamb, P.0
Tellicherry-670 671.;

P.0.Koothuparamhe,
Pin-670 643.

C.H.Balan Nembiar,

S/o Kunhikrishunen Adjiods P,

Retired Guard, {t' i

S.No.:997, Usha Bheven,
P,0,Kottayampoil, Vie. Tell

UsC.Bnand=n, Retires

$.No,2635, “Anand® Yiher, VY

Kannur - 670 008.

M,Narayeni, 4/o Late
Nair, Retired. Guarg

S,Noy1903, Madathil House,
P.0sChireskkel, Canngnore- 670

Dniv

*?

t~
bl

K.p.NaI‘,

irherry.

el

54

Jlav

K{Kunhambon, S/n ﬁpﬁu, Retifed

Shunter 'B', S.Ne.P¢5331,

Packkadam House,

P.0.Trikkripur, Kazﬁargod.

KmNaUanajaksHy

S,N039498, Chettiyam Veettil,,
Near Railuay B Cabip, Badagar

A.K.John, S/e AaJQKurian,

Retired., Guard 'R}

$,Ne 9663, Ariyathu|Perainbi}

House, Pallam.P.0.,
Kottayam = 7.

|
R.Marappan, 5/w Ramla G
|7

Retired Dg#iver, 'C!'

Frode - 638 002,

'ty

Staff No, P.2718, EB-118 B,
‘Railuay Csleny P.0d,

|
[
-
c

3
y

011,

: M/oﬂLaté C.H.Glpalény
Retired fuard 'A!' Special,

S$1.Nwe230 te 238 are
applicents in 0.k.49/93,
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246,
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Ke.C.Nallappan,

S/o0 S.Chinnappa G.under.
Retired Driver A Special,
S,Ne. F 2946, Door IT o4,
ParVathi Krishnan Streat,
Kollem Palayam,

Erede - 2,

P.Karuppannan, S/s Pongie downder
Retired,, Driver 'A',

S.ho, P 3563,

Korakattu Val8811

Door fo, 5229/A 14 Caavsry o,
Erode-7,

M.Kandasemy, S/s Msrapre Ccundew,
Retired Driyzr 'C', S.No.P 2499,
9%-3/8, BUN Roed, Lrede-§38 002,

8, Muthusamy, S/0 Palani Gounder,
Retired Driver'C', S.#a.P 37C¢,
Raghavends Nagsr, frede-f‘

A.Ramasamyy S/o A;e—ﬁduhnan&
Retired. Bramter'F8', S.No, 55
Pudhupaleyam, Joor 246
Rlampaleyam P. 0., Erode-B.

S Kandasamy, S/o Sengadsn,

Retired, Driver 'C',

Staff No,F 4103, Ragavana1dar

Nagar, Door No. PARB 18, Davery R.S.,
trode-~7.

C.Kumarasamy, $/o Chellappa Gounder,
Retired,, Fireman 'B', S,No.P 7885,
Door No, PPI 283, Pudupaloyam,
Allampala‘am Post, Erode-8,

T Peerakhan, S$/o0 T.J«Jamalluthsen,
Retired,, Driver ‘&7,

S.No, V,38, D,No.94, Ralany Colony,
Post, Erode.

Velappa Gounder, K,
S/o Kolanda Go:nder{
Retired, Shunter 'B

-$.No, P 3370,

249,

\4

-Puthupalayam, Kattoor,

Alampalayam Post,
Erode- 9,

P,Keruppannan,

S/o Paleni Goundan
Retired., Shunter ‘B'
S.No.P.4084, Door No, 19(,
Pudupalayam Akkarkam, . o
Rlampalayam P«0., Zroce-Z, vss APPLICANTS.

. ..COQtd./—




P 346

250, A,.Nallasamy,
5/c A2 Gounder,
Relrzd., Driver 'BY,
S.No, PT3 10237,
D.No.280, Puthupalayam,
ﬁlampalayam P.0.,
Erode-C.

251. N,Kaliannan,
S/o Nellapownder
Retired. Diesel ﬁvslstant
S5.No. P 4011, Sastri Negar,
D.Nu,55, Near Warer |8P(
Erode 638 002,

252« K.Ramasamy, ‘ |
5/0 Kalianna Goundan, :
Retired. Shunter *BY, .
S.No.P 3958, D.No.B%, ,
Bdappalli R.S. Pest,: i
Cavery, Erede-7. ;

253, P,Sengeda Gounder,
S/c Palani Beounder,
Retired,, Shunter B,
S,No, P 4429, D.Ne, 55,
ﬂdapall: ViLlBgG
Pappapalayam, Cavery R.S.,
Erpde-7,

254, P,Muthusamy,
870 Parint Goupcen,
Retiredy Shunter 'B",
S.Np.P 500 udhupeAchn,
D.No. 263 Agraharam, :
Alampalayam P.0., Erode-8, !
255, V,Sengodan,
u/o Velappa Gounder, '
REtlred Shunter'B! |
S.Ne.5133, D.Ne.2/68, |
Uttapalli, Pilleyaer Vnwl Stteet.
Cavery, Erede-7, .

256, K.Chinnappan,
S/e Komera Samy Gnunder,
Retired,, Driver 'C?,
8.Na,P 3531, Avakathu,
Cavery P.D., Colony Roed,
Erooe~T7,

257. P,Venkkatachlam,
S/s Peruma Gounder,
Retired., Shunfer ligs
S,Ne, P 4097, = 1/
Karuthuveli Tnotta#
Odappalli, Cevery R.S.
. Ernde-7. '
\vd : r'

... RPPLICANTS.
. G.E’ODtd./-
|




258,

259,

260.

. 261,

262,

263.

264,

265,

L 35 L

N.Velappan,

S/o Nalla Geunder,
Retired., Shunter 'B',
S.No. P 2647,
D,Ne,1/20, Cdapalld,
Ca\l_ery R. .y ErOde-’?o

T.P.Gevindan,

S/o P,Kunhambu,
Retired Guard Special
Grade, Staff No,11159,
Prasanne Nives, P.0.,
Chirekksl, "

Cannanore - 670 011,

K.Sreedhsran,
S/o B,Achuthan,
S.Nn, P,3180

'Thenai House‘

Opp, Railuay Station,
Chirakkal P.0.,
Cannanore,

M.Balskrishnan,

S/o NamBikutty,
Retired., Guard-‘!A',
S.No, 15870,
Menskketh House,

- Cood Shed Read,

Tellicherry,

P.K«Raman Ngir,

S/6 P,Kurhambu Nair‘
Retired,, Driver 'A' Special
Grade, S.Né, P 6446,

Kavinchalil, P.0.,
Kzhikode, C®nnanore-670 009,

V.M.Karthiyani Amma,
W/o Late K.P.Janardhanan Nair

. Retired., Special Grade Guserd,

S.No.9650, Ashok Bhavan,
Thamarakuzhi, Malsppurem,
Pin-676 505,

K.Govindan,

S$/o K.Aruvan, Retired.,
Driver 'A', Preethe Bhavan,
Kelladathode, P.0.Nlavil,
Cannenore.

C.Kunhikennsn, S/o Raman,
Retired.; Guerd, S.Ns,i15E4,

- Azhathu Veetil House,

P.0.Kgdamboor II Ward,
Via, Etakkat, Pin-670 562,

S1,Nu.239 to 258 are
applizants in 0.k.50/93,

APPLICANTS.
oe 8 COﬁtdc/—

[



266.

267.

268.

269,

270,

271..

272,

273,

T.0.Muzhapilanged,

*“C.K.Chandcan,

. Retired, Driver A Specisal,

Driver 'A! SpeCI°L,
S.No.-P 4361,

N,Vasu, S/o Rampothy‘
Retired., Shunter
S.No. P 5024,
Kottiyath House !
P.0. Muzhappilanged :
Pin- 670 663, Cannafiore.

P.K«Kannan Nair, .
S/a Rppu Nair,. Retired.,
Shunter '6', S,Nc,P}77%4,
Varkulathu Vayil ;
Neer Akliyath Tewpl%,
P.0.Azhikcde, ,
Cannanore-670 009.

P.P,Rohini, W/o Lath K.Chendi,

Retired Shunter "ty
S,Na., P 7173,
Chembakachalil Housg,

Cannanore Dlstrlctﬂ'

s/o’ Ambadi, Retired| Shuntex
S, Ne .2 8223p Karavi] House,

Ekkchi, P.0.Pelioda
Via,, Trikkarlpur,.kazhargo

-

f..Nerayeni, W/c Lat$ hoKrisf
. Retired., é

hunter, S.No.P 7
Machirnurem HOU“e,!
P.O. Cheruvathur, Kezergod,

P.McHygmavathy

\J/ll LateCE, \! kaet :" amgrebi ol

Retired Dri. -n A SpeCLal Gu

T.P.Leelavathy kmma,
M/o Late P.V.Kesavan Nembia

S,.Ne.4654, Kesava thas,
Near Elayaqoor Temple,
P.0.Mundaysd, Cenngnora.

V.<.Balekrishpan,
$/o V.Damoderan, Reftized.,
|

8/9, Reshmi, S. N Nagar,
P.O Thottada, Cannannre—

}'.a 36 ﬂ’

.S1.No.259 to 268 are
applicants in 0.AR.51/93,

... RPPLICANTS.
P .Contda/"‘

ot
R



274,

275,

276,

277

278.

273,

280,

281,

P.M.Sreenivasan,

S/o P.Govindan, Retired.,
Guard Special Grade, -
$.No0.12054, 'Smrithi',

Post Vengeri, Maethoth Paramba,
Calicut.

P.Krishnan,

/o K.Perumal Naidu,
Retired., Driver 'A' Specj:i,
S.No.P 4360, 3/275,

Opp. Spares Land,
Vadakkanchery,

Trichur-680 528.

A.Bhaskaran, S/o &;pu
Retired,, Diiver 'C’
S.No. P 4301, |
Byyanatu Parambu House,
Ayyeppankavu Road,
Kochi-18,

L

tsde,

K.Chryikutty Kannoli,

S/c Kandan, Retired.,

Driver 'C', 3.Ne. P 9470,
Kannoli House, Kacheri Amsom,

C.Madhavi, W/e Late
C.K.Krishnan, Retired.,

Driver 'C', S.Ne,P. 3737,
Krishna Nivas, Roolayil Feremba,
P.0.Kallayi, Calicut-673 TGS,

T.Kesavan Neir,

S$/o N.Govindan Neir,
Retired,, Guard ‘'8!,
S.Ne.4956, Santha Sadan,
Chuduvelathur,
Sheranur-673 121,

M.Elias Aron Rej,

S/s S.Mariadess,

Retired A Special Driver,
S.No, P 3702, ED 196 E,
Railway Colony P.0.,
Erode -~ 638 002.

C.Rasapps Govindan,

S/o C.Chinnappan, Retired,
Shunter, S.No. P 3631,

414 A 'Railuay Colony P.0O.,
Erode-2,

S1.No.269 to 279 are
applicants in 0.h.52/93.

... RPPLICANTS.
...Contd./-




282,

283,

284,

285,

287,

288,

289,

- Pin-620 001,

Driver 'A! Special,

M.Kacimir Leuis,
S$/0 K.Maria Louis,
Retired., Guard A &
S.No,%2119, Annadur
KHatar-Heduy T,

Erode-638 002.

K.Muthusamy, .5/e Ke
Gounder, Retired,,
5.No,12011, 17 Rana

Street, Kollampelayen,

Erode~63%§ 002,

S/o N.Kalyanasunda
Driver A Grade, §S,
Ne.48, Lenin Street
Erbde Railway Celor
trode-2,

K.Sundaresan, ﬂ

»

K.R.Lakshmanan,

S/o M.Rengasamy Kar
Retired., Driver ‘A
Staff No,P 4467,
Morth Eda Street.
Bheema Nagsr,

Tiruchirappally,

K.Subramaniam,
S$/o S,Xristpasany,
Driver 'A' Special

S.No., P 1788, 43, Lenin S+

Railuay Cnlony Post
Erode-638 002,

R.Sethuraman,
S/o Rathinam, Retir

«s 38

pecial,
al Stree

landai
Grard 'H
moeortny

a Mudal
m, 1 26

L]
-0

A4
1

yPost,

")
[
)

Retired.
Grade,

ed.,

S.No, P 2888,
Ilemathi Illam,

106, Bharathi Palayam,

Mowlappalayem P.0.,
Erede-2,

M.Chinnappan,
S/e C.Moekken, Reti
Didset Shunter,
S.No, P 7785, 7/8B
Railway Colcny,
Erode-2,

MeMarappan,
S/e M,Mathan, Retir
Driver 'A' Specizl
S,Ny, ¥ 3779, 107,
Kemalegam, Barathy

b

Streef, Mulepalzyam

Erede~2,

red,,

ed,

Palayam
PJO.

wpecidl

-

o
-

eat

L 3

.. APPLICANTS
‘s .Cﬁgti./-




. L 2 3’ [ ]
-~ G.Samuel, S/a Gnanamuthu,
290. Retired., Driver 1At
Special, S,No,P 3224,
403-C, Railuay Celony,
Eroude-2, ‘

- R.lingappan, S/o S.Gyyavoe,
291, Retired,, tht Special
Driver, S.No,P. 1714, 19,
Kethukaran Street,
. Kallempalayam, Erode-2,

- TeS9.8rinivasan,
242, /o0 R,Sueminathan
Retired, Driver 'A' Special
S.Ne.P 4339, 345 Q,
Railway Quarters, Raiiway Coiouny,.
Erode-636 002,

- . P.Nemasivayam, S/ M.N.8alzrandem.
293, Retired., Driver 'A' Special,
S.Ny, P 5511, L 18,
Housing Unit, Periar Magper,
Erode-633 001., Temilnadu, .

KeMeMunirej, S/¢ K.Munusuany,

294, Retired., Diesel Assistant,
S.Ne.PT2 10212,

Manickkavasagar Sireet,

Sastri Nager, :

Railwav Celnny P.0O,,

trece-2,

L.Anthoni Swamy,

295, S/s Lourdu Suamy Pillei,
S.Ne. B 1419. 41/A
Railway Coleny,
Erode~638 w02,

M.Buepathy, S§/e¢ M.P.Mooka
296, Gounder, Retirecd, Driver
: '8! Grade, S.Ne. P %37g,
17/F €ld Railway Colony,.
-Erede-2,

. Ve.Balaraman, S/I'Uenkkatasuamy
297, Naidu, Retired, Oriver t!B!
Grade, S,te. F 9420, -
Reilway Celomy, Erede-2,

. P.Rangasvamy, 5/0 Perumal Naidu,
29¢t. Retired; Driver 'B! Grade,
S.Ne. V 223, No,17/8B
Namusivayam Street, érode-Z.

, S.Paul, 8/c Suwami Nathen, S1.,Nc.2B80 ts 299 are
299, Retired, Driver 'B' Grede, applicants in 0.M.53/93,
S.Ne.P 8513, Docr 414/D,
Reiluay Coleny F.O.,
\ Erode-2, | ... RPPLICANTS.
'bcoCOﬁtd,/—



300,

301.

302,

303,

30%;

38s,.

306,

307.

308.

\Z

Cochin-"8. '

P.K.Kr_\sl’;y, S/o0 P.K.Koshy,

- PeOiFareppur, via) Trichui

!

|

oo 40

P.Pangunni Menon, |
S/a T.C.K.Neir .
Retired Guard 'R! Special,
S.Ne. 15200, “Fcurngmi“
Nangapna Nagar, P.O.
Olavakkot, Pin-678 poz.

M.Krishnan Neir, ]

S/e Kunchu Nair, Reltired..
Driver, A Special,

S.Ne. P 6444, Sris“ilam,
P.0.0lavakket, .

V.Sreedharan Naii,

S/o F.R.Krishna Piﬂlai,
Retired, Guard A Special,
S,Nc.15202, Thuruthel,
Aymanam P.0., Kettayep.

P.A.Rajan, S/o P.Slﬂppu,
Retired Guerd A 3p2cisal,

S,No.16144, Hous= Ne,u85/508

"Reshmi", Neer P.A.Tnieny,

C.Kutty Nurayenan,

S§/0 V.C.Nerayanan kair,
Retired, Guard R Spscieal,
S,No.7625, Chembtral deuss,
Shoranur ~ 679 121,

Retired Guerd, S.Nr.1520q,
Vazhakaleyil, Gnhgadikal F.
Chengannur, Pin—68P 122,

Kel eKurian,

S/o K.P.Lonappan l
Retired Guard R § ecial,
§,My, 15216, “Cha%diti“,
High School Road,

Pin-t8§ 552,
N R
N,Ramakrishnan NaAbidi,

S/e Chit-an Bhattathiripad

Retired. Guard 'Af,
5.Np.14044, "Karthike®, "

Ramavarmapuram, T%ichurusnn 631,

ViN.3arejani, :

W /o Lhte”Riﬁgngenl Retired
Driver R Speciel,|
S.No,F 4367, Sree|Rangam,
Pump Engine Road,
FlavaKKet- 678 802,

[ 3 J

LS
-

-

*:

L

«s» ARAPPLICANTS
.e .CDntd. /—

A
¢




vwisTb;

31,
$12;
33,
31,
315,

316,

317,

v

oo 41 av

FeM.Ramachandran,

S/« Cu.B.Mannadier, Retired.,
Guard k., S,Ne, 15219,
Panikkath House, o
Kellengode, Palghat - €76 506,
VeMedhavan, '

8/0 Veluchamt, Retired,,
Driver R Special,

S.No, P 2193,

Pallath kocse,

Kuthupsramba, Edethara P.0. .
Pelghat, Pin-678 611,

KoleunhiMOhammed,

$/c K.Moideen loya,

Retired, Guerc: 'CY,

S.No. 6633, Cherwdath Huuse,
Kyttamassery, Aluaye--£23 103,

R.Narayenan;“S/;iB.anaram,
Retirsu Driver Gmwods,
S.Ne,PTJ 10505, 1°0, .
Jeevanantham Street, _
Poonthurai: Réad, Zrodes2,

C.Kumarasamy, S/0 Chinnappsa
Gounder, Retired,, Drive:x

'8!, S.No, P 4206, D.No,Ebd,
Sholap Pruvae, Sutharrs Purem,
Erede-2,

T.S.Remaneerthy,
S}QIT;KUS.ﬂdarajalU :
Retired., Driver 'Al Specisl,
S.Ne.P 3540, 15, Sundsram
Street, Erode-2,

A.Abdul Jeffar,

S/e Abdul Keder, Retived.,,
Driver, Geods, §.Nn.V 44,
235 Kalyanasundaram Street,
Erede- 638 002, :

S.kngamuthu,

5/o0 V.Sitha Naicker‘
Retired., Driver '8!,
S.Ne. B 13¢5, D,No.411 D,
Railway Coicny,P.0.,
Erode,

V.5elvarej, S/e Velleirm,
Retired., Driver 'A!

91.Nos, 300 to 311 are
applicents in O.R. 54/93

Speclai, S.No, P 3542, Telephone Neagar,

Moclapalayam P.0., Erodes.

ose APPLICANTS
b Cantd./-»

¢



318.

318,

320,

429,

322,

1323,

324,

325,

3‘26 L

M.Krishnen

. o 7 ”
P.Subremanian, S/o ®

o 02 o
K.Chinnepaiyen,
5/n l-.numani Retiredd,
Shunter '8,
S.Ne.F 7458, 76, L.G.CG.S.

Colony, Y.0.C. Street,
Vollampalayam, Ermde.

Retired,, éhuntar,

S.Ne,10072, PTJ, C.N=.

Railuey Colony, kro

R,Thisgar=jan,
S/e Ramaswamy, Retir
Guard 'A!
Thangapattalaikar=ar
Popnthurei Road,
Erade,

A,.Chinnaiyan,
S/e Arumugam, Retive
Driver 'At S,No., 2 |

Ne.331 A, Railuay CE

Erade,

Retired Gusrd 'A',
Staff No.7448, 112,
Vineyger Ksil Stiree
Sastri Nager, Erede

|

S.Kannimuthu,

S/v Subbs Thevar, Retir=d.
S,No.16066,
11/8
KIII, Nenjappa Leynpt,
Sulur, Cocimbatere-641 402,

Gusrd 'R'
Sundarammal Illam,

R,Anganna Fillai,

S/e Rangasuamy Pilllai,

Retired. Guard,

S.No. 15271, 20 Negtn
Mezriamman Koil Street,’
Karungalpalayam, Enode-3,

Perryer District.

"V.Mari, S/s Venkatgsan,
12567,

W

Retired Guard, S.Ng
No,III, "Thera Illam
Kurikaranpalayam,
Mulapelayam Pest,
Erode-2, Periysr Dis
V.lakshmanan, &/ 9.
Retired Guard.

S/o Mundsamy,

S5, No.,14322,

NG

¥
—

L Orlsnd,

»
€38 2272}

crict,

N T
1 G

Chinne

J

Yadivygiv,
5. N, 13756,
Bharathipalayam Street,

‘Kurikaran pelayam, '
Mulapalayam Fost, Hrode-2.
y Periyar District.

S1.Nw.312 to 321 are -
arplicarts in O.k.No.55/93

... APPLICANTS.
* e aCOntd'/—
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V.K.Shunmughasundaram,
57 8/0 k.S.Keruppenasamy,

"' " Retired., Special grede Cuard,
S.N0.3/T 35, 194 E, '
‘Railway Colony, Near Railuay
Cnlony Post Office, Erode,

V.KeUnni Nair,
728 - S/u K.Raman Nair,
" Retired., Assistaat Cuard.
S.No0o.1902, Contchery Strz=-,
Er-ode. -

. R.Lakshmanan, S/¢ Famaszwv,
309, Retired 'A' Speciei Guara,
* S.,Ne,7218, D,No,1%3,
Sestri Nugar, Sadaysmpcleyen , ' o
Road, Erede., - 2, '

V.Suamyeppah,

330, $/0 G.Visuvasem, Retired,,
Guard, S.Ne, 14107, -
5 Karuppanasuwamy Koil I1i1i Stveew,
Surampatti Road, ctrode-638 CGY,
Periyar Gistroict, ‘

. R.Veeraraghsavan,

331; S/o V.Rema Jyer, Retired
Guard, S.Nc.15231, #c.9,
Tayumansvar Street,
Pundurei Resd, Erode-538 2102,

K.Ramalingam, ~ ' S!.Nu.322 to 332 are
332. S/o0 V.Kandasamy, Retired., applicants in 0.A.56/93,

Oriver 'R', S.Ne, PTJ 10052,
Door Ne,16, East Pettakarr,
Street, Ersde-638 002,

G.R.Samuel Rej,
233 . * S/o G.N.Anandham Pillai,
Retired., Driver 'A' Special,
-SiNm. P 2836, 23 A, |
Panchayat Union Street,
Manthepe, Podanur,
Coimbatere-23,

K.Keder Ali,
334, S/o Kader Batcha, Retired.,
.Driver 'A' Special,
: S.Ne, P 3726, 168 Main Raar,
;o Podanur-23, Temilnzdu.

: N.Mgrimuthu,ls/o Maniagpa
335, Gounder, Retired,, Driver 'A',
S,Ne. 1875, 95/11 Arthi Iliam,
vellalore Road, Pedanur-23,

Tamil Nadu. ... APPLICANTS,
'%

'_..'.Contd'./‘
¢




336.

337.

338,

339,

340,

341,

342,

343,

‘v.. 44 l.f

S.Velusuamy Pillel, |
5/ p.A, bankara1in?am Pillei,
Retired Driver 9,Ne,6437}
D,Ne, 360, Selvapuram, _ ,

'North Perur, Main Read,

Ccimbatere~641 p26.; :
K.,Rangasuwamy, |
S/o Kuppusuwamy Nalidu
Retired,, Driver, R
Specialy S,Ne.P ,464
D.Ns,24, Mein Road, '
Pndanur—ZS Tamil Nadu,

K,Ahamed Shericf, |
S/u A .Kader Batchr, Reiredy,
D-iver 'R!' Specieil, '
S.Ng,P 4341, Main Reed, :
P.danur~23 Tamil Ngzdu. }
Nanjappa Naigu, |
8/= henke*tasuamy Naidu,
Retired Driver 'B?Y, l
S,Ne, F 2498, BaJan 3 Kovil
Street, Pedanur-23,

Temil ‘Naau. ‘ l
K, Palaniaora., !
S/q Kuruppanna Goundsr,
Retired. Rpdwsr 'A?,

S.N., ® 4333, Na,8A,
Vilangattur, Kedacharallur,:
Ercde - 10, |

I
M,Palaniappan,
S/- Marappa Geundei,
Retired,, I Firemar 'B', !
S,Na. P 4382,
Vellaikattur,
Kedachanallur P.O., o
Thiruchengedu Taluk.

M,Chelleppan, ‘ |
S/C Marappe Gounder,
Retired, Shunter, _
S, Nn.9454, ‘Alampalayan,
palllpalayam, Erede- 6.

A. Palanlappan, B |
S/l ‘Athathappa Gtu1de~

- Retired,, Bwowter,. I

S N..lp 7465 N..JM ‘

Velankateor, s
Kedachenalluyr, Erode-10, |

1 "

$1.Na,.333 to 339 are
applicents in 0.h.57/93,

-

oo+ APPLICANTS,
a»-..COﬂtd. /—

L




ns e e e, -

P.Gurusamy, .
5/o Palaniappa Gounder,'
Retired, Drives 'A',

S.No. M 7160, N, mab
L.G.G.S. Coluny,
Kellampalayam, Eréde-~2.

344,

R.Kumarasamy,
145 S/o Ramasamy Gounder,

* Retired.,, Shunter Loco,
S.No.P 6315,
Govindancelayam,
Rlampalayam P.0.
via., Erode.

G.Samuel Durai Sany,
146 5/0 Gnanadurai,
* Retired., Driyer 'A%,
Spl. S.No, I 3107, 3¢
Upstair 4th Crcse Roag,
Peramasivapuram, Laloudi-S%1 €U,

V.Sengodan,
347, S/n Velappa Gounder,

* Retired., Shunter/lLoco,
5.No, F 3510, Vilankattur,
D.Me,54. Pulapelayam P.O.,
Kadechenur (vitlage),

C.Nachimuthu,
24g. 9/o Chellzops Goundern,
* Retired,, Shunter,
S.No.P 4384, Pnclapelavam Fast;
Kedachanellur, Palipalay:m,

Erode-6.
. T.5.Alimoideen, S$1.No.340 to 349 are
249, S/o T.J.Shirfuddin applicants in O.A. SBAQEQ

Retired., Driver 'A'
Spl. S.No. P 3260,
47, T.J.Shirfuddin Street,
Sastri Nagar,

Near Railuay Celony,
Erode-2,

b

_ V.N.Ramankutty Nair,
350, S/o V.Narayanan Nair,
Retired,, Driver 'I!,
S,No. P 2310, Pushoaleya.
H,No.7/538, Callege Ronc,
Palghat, Pin 678 CO1.

) Ve.Ne.Meghadevan,
351, /o V.R.Narayana Iyer
Retired., Guard 'A° SpL.,
S.No, 10472, Ne.1/780,
Vidya, SlngAe Street,
0ld Kalpathv P.0.,"
. Kelpath Palgret -
' PERNYy T878 cos. APPLICANTS

LI
v Contd./-

. ('



352,

353,

354,

355,

356,

357.

358,

359.

360,

. S/o P.Sankara Menon

" Paflghat-678 61€.

S$.No 2024, Srivelczam,

. Kedikveankunnan,

I
Cee 46 4y

C.Chathu, S/o Appes
Retir=d,, Driver ‘Bﬂ,
S.lo. F 5287, |
Kurungad House,
Marutha Toad, Pzlghat.

F. Krishnsn, L

S/n A.Arumughan, Retired.,
Driver 'B', S.No. P 9449,
Chungath Heuse, Kavilpad

P.0., Palghat-17.s

F.Sukureran Neir,
] {
Retired., Psst. Gastd,
S5.No.15394, Palakkokt House,
Thenur via. Porli, :

$/o P.Serkera Menon,
Retired,, Guard 'BY,

H.Ne,M,€/33, Indire Nagar.
Kallepully, Palghat-5,

R.Narayanan, |
S/e V.Raman, Retired,, |
Driver 'A', S.\e. 5847,
Chendrika Nilayam,

Korathodi, |

Palghat-678 005,

N.Velukutty, i
S/ Narayanasuamy‘

Retired,, Briver 'a',
S,Ne,PTJ 10113,
Fmbalaparambu, : '
Near Madrassa, ) |
Kavilpad, Palghat-17. |

S/o Theethy, Retired.,

Guard!'C', S.Na, 16223, |
Devi 8Sadan, Pottakulam,
Kavilpad P.O., Palrhat‘

T.Velayudhan, %

V,Viswanathan,

S/o Kubhnea, Retired.,
Loco Shunter, i
S.No. P 5184,
Valleankad, Kcvilpa
Palghat-17. |

V.Vasu, $/0 Velayughan,

Retired.,, DOriver 'R',

S.Ne, P 3164, Chandrasouchem,
‘//Tannissery. Palyhat.

e e AP?LICANTS.
we.. Cantd,/~
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V,Medhavan,

261, S/s Velayudhan,
Retired.,, Driver 'B!',
S.Nu. P 9488, Rahendre
Sadanem, Melepuram,
"lavekkct, Pin 679 002,
Palghat.

T.V.Veleyudhan,

362, 9/o P.,Veeren, Recired,,
Guerd 'B', S,No,68%5,
Thurakad House, P.O.
Perungettukurissi,
Falghat. '

V.Sivareman Nair,

363, S/o K.Kesavan Nair,
Retired,, Guard 'A',
S.No.5852, 72/R,
Instrumentation Tewn shig
P.0. Kanjkode kesi,
Palghat.

, S,Veeraraghavan,
364,  S/e P.Singaram, Re+tired.,
Guerd 'A', S¢Ne,14522,
H Ne, H-2, Housing Unit,
Karamadai Road,
Mettupes ayen,
Pin-641 301, Tamil Nacu.,

M,Narayanan Nair,
165, O/e Thavitta Tyer,
' Retired,, Diesel Asst,
S,No.D 9444,
Mullakkasra Hnuse,
Puduppaniyaram P.J.,
Palghat<678 733,

KeKeSyvmamania Iyer,

366, /e KiS.Kuihna Iyer,
Retired,, Guard ‘U!',
S.Nn,18439, Ne,.3/126,
L.N.Puram Village,
Palghat,

B P.Balakrishnan,

367. S/ 8,Ukkanda Warier,
Retired,, Mail Guerd,
S.No,14067, Herivas,
Kellekulangare,
Palakkad-678 009,

’ TQAIKU al‘an;
368, 4 S/ T.A.Appukutten
Retired,, Driver 'b!,
S.Ne, P 9436," .
Thothuangal Hoise, Melepurem,
 Bilehatoykkets ARPLICANTS
K ; al at'-z. s s e . .
‘/ 9 ' ...pont‘./-



—

365,

37%.

372,

373,

374,

3764

375,

R.Peramasiva Menon,
S/s M.N.Raman Menon
Retirec., Drivar 'P! Spl.,
S.No. T 4684,
Shvesilem Madathill Housc,
"ennakkara P.O., "~
Nesrani, Palghet-4.

P,Thenkaraj,
5/c S.,Pennan, Retired,,
Driver'R' Spl.,
S.Ne. P 2760, 26 N,
Behind Ram Theatre
?.0.Suramangalam,
Salem - 636 005,

-

A,Ramakrishnan,
S/o hppu, Retired.,
GUaI‘d‘A' Spla, |
S.No, 6806,
Remanchenath House,
19/360, West Yakkera
Palghat - 678 001,

C.Gopalakrishinan Nair,
S/w -V,Madhavar Nair,

Retired, Driver 'A!
SiNo. P 6449,
Cherukara arishrne [Nivas,
P.J.Rannadi, PMelghat,

Pin - 678 721,

S,5eurirajen,
5/c T.K.Sundararejalu,
Retized., Driver IA!
Special, S.No. P 2327,
203/Vinayakarkoil |3treet,
Nedarmedu, Ernde-T38 002,

K.Pandurangan,

S/0 M¢Kasthuri Naidu,
Retired,, Driver 1A' Spl.
S.No.P 2902, 17/4
Ammamandapam Road,
Srirangam-620 UDST

VeG.,Veerasamy, S
S/s Govindasamy Pillai Vey
Retired, Driver 'RA?,
S.Ne. P 1841, 48/2,
Subbaiah Street,

Sangliandapuram, |
Tiruchi-620 001,

V.Sithan, |

S/o Vaiaderi, Retlirea.,
Driver 'A', S.Ne.M 7775,
D.Nr.24, Jeevandal Streéet,
Poondureai Raesd, Efcde~2.

.

hI;Nc;ZSU to 372 aré
anpiicants in O.h.55/93,

ve. RAPPLICANTS
qrnocentdl/-




377,

379,

. SQNU.

380,

281,

382.

Retired., Gueard

* N 491.’

P Palcnisamy,

$/o R, AngamuthJ,_
Ret“re<,, Driver
S,No, PTJ 10027,
Vaellalar Street,
Municipel Colony Read,
Erode-4.

At

ViMrokiasamy,

5/0 J. Arqlanancamat
S.No, 56253, 12,
Kemarajar Street,

Nadar -Medu,

Vineyakar Koil, Ereds-2.

M.Rengasamy,

$/o C.Muniea, Retired.,
Driver 'A', Spl.
PTJ 10449,
Golden Street,
Thangavil alias Munisamy Foad,
Dharmapuri«GSG 702,

~ A
21,

KeMunusemy Naadu,
S/s C. Krishnasamy Naidu,

Retired.,, Driver 'C!
AFG.

'B, J.!\'.. P 61 ‘-
D 5, Kaliyanna Gounder Tnttuam,
“erundurai Read, Ercde,

P.Daniel Jayarai,

$/s Paul Pillay, Retired.
Driver !B', S.Nn.lf 6441,
No,.400 B Railua/ Col-ny,
Ercode,

R.Manickam,
$/c M.Argemuthu Naicker,

-Retired., Driver 'A' S5pl,

383,

384,

"

S.No. P 2901 22/26
Chlnnd Nariamman K01l Street
Karungal Falayam, Ersde-8,

R.Pongiannan,

3/0 Ramasamy Geunder,
Retired., Shuntew,

S.No. P 7454, D.Ne.3/69
Rajaji Nagar, Caue Ty .08
Erode-683 007,

'\o

QU

2

‘M.Krishnasamy,

s/o K. Muthusamy, Re is ed.;
Driver 'C'. S.Ne.,P 2951,
Kamalam Nivas, 4/3¢ O
Bharathi Nagar,

Jahir Bmmapalayem, Salem.

u;.“f 373 to 383 ars

applicants in O.R.60/93.

,+s APPLICANTS.
...Contd./—
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3E6.

387.

308,

389,

3904

is1,

392,

393,

“my

~Ercde-2,

Erade~2,

vQEiSO L
G.Kennian, - I
5/e Cacindarzjelu Naﬁcu,
Retired,, Criver 'RY
Spl., S.Ne. F 3042, |
Ng.420 K, Reiluay Culﬁny,

R.Rengasamy,
5/] Remasamy, Re stire
Crzyer 'C!, J
S.Ne, PT. 15238
Kelingareyar P- lecwb
Fudur Bhezveni Post, H
via Ercde-638 301,

K.Gevindan, 1
S/o‘Kandha Councer, Recinad
Driver '8', S.Nc. F1QJQ3

Ne,102 C Tygo RﬁllJﬁ) Culors

EI‘OUE—-L °
4
G,Narayanasamy, '

/e Goindarajaly ueﬂ}{!’
Retired., Shuntirg Briver,
S.Ng,PTJ 19503, 32A%

li

Nader Medu, Pronuuﬂﬁi Road,,

Erede-2,

K, Varadharajan, |
S/e Karuppan, Retirec.,
vuard 'A' S ,.Nm,2122
Thirumurugean dtreef
S9astri Nager, -Lnde‘

o

Ve Argunan,l

S/e Venketachalam,,Retlreda

Guard 'R' S,.Ne, \24ﬂ8
38, Nemasivayam Str eeu,

Kmllempelayam, Er#de-

F.Munisuemy, S/o mibthu,
Retlredn, Driver $Speciel,
$.No, P 9389, M/52
E.V.R Perlyar Naga:,
Erede,
N.Muthusamy, ‘
S/s Rallanpe Gounder,
Retired, Driver vgr,
S.No,B085, 1/113 |
Edappalll, CaUVDrV!R
Erode. :

P.Viswanathan,

S/e S.Palenivelu,
Guard 'AY, Spl.
S.No.7620, 324 ‘Bf
Uld R?lery Lnlon)
Railuay Coleny Fos

ertired,

€

i

|

e

~

oes RPP

o;.Con

LICANTS.,
te. /-



[ ] .‘l 51 .‘.
R.Venkataswamy, ‘
394, 5/0 R.Remakrishpa Neidu,
Retired., Driver 'A®
Spl, S,Nn, P 28%2

126, D Reiluay Celon
Erode-2. &

M.Chinnappan,
195 S/e Muthusamy Gounder,
Y+ Retired., Shunter,
S.Ne', P 6965,
Odappalii, i Yerd 37,
Cauvery ReS., Erncdn.?,

K.Chennimalei,

196 S/e Kuppannan, Retirec
*  Shunter 'Bf, §,
Nethaji Street,

Kéllemzalayem, Ernde-7,

Ne. P, 3393,

K«S.Abdul Sathar,

S/n A.Khader Sharieff,
Retired., Driver ‘'At,
S.No. ® 2207, 74,
Ambedkar Streat,
Sastri Nagar, Einde-?,

397,

feChinne Govindan,

'S/e Muthusamy, Retired,
Guard 'A! Spl,,

S.No.67%2, B 4o, .
Hcusing Unit, Sampath Nagar,
Ercde-11,

398,

H.Kannaen, S/c R.A.Hammantha Gounder,
Retired,, Driver ‘'AY, ’

S.No. B 1318, 26 B,

Kheder Mahideen Sahib Street,
Erode-2.

308,

N.Ramesamy, $/0 Nelis Gounder,
400, Retired,, éhunter, :
S.No, ® 4230, No,1/5s,
Puduppalayar, Kattur,

Rlampalayam Post,

ReKeSubramaniam,
4c1 S/e R,Kanniah Naidu
*  Retired,, Driver 'A’ Spi,
S.Nc. P 5509, Ne,%3€8,
Valayalkara étreat,
Ercde,

: C.Sengodan,
402 S/e Chinnappa Geunder,
Retired,, Driver, P!,
S.Ne,5117,. N5,.273 ’
Karar Road, Sukkan Thottam,
Erode, o0e RPPLICANTS.
A ' e nc.ptd P /"‘




. FP.Palenisppan, [
403, S/o Pongia Gounder,
Retired., Shunter,
S.No.4019, B85, chﬂndampal yam,
Alampalayam P.D., Erede, j

KeNellathambi, I 31,Nc,384 to 404 are

S/e V., Kumarasamyz ﬁetiradul applicents in 0.Ah.61/93
404, Guard, S.No.15721

1/2 East Street Alsmna;a.em,

Ercde-?, [

P.S.Krishnan, |
5/0 Subramania I{e

405, Retired,, Guerd
'S. No. 11723 1/500,
Chathapuram P.0., L
Kalpathy, PalghathYB G0,

: R.Raghavan, S/e V.Eppﬁa, |

406, Retired,, Driver [,

: S,No. 4105, Rlangode ilo
Olavakkcu, Palghat-67% 002

|
dney 'O! Mells,
407. é?, He U 0Lt Hegll, | |
Retired,, Driver !0? '
$iNe. PTJ 10357,
% Haad,

Carevin - R:blnsn
Palchet-678 014,

|

|
V.Arumughan, f
438 S/e Ryyapoan, P.e’ci}*"'1 -
* Driver 'B', S.Ne.2136
Prasanthi, *Sree Sbthya SaF
Negar, Kallekulannhara P.0
Palghet-678 G09, | '

R.Palaniappan, | '
439, S/o Rangaswamy, Retired Gluard
'C' S.Ne,1791, .
Shaini Nivas House Ne.36/664/1
klangeds, Olavakqot,
Palghet-678 002, |

-

P.Krishnankutty,

410. S/o Cheriathu, Ritired.,
Guard 'C!, S, Ko 093, |
Paoinjakkara House, |

P.0, ﬁkalur,'via%Lakkldi'

- 5679 3C2.

) K.V.Ramanpathan,
411, S/s K.V.Visuanatha Iyer,
Retired,, Guard 'A'm
S.Nc 13502, 2/13
Neu Kalpathy P. Dh
Kalpathyv, Palghaﬁ-ﬁ?B cea. APPLICANT S

a o8

[. . oe nCDntd./-
| A




420,

427,

422,

423,

424,

425,

426,

427,

42e,

4 54 .0

K.Belakrishnan Nair,

S/¢ T.Govindan Nair, Drivaor
'B', S.No,P 74R9,
Thekkumcherod P.0O.,

Vadeakkum Mangalem,

via, Nttappalam, Palghat Dist,

A.K.Ramachandran, S/o Kannar,
Retired., Guerd tA!

S.No, 7192, Alangcd Housa,
Olavekkot, Palghat-678 nos

KeBalan, S/o Kenner,
Retired., Guard 'A°
S.N»,.6121, Sri Naraysnji
Nilayam, Rlangod, ’
Olavakkot P,O., Palghet -
678 00z,

C.Krishnan, $/o Chupra,
Retired Asst. Guard,
S.No,6333, KalathilHouse
Rlangode, Olavakkot P.O.,
Palghat-678 002, _

ReKrishnan, 3.No,€6767,
ksst, Cuard,, Ramelar,
Krishna Nivas, Rlangod,
Olavakkot P.D,, Palghat,

C.J«Coelho, S/o F,Coelho,
Retired., Guarcd 'Af! Spi,’

S N&,14493, Chinnammal Street,
Noorabad, Fodanur-641 023.
Coimbatore Dist.

K«Dhanashu,

S/o KeM.K.Gangalya, Retired
Driver 'A' S,No.P 6804,
147/R Anthonipuram P.O.
Suramangalam-635 005

Salem,
KeMayan, S/o0 Kandu S1,Na,405 to 427 are
Retiged:, Guard(a): applicants in 0.h.62/93,

S.No.1218, Kozhangottil Hbuse,

HAthirked, P.0.Gandhisevs Saden,

Perur, Palghat,

R.Laxmanan, S/c E.C.Rengesainy

Naidu, Retired., Shunter

Liesel, S.No,9514,

No.5, "Keeraikare Street, ‘

Ercde-1. : s+« RPPLICANTS
. OCO_ntdo /"




'—_———-_'——_’*»v

412,

414,

415,

416,

4117,

418,

419,

“/

M.Krishnan,

5/0 Mayandy, Retired),
Driver'A' Spl.,

S.No, I 1871, |
1Sgi Nivas! Thekkeperembu
Puduppaniyanam P.0.,
Palghat-678 733.

o
- .

T.P.Balakrishnan Nai
S/e C,Sekharaen Nair,
Retired,, Guard 'A!
S.No,10525, Moouthet House,
Mankurissi P.0., vis.
Markerai, Palghat~67C6T2.

KeM.Kunchu,
S/s Manicken, Retired,,
Driver '8!,

§QN.. [ 4 446!,
Kallingsel House,
Paruthipulld P.O.,
Palghat-678 573,

P.Raghavarkutty,

$/0 V.Pedmanaph=n hzir,
Retired,, Oriver ‘Al Spl.
S.No, P 6977, |
Sarayi, Pudussery P,0.,
Palghat-678 007, |

5/0 K.Sankaran Nair
Retired,, Briver 'A',
a.Ne,P 7791, Arupuzhs

VoK.Pomakrishrzn, J

Cheruvathur House, garli Dol

Pelghet~678 612.
KsP.Krishnan,

S/o Sankaran Neir, Retired,
Guard 'B', S,No.6766,
Venkateswara I1)am,
P.0.Pampadi, Via. Tiruvilen
Trichur Bistrict-630 597,

K.Vasu, S/o Kunjunn&,
Ratired,, Gode~bhunter '8T,
S.Ne, P 5301, Venkalathodi,
Melepuram, Olavakkot P.O0.,
Pelghat-670 002, |
R.Koppoan, $/o Raman,
Retired, Driver 'Bf

S.No.P 5248,
Kekkarankunnath House,
Kakkanni P.0., N(S.S.Engg.
College, Falghat-678 008,

p

pla,

o-o'ApPLICANTS.
* !Contd. /"




429,

430,

431,

432,

433,

434,

435,

436,

437,

oo 55 ..,

N.Sengodan,

S/o Nenjeppe Gounder,

Retired, Shunter,

Loco, S.No, F 5250,

East Thottipalayam,

Door No,431, Kadachanur Uillegn
Pallipalayam=-8.

V,Perumal I,

S/o Venkatasamy Naidu,
Retired, Goods Priver,

S,Nc. V 12, D,.No.91 C,
Leighbazaar, Suramangeiam
Main Roed, Salem-3.
V.Kumarasemy, S/o Velapre
Gounder, Retired, Stuntar'3?,
S,No. P 4433, No,119,
Alampalayem Post, Frode-C.

S,Velappan, S/0 Sengcda
Gounder, Retired, Shunver/
Locc, S.Na, P4292, 7/3-%,
Pulismarathu House,
Gevirdanpulayam,
hlawpalayam P.C., trods-3.

P.Kolandai Gdunder,

S/o Paleni Gounder, Retired,
Fireman 8, 3.No,P 5362,

Bi; 3ndiyoGenBhdibttegtyp,
Nedérmedu, crode-7.

7

#,5engoca Gounder,
S/0 Merimuthu Gounder,
Retired., Fireman A,

S.No.P 5041, Rlempa’eyam,

Pudupalayam, Pariakadu,

Pallipzleyam, Erode-6.

S.Veradharaja Mudealiar,

S/o Sundar Mudaliar,
Retired,, Assistant/Diesel,
S.No. PTJ 10158, 104/0
Railway Colony, Erode-2.

K.S9engoda Gounder,

S/e¢ Karuppanega Gounder,
Retired., Driver 'C',

S.No, P 4778, No.Z1¢ L Typs,
Railwey Colony, Erode-2,

R.Muniswemy, S/o Ramasamy Maidu,
Retirecd,, Rsst, Guard, X
S.No, 1656, 35, Rajajils Stweet,

.Erode—Z. .+s APPLICANTS

. ...Cﬂntd./‘-

[



T

438,

439,

440,

441.

442,

443,

444,

445.

446,

S/o K«Unnaman, Retiréﬁ.,

Retired., Driver's’,
S,.Ne,P 5778, Thuvvakkbttil

~ Peliipalayam, Erode,

|
1
|

.ﬁ 56 ..

P.N.Balakrishnen Nair, |
S/o Raman Pillel, Retired,,
GUeI‘d, 3.N0.6966, l
Mangaleth Aouse, l
Nedungottor, Shoranurq
Pin-679 121, 3

K.Narayanan, I

Driver'A', S,No.%92%, .
Karamanna House, :
Vadanemkurussi, P.0.,
Vadanam Kurussi, via..

Shoranur-1. |

M.Chinnan, S/o Raman,'l
Retired., Rhsst, Guard,
S.No,7040, Menichithodi Hoise,
Nedungotur, Sherapur-%,

|
T.Velukutty, S/0 ToNefayanan,

House, Néaupgottnor, |
Shoranur-1, Palghat Cistrvict,
KeV.Bopinethan, S/o KLmaran,
Retired,, hsst, Guard

$.N0.15447, Kallozhi Vattathei

House, Peruthipra, Shorarir <
' 679 121,
R,Balaraman, |
3/o K.Rejamennar Naidu,
Retired,, Driver 'A! Special,
3.No.P 4660, Sastri Nagar,
Railway Colony P.0.,
rode, : i

Ve Achuthan, |
3/o Venketaraman, Retired.,
Driver 'A', S,No.B221,
Railuay Crlony, Erod%.

C.T.Hewett, 5/o R.M.Heuett,
Retired,, Oriver 'A'|Speciel
S.No, P 2942, 278-H-Type,
Railway Colony, Ernde-

M.Chellappan, |

S/0 Muthusamy Gounder,
Retired, Driver's'
S,No.P 5774, 31,
Thiruchengaodu Road,l |

$1.No,42B to 442 are
applicants in 0.k.63/93;

ess APPLICANTS.
v -mCOﬂtd./—

¢
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D.D.Rozerie,

s/o P.D.Rozario,
Retired,, Drivar 'A!
Specisl, S.No.P 3029,
30 B, Sastri Nagsr,
Erode,

447,

- . K.Marimuthu,
440 5/0 Karuppanna Jounder,
* Rztired, Driver '2!',
S.No. P 5333, No,36,
Kasipalsyanm,
Annadurei Street, Erooe,

K,Palaniappan,
a4m, S/o Karuppannen, Retire
° Assistant Guerd, S.No.~
9 Sadayan Palayam Road,
Sasthri Nagar, Erode.

Uy
€595,

. V,Ramasamy,
450 S/0 Velapps Gourder,
° Retired., Loco Shunter,
S.N0.4919, Pallipalayan,
Rlampalayam,P.0., Evcre,

P.Kandasamy,
451 S/o5 Paramasiva Gounder,
‘ Retireu., Shuntsr
S.No.P 9405, Nc, 442
klampalnyam, Palllpa]evam.
Erode,

. C,Palenieppan,
452, S/o Chinnathembi, Retired.,
Shunter, S.No,4379,
East Thollipalayam,
$.P.B.Mill Colony,
Erode.

M.Deakshinamoorthy,

453, S/o Manickam, Reticed,,
Driver 'B!', S.do, P 9511,
Kumaramanqalam P.,0.
Thuthiputtu Pln.—635 811,
Ambur ( A.Dlst\,

v N.Balakrishnan,
454, s/o M.Narasimhan, Retirec.,
Guard ‘RY, S,No, 14519,
54/1 TNHB Flat,
Kemaraj Nager, "South’ ‘hvernue,
Tiruvanmiyur, Madras-600 041,

G.Chellappan,
455, S/o P.Gopalen, Retired.,
Special Guerd, S.No,14573,
118. Lenin Street,
Sastri Negar, Reilwa; Colony P.0. .
Erode. «ee RPPLICANTS
A , : .eoContd, /-

¢




Aoy |

P.5, &anjeeva Rao,
3/o P.N.Sarvothme Rae,’
Retireds, Guard 'R Sp%ciel,
S,Nn,12522, 8,30,

Housing Unit, Periyar Nagar,
Erode-638 001, |

456,

k.S ,hbdul Jabbar, )
Since deceased by Legql Reprzsentetive,
Smt,Heerajan, 67,
Kovalam Street, Teachﬁrs Crlony.
ERODE - 11, ,
{
v Q/N?ra simhar, : |
" 8/0 N.Rengasam Nowdu
458, 9 y
Retired,, Driver ‘&' £pu
S,No, P 6978, Shastri, Negar,
Kamaraj Stree+ Erode,

l

457,

. .
P

L.

R.Thangavelu,
459, S/o P.kRengasamy, Rety ed,
Guard 'A', S,N0.12978,
498, hgrahara Street.
Ercde-638 G011, [
{
KePalaniappan, \
460, S/c Kaendappa Gounder,
Retired,, Driver 'S!
$.No. PTJ 10070, Dr.No.10/M3,
KRPD Road, Karunkardh Med.:
Dallipa]ayam, Erode--p28 86.
!
k,James, S/o J.Erokiesusry PE11:z1,
461, Retlred., Driver '%'lSpl..
S.Nc, P 2819, B/13, Dceva Nrlar,
Rangam Palayam PostI
Erode-638 009, !

S
, R.Karuppannan, ‘
462, S/o kppeji Gounder, /Retiredd,
Shunter, $.No. P 5121,
Ddappalll, Pelllpeléqu,

N.Sengodan, $/o0 Nalla Goundgr, ~ 51.Nos.443 to 463 ere
463, Retired., Shunter, S5.No. P 5295, applicants in 0.R.64/93
~ East Tholliye Palayam
Kadachanallur Post,
Erode-6. [ ... RPPLICANTS
\V [ ...Contd./-




, K.K.Krishne Iyer,

464, S,/v0 K,Krishne Iyer
Retired,, Guard/A épl,
5.No.13745, Chembei Village
P.0., Ketteyi, Palekked,
Pin 678 572,

M.Veemban, _

465. S/o M.Nakelan, Retired,,
Loco Shunter, S.MNe.F 5323,
Mullathody Houce,
Karianuode,P.0. Kotteyl,
Palekkad Distriet.

" C,Gangadharan Nair,

466. S/o K.Kunhan Nembiar,
Retired., Assistant Cuard,
&,No,1864, Lakshmi Nivos,
P.0.Puthiperiyarem,
Pelghat, Pin-€78 733.

G,Parasuraman,

467, . 5/o P.Gopal Pillai,
Retired,, Driver 'B',
S.No.P 3067, “Sarassnthi Nivas®,
Reyappen Sirest, P.J.
Thathemengalem, Falghat-

C.Nargyenan,
- §8/o A,Chendu, Retired.,
468, Driver ‘A', S.No.P 749,
"Leela Nivas', P.0.
- Puduppariyaram,
Palghat-678 733

K,Raghavan,
$/o0 M.Krishnan,

469, Retired., Driver 'A!
Spl., S.No. P 2400,
Mullarithodi House,
Karimgode, P.0. _
(Kottayi, Palghat-679 572 ).

o P.K.Sivasankaran,
41c, /o P.C.Krishnan, Retired.,
Guard, S.No,14108,
Puthukulangara,
OM Narayana House, P.0.,
Mannur-676 642,

S.Chidamberam,
471,  8/0 Sabepathy Pillei,.
Retired,, Guerd 5,Nn.14117,
01d Karur Roead, lLalapet FoCoy
Trichy Dist., Temil Nedu,
Pin-639 105, | | ... APPLICANTS
g . ...Contd./=- !

¢



472,

473,

474,

4754

476,

477,

478,

479,

v

[ 2N g 6* L 28
T.ReUnnikrishnen Nambier,
8/o0 Ramen Nembier, Retired.,
Guerd 'B'm S.Ne,9791, :
ARbhilesh, Revipurem , !
Kechl-18. !
|
KeV.Sarasuathi Amma, :
W/o Late K,Balakrishra Menon,
Retired,, Driver, !
S.No,P 3512, Kallazhi House,
Pudussery, Cheruthuruthy#

A, Kunhikrisknan Nalir, ;
S/o P.K.Sankaran MNalz,
Retired., 'A' Grace Zuejgc,
S.Ne,9685, Krishna Vihap F.0,
Peruthipulll, Palghat@’
|
A,Marimuthu, !
S/e M.Prgsmuthu Naicked,
Retired, 'A' Spl., |
S.No, P 3574, 199, ;
Dhgnalakshmi 1llanm, !
Kumasran Street, i
Kavungal Palayzm, Erede-3.
|
M, Natesan, :
S/o Muthusamy Gounder,
Retired., Driver 'Af § lew
S.Ne. P 4369, P.C. 161
I.C.Police Querters, |
Dhancandhici Neagsw,
Pondicherry,

GJKekhdul Sathat,
5/0 G.Khader Badsha ﬁahib,
Retired Guerd 'A' Sp

S.Ne, 11786, 17 Syed
Jalel Khan étreet, dort,
Salem, Pin 636 001,

|

——
—_—

[
R.Ramasamy, !
S/sChinnakesavan, Retired.,
Driver %' S.No. J/M 1297,
176, Mendepa Veethi
Erode-1. !
[
M. Ibrahim Khan, !
S/o E. Mohemed Khah,
Retir=d,, Driver 'E R
S.Ne. P 3028, L 248,
Shamshed Mgnzil, ferear Nggar,
Erede~-1., |

I
I
I
I
I
|
!
[
!
I,
[.
l
R
¥
1

APPLICANTS
XX Contd./""

e



4no,

481,

482,

48B3,

484,

485,

486.

487,

. 61 <)

L.Marudaeppan,

$/o L:kshmanen, Retired,,
Diesel Shunter, S.No.V.85,
93, Thiru V.K.Street,
Kollampalayam, Erode-2.

G.David, 5/o0 D.Gabriel,
Retired., Uriver 'A'! grads,
S.No. P 2259, 223,

Sasthri Nagar, Sadaygn
Palgyam Road, Ercde-2,

C.Subramanian,

S/a B Chinneppen1

Retired,, Guard 'A',

Spl,, S.No, 12327, Plot 31,
16th Averue, Banu Nager,

‘Ambethur, Medras-60C D33,

C.Arokiasamy,

S/c P.Chinnapnan, Petired,,
Drivar 'R' S,Ne. P 21175,
D.No,77, Neuw Street,
Erode-1,

K.Falaniappan,

S/e Kandeppa Counder,
Retired., Driver 'A',
S.Nm., P 7882,

Plave Gouncer Kadu,
Menignur, Salem-10.

C.Rengasamy,

S/a R.Chinnasamy Naid_,
Retired,, Driver *‘A' Spl,
S.Na, P 2831, 32,
Ghousethcttam, Udumalpet,
Pin-642 126,

S,Abdul Kareem,

S/o Shaik Jsmaludeen,
Retired,, Driver 'B' Spl,
S.No. P 2825, 30 Burrah
Sahile "Street, Mount Road,
Madras-2, .

R«N.Govindarajalu,

s/o R.Narayanasamy Naidu,
Retired.,, Oriver 'A' Spl.,
S,No, P 4661, 51 North Strect,
Thirubuvanam, Kumibskonam,
Pin-612 103,

h,Rajamanickam,

/o Late K.A.Anthonysamy,
Retired,, Oriver 'B',

S.No. P 3105, D.Nc.S,
Sasthri Nagar, Pillayar Koil
Street, Ercde,

$1,N0,475 to 487 are
applicants in 0.k.66/93,

vse APPLICANTS.
.o .antd. /4_




439,

490G,

491,

492,

493,

494,

495,

496,

\/ tE.rode,

. SunNﬂ'.

oo 62
Kernnemal,

W/ ' 3%e K,Singodan
Retlled., Driver rpd
5.No, P 6826,
Maligai Natesan Stores,

Spl.

Nadar Medu, Poonthurei Roac,

Erode,

A.upyalakshmi
W,'0 Late P. Angdmutnu
Retired., Driver 'R,
S.No.D 2304, Ne.27,
Piliiyar Koil Street,
Sangliandapuram,
Tiruchireppalll.

-

G.Philendsm,
u/o Late T.Govindaon, Relireg
Driver 'AR! Spl,, S.Mo.F 4€%
NCJ;?A \!andikargrthau uﬁm
Kol]ampalayam, Evcoe-~2.

R.Jaya, W/o Late V.
RamaLln?am, RetArpd
Driver 'hA' Spl., ‘
F 3789, ED 2‘3
'H' Type, Ralluay Colony,
Erodes

| ]

Dhanalakshmi,

W/a Lete S, K.UFUHDIP<

Retired,, Driver A

Spl. S.No,P 2895,

ED 352 B, Railuay Emlony P

Erode, W
|

Parvathil Sakthivel,
W/o Late M, Sekthivel, Retd
Diesel Rssistant,

S.No. J/M 648, 422 H
Railuay Eolony, Erdde,

Nallammal,

W/o Late C TholaS:Lappan
Retired,, Driver 'C'
S.No. P 6579, 29, |
Kumaran Street, $
Kollampalayam, Ero}e,

K, Lakshmi, ]
U/n Late K R81d, Retired.,
Driver 'C', S.Mo, V 227,

212 F Ralluay uolo‘y,A

KZ

red,,

... APPLICANTS.
»t.oCDntdo/-
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497, Sampoornam,
W/o Late P-Arumughem,
Retired,, Driver 'A!,
Spl,, Se, 3/M 818,
“EB 194 D, Railuey Colony,
Erode,

498, S,Geeja Bai
W/o Late M.éanesan,
Oriver 'A' Spl.,
- S.No, P 2394, D.Na,16,
Lenin Street Church Mer,
Reilwey Colony P.O.,

Erode,
499, Pappa, wl,MNo.468 to 499 are
L W/e Late K.Krishnan applicents in 0.A,67/93,

Retired,, Priver 'C’,
S.No, P 7945,
Mooppaner Street,

01d Suremangalen,
Salem-635 005,

500. P.M.Arcokiazeamy,
5/0 R.Muthu, Retired.,
Driver '87 §p1.,
3,No, P 1718, No,752,
5th Mein, 8th Cross,
M.C.Layout, Vijayanegsr,
Bangalore-40,

501, N,Marappa Dasary,
S/o Naravene Dasery
_Retired,, Driver '8,
- SiNo,P 8083, V3/48,
Peria Vadagampatti
Via., Danishpet R.S.,
Omarur T,K,, Salem District.

502, Pushpavealli,
W/o Late V.R,Velu=amv. Retired.,
Diesel Essistant,
S.No. 3/M 1242, D.No,64,
Vavooce Street, a
Kollampalayem, Erode-2.

503. M.Kannian,
§/o K.5.Madhalaimuihu,
Retired,, Driver 'B?,
S.No,V 50, B,No,15 F/3
Ex-service man Colony,
Susiapuram, Tiruppur,

504, K.P.Rntony,
/o K.V.Pgul, Retired,, :
Guard 'K' Spl., S.No. 15212,
1/90 SEED - Colony,
New Feirlands, 4 _
Salem-636 016. +eo PRRPLICANTS
v . 7 : otoCOﬂtd./-



505,

506,

507,

508.

509.

518,

511.

512.

513.

W

1Th‘rUVakava.danur.

S/o N.Ramamirthem, Retired,

8
i
‘1

\
Re 64 ..
B.Krishnaswamy Neiduj
S/e N,Arumanatha Neidu,

Re+ired., 3pl, Grade|Gusrd,
S.No. 14318, Kandampathy Pvutﬂ
Salem-636 005, :

P, K«Sulechane, i
U/n KeMoaParameswsrany
Retired., Driver !'C']
S.No,P 4800, ED 397 B,
Ralluay Eolony P. O.,
Erode-2,

P.k.Raman,

S/u A.Paththorane lyer,
Retired., Guard 'B',

3., Nc°15243 Dhsnalakshm L1 1gm,

Upstairs, Near Temple
Subramania Nagar, Salem-5.

Ke5.George,
S/o X, Slmpson, RetL1=d.,
Passenger Guard,
S.No,13413, Piot Nu.@ZF
Aouse Ne,157 A,

Sglem--636 0C5,
R,Venkateswaram,

Guard 'A', S.No, 15858,
5/131, humedhkar No GET.
Jagir Rmmapalayam Pe O,
Salem-5, '

C.Fongia Gownder,
570 Chinneppa Goundefr,
Retired., Lecc Shunter,

S,Ne, P 4374 Peris flottur,
Jagir’ Ammapalayam Pe U.,

Sale—Z. ;
KeS.Somasundaram, '
S/0 K.K<Subha Rathinam Iyer,
Retired Cuard 'A' Spi,
S,Ne,6711, No,75,
Uinayakar Koil 3rd Street,

Moolspalayam, Erode—Z.

Julie, W/o Late S, BangyRSamy
Retired, Driver ‘A7 [Spl.,

ay

S.Me.P 3261, 3/4 50utH Ukkedeamn

Coimbatore,

K.Kancasamy, S/0 Ka1uppannam
Retired,, ssistant Guard,
S,No,.161€3, Ddalkine
Ramadevam p «0., Ram
via,Kandanpalaysm,
Sglem District.

-

Nemakkal T:

mhuputhqr,
edevan Vi;lage

eveeq PPPLICANTS
a...Contd./—




514.

515.

516,

517,

518,

519,

520.

521.

522.

«e 65

3,Kosalal Chandra,

L/o T.5.Suaminsthan (lste),
Retired,, Guard 'A' S$pl,,
S, No. 7619 ED 353 A,
Railuay Colony P. 0.,
Erode-2.

Alamelu,
U/n Late M.Falaniappan,
Retired., Driver 'A!
Spl. S.No.P 2893, B 18,
Jeevea Negar, Rengampal a\er
Erode-9J.

C.V.Narayanan,

S/o C.V.Krishnan, Retired.,
Guerd 'A' S,No.3283,

Mythri, Scuth Bazar,
Tayyannur,

Smt. R.K.ParVethi,

W/o Late K.S5.Ran BS?I‘
Retlred., Guard Hp1
S,No, ER 1124, Elayo Streat
Subramanlc Nagar, Salem.

Y Regupathy,

S/c S.Vejiravel, Retlred.,
Driver i Spl., 14,
Kannan Nager, V.O. C.Nagar
Post, Thanjavur-613 007,

R.Mahaboobkhan,

S/oc A,Rshimankhan, Recire<.,
Driver '&A' Spl,,

§.No.P 3053, No.82,
Ranganagar, Suramangalam,
Salem-5,

M.Chinnu, S/o0 M.Mechery,
Retired., Driver 'A',
S.No. P 2815, D.No.2E,

.6th Dhaerma Nagar,

Suramangalam, Sslem-5,

A Abdul Ugheb,

S/o S.M.Abdul Azeez,

Retired., Driver "A' Spl.,

S.No.P 3691, No.101,

Kennady Nagar,

Highuays Nagar Road,

Suramangaléawe, Salem,
Pin-636 0U5S.

K.Yusuf A1i,

$/0 Khader Mohideen, Reti red.,

Driver 'A', S.No.P 2715
32 Nehru Street 01d

Suremangalam, Selem—-6%6 905,

hii.No,500 to 517 are
cpplicents in O.R. 68/93

" ....APPLICAKTS
. -£Ontd./"‘




523,

524,

525,

526.

527,

528,

529,

530.

531.

- S No. P 7455, Pillar

M.Ramasamy,

s /o Munusamy, Retire
Shunter(Loco S.Ne.
D.No.122, Peryar Str

Suramangalem, Salem—g

K.Palani, S/n Kolends

Retireds,
S.No,P 5256, 5/89 .
Anna Nagar, Jagir Am
P,0.,, Salem-636 30?

K.Govindasany,

5/0 Kandasamy NalCPEﬁ
Retired,, Loco 3htunt

'BY, S.No.P 9477,
D,Ne.21, Bharmanegar

3rd Street, Salem-5.

K.Ramakrishnan, 5/c
Retired., Driver 'A'
S.No,P 2764, 4/85,
Lekshumi Illam, Jani
fmmapalayam P.0., Za

M.hnnemzlai, S/0 B M
Retired.
S.No, P 5192
Periyaeg Street 01d”
Sursmanyelam, Salem-

Periannan 9.,

S/o Srceranyan, Retired

First Fireman, S.No.

15, Mariiemnan Strad

Solam Pallam, Salem-
P?.aubramani,

S/o Peleni Gounder,
Loto.Shunter 'B',
Solampallam, "Salem-¢

M.Arumugem

S.No, P 8078, A/65 &
Ariyagounder Patti,.

Suremangalam P.0., $alem-5.
M.Chellakannu, '

/6 Munusamy, Retired.,

Loco Shunter 'B', |

S.No,P 7946, B 39 back of

the Ram Theatuvs,
Suramangalam,
Salem-5,

Leco Shunt

Driver AV
B,No, ﬁi

S/e Margﬁpa Gou&d
Retired., §hunter 16! |

, !
| |
esl Strqe

d.

JI‘,

D, Kuppan
bplo,

M'H"U

3Retiréd4,

Streety

d. |
ﬁTW 10194
et. 0ld.
i,

Ty
mapalayam

oo APPLICANTS
) .Contd /“
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. "P.,Jaganathan,
5392 S/o R.D.Ponniya, Retired
e Driver 'A', S.Nn,5551,
D.No,5S0, Nuniappan Street,
Kluhipeleyam Pe0s,
Selem-5 :

- . A,Perumal,
533, S/o B.Hanuman‘ Retlred.,
- Loco Shunter 'B',
s.Ne, P 8079, 131 A,
Raiiway Colony, Sla2
Salem-5,

g/Ammabi

~S/o0 K.,Ramean, Retirvzd,

534° Driver 'A! Spl, ’
S.No. PTJ 10057, D,Nn.8%,
R Masque Street,
01d Suramangelam, Saler:
Pin-636 COS,

V,Kandaswamy,

535, S/o Vellgiya Gotnder;
Retived,, hsstt, Luerd.
S.No.7246, Thirumagal Straex,
D.No.,133, Bedinaickan Fatil,

Salem-5.
. Yesoda
- 536, U/. LP\,E T.59, Srlﬁl\zs"Pr,
. Retirec,, Oriver 'A' Spl,

5.No, P 1846, 10 Nehru "Stoeet.
£1d wuramangalam, Saicm-3.

Janaki Vvhailammsl, 4 3i . Nm,518 to 537 are
537. /o Late A Arjunen, Retlred., applicants in Oube
- Driver 'B', 5,No,P 3080, Ne,69/93,

4/248 B, Bharathi Nagar,
Jagir Ammapalayam P.0O.,
Salem-2,

P.V.Pachamuthu,
538, - S/o P.Velusamy, Rctired.,
Guard 'A' Spl., S, N..1223
386, Sakthy Vinayagar Koil
Street, Peonthurei Roag,
Er)de—2

WaHe Gilhnoly,

539, S/o R.S. Gilho-ly, Retired,
Driver '&' Spl,,
S.No. P 2903, 36,
Pargivattam, Alagephram,
Salem-1o.

) R.Venkatesan,
540, s/s B,M.Rengasary Retlred.,
' Driver 'A' 8pl,, S.Ho. P 3052,
Plet No,8/2, IInd Cross Street,
9r1thiv1pakkam, Rmbsthoor, ' : o
Madras-53. , ves @PPLICANTS
A ’ s..COl’\td./°

Y

pr?f ;



e,
ST e S
DI .

541,

542,

543,

544,

545,

546,

547,

5480 .

R.Thirumelel,

Guard 'A',

- §,Ne 1502,

Calicut. v

Renresented by Lokaneyaki
as Guardian, f
S/o R Rengasamy Naidu
Retired., Driver 'Al}
S.Ne, P 2864, 2 R Nofth
Vellelaei Street M
Pandemangalem, Uori_f
Tiruchy-620 003.

=
L}
-

M,Anthony,

S/m LoMathalaimuthu
Retired,, Driver 'F‘V
Spl. S.No.3030, Nu SfiC,
Neteji Road, NarapaLam,
Erode-2,

Savarinaysqan &,

8/0 Arokiam, Reulrpd;, il

Assistant Guard,

S.Nn, 7122, Uest
Marianathapurdm,
Dindigal—G.

V,Achuthan Nair,

5/m P.Narasyanan Nai
Retired Gusrd 'A¢ 3&@0131
8.No,7628, 5/1584 'Anugrnh

o -y e

Asokapurar, Ldljnut-axa Lﬂlg

T, Kunhirzman,
S/e Narayenan Nambiar,
Retired., Guard ”B'}
S,Ne; 6302, "Kuttiyil
P 0 Neladi 673 522,

M, Visuanathan,
/0 K.Belakrishnan Nair,
Retired,, Guard ’A‘E‘pl
S,No,15164, H,No, 1/4599
“ﬁsuathi“ East Nadakkvu,
Calicut-6. d

T.P.Padmanabhan Nalﬂ‘

S/0 TV «Appu Nair, hetired
S.No. 1937,

Usha Nandir P. O»Nankavu,

Calicut—673 007. %

KoKrishnankutty Nalw
s/o Unnichathan Nazqk
Retired,, Guard 'B‘l
Vadakkeyi
pcoa McIoE KUﬂﬂBmaFQﬂ1Gn,

 ;00 6‘?;

. N

i Hougs,)

.

538 to 543 are appllcants
0. ﬁ Nu,70/93,

... APPLICANTS
..“Contd./-




549,

55N,

551,

552,

583,

554,

555,

L 2N ] 69 LI ]

V.Ragheven Nair,

Ss,c Gzvinden Nair,
Retired,, Brakesmsan,

S,Nc. 3024, Ragheve Nives,
Chiremengelam, P.0.Neduve,
Perappsnangadi, Malsktar,

U.K.Bheskaran,

'8/0 U.K.Velu, Recired.,,

Guerd 'A' Spl,, S.No,76I7,
Urpekendy House, P.C.Torur
- =676 302.

KeC4Gavinden Nair,

S/s .C.Raman Nzir, Retirec,,
Driver 'B', §,Ne, 718B¢,
Edavath House,
PeO0«Thalekulathur,

Calicut - 672 317.

KeChendukutty,
S/o X.Chekku, Retired,,
Asst,Guarc, é.N-,1613,
Koyimzkandy Heuse, °
PuDElathur, Celicu'-

' 573 3UC.

. T+Subrem=znian,

S/o P,Mumden, Retlired,,
Guerd 'AR' S, Ns, GP ‘€88,
Menicwam houce,
Near Water Tenk,
P.CJPuthlyera, "alic.t-
‘ 673 CO4,

-

KeKeParameswaran Nair,
S/o P. K. Esuaren Ne’r,
Retirea,, Breakesman,
S.Nn,14606, KulangsTg,

P.0.Lakkidi, Pelgha=.

A,Achuthen, S1,No.544 to 555 are

S/ec N,Koudan Neif:,' applicents in 0.h.71/93,
Retired,, Guerd '.°%,

S.Nc., V 144, Srezvelsan,
Menkara P.0., Pe_ghet -
v 678 613,

G.,Jesemm=al,

W/n Late C.Sclemcn, Recired.,
Firemen, S,No,P ¢819.
D.Ne.37, 5.K.C.Reed,
Sunampethi Nell fcea,

EdeB-sSB 009. . X bppL]CANTSQ

...Contd./'



" K.htheppen,
S/o Kelieppe Gounder,
°57.  Retired, Shunter "E
S.No,P 9453, D, Vo 110
Arupnu Meles neer,,
pelpass Roed, ’
Poondurel Road,
E-ode~2,

H

.M,Zulekhebi, !*
U/n Lete S.K. Syed ‘Rnanez,
Retired,, Uriver '8!,
S.No.PiJ 1012, L.JieB, |
Periyer Neger, Housing Uridf.
Erode-636 0U1, j

558,

-8, Rrunacnalem, i
5§59,  S/o R Subie P :11aij
Retired,, Guarcd ‘ﬁ#,

Spl. S.No0.8995, DUNc.”7,

New Street Lan g

Trichirepelly, F.G@-&?D 0dy.
NoP. Veadively, |
S/a Pennusen Retlioed,

560, . / LaS ey
Driver 'B', g Ne, W/u?
Nrtchipeleyam, L. Pmthur(”.ﬂs

Erede-638 002,

lu:
i

C.asupethy, h
561 S/o T,Chinnesamy BPsiker.l
*  Retired., Guard 'ﬂ’,
S.No.12152, 73, Kokemeds Yrreot,
Tiruvennemelai Pedie, L
Tirtvennemelei, N ”A Distr
pin-606 6010 _N
i
M H.Abdulrahimen,h
562. 9/r Mmhammed Hussain,
Retired., Driver Y&!',
S No P 2294, Mannerku*gmy
Neer Indlen OVEleJu Benky
Tlruchirappally—GZU g20.

ct,

" K,Natchimuthu, ﬂ

563, . /o Keruppen, Retired.,
Fssistent Gueard, H
S.No,7118, reriasqmy Houskg,
Palamepuram, Five{|Reod, |

Karur, Tiruchy Di$t.

| T |
M.V.Faulrej, h |
S/o M. Vedhanayajem, i
Gueard 'B', (Retirgd), !
S.No. 138“6 Arul yl‘am, ’
117, Cauvery NegsT, | .
Kulitalei, Tiruchy-535104) _ ..+ RPPLICAKTS
v/ z h ...Contd./-
I
i
i
|

564,

¢




565,

566.

567,

568, .

569.

570,

571.

572,

573.

> e 71 L

KoM .Devanather,

S/0 P,Meenakshisundarem,
Ratlred Guard 'A' Spl.,,
S.No. 10458, No.222,

Lenin Street, Railwey Cclony
P.0., Ernde-2,

S.John

/o A.Susminathe Pillet,

Fetired,, Guard Spl.,

S.Ne,14326, No.25,

S5th Cross, Paramasivanirc:n,

Lalgudi, Tricny District
pin—621 GQGO

V.Srinivasean,

S/o R.Venkaterema
Retired Guarc 'A!
S.No.9456, No.18,

Ot .Ambedkar °oad

Bhuvanesuwari Nagcr,
Caimbatore,

Iyer,
Spl.

V.Marimuthu,

S/o Venkattacnslam T.
Retired,, Driver 'R!,
S.Nn,P ©465, Kalliikadu,
Omelur Pest, 3Salem District.

?

E.Periasamy, $/o Ellappsan,
Retired.,. Rsst. Guard,
S,No, 7545, Rvinashi,
Coimbetore District,

K.Ragothame Pa.

S/o K« Kuppu Rao, Retired.,
Guerd 'A', S.No,10694,

Plet No. 80 Flat Nc. 83

Kalyan Nager, Sanjive’ Reddy
‘Neger P«0., Hyderebad-500 038,

i d

K.V.Mohan,

S/o P.Ka Usretﬁaraqalu
Retired,, Driver 'A! épl
S.No.PTJ 10372, 19/8,
Mariemmankoil Street,
Salem, Pin-636 00S.

M.Thangaraj,

5/0 C.Manickem, Retlled_,
Diesel Assistant,

65/ Mariammenkoil Stcaet,
Salem-636 0C5,

R,Mariammal,

U/- Late P, Murugasan, Retircd.,

Guarr 'C', 5,No.16321, 46,
fnna Street, 01d Suramangalam,
. Salem—S.
I'g

'S1.No,556 to 570 are

applicants in‘O;ﬁ.72/93.

. ... RPPLICANTS.
.+ oBontd, /-



o 72 LIt

K.HeRahima, |
. W/ Lete C.Nagasunderan,
574, Retived Diesel kssidtant
S.No.d/m 497, 30, Nehru Street,
01d SJramangalam, Salam-S.
1
Krishnammel, :
575, W/ /e Late Knnthan, .
Retireds, kssistant jfuerd,
$,No,6058, O,No,5, flejeeih
Street Uld Suramencalam,
Saleméb.

Cateerene :
576, U/o Late D.KePoter, !
Retired,, Drlver By
Specisl, S.No.P 1794,
130 k- Funthoniaguramt
Suramangelam, Salemd

~

N,Gepalasamy,
S/a Nareyanasemy Reju,
5774 Retired., Guard,
8. No, 13008, HIG ""’8
Hrusing Unit, hnna fiager
Trichy=-620 015,

-m"."

Ne Kuppzn,
S/C Narayana Nalker,
Retirbd., Firemen, |
S.No,r 9429, -2/16Z),
SiVathpuram P.0.,

|

578,

Salem, Fin.636 307

®yvindammael 1
W/o Late K ﬁrumugam&
Retired,, II Firemgh,
S.No, PTJd 17443,
Ammapelayam, alem.|

%51,Ne.571 to 579 are

579, bpplicants in 0ok e73/93

Warayee hmmal, I
W/o Late R Thangammtnu,
Retired,, Driver 'B' Grade,
S.No. P 9437, 60 Z;| 33h,

S.K.C.Rdad, rode- 638 C0S.

580."

Kousalye,
581 W/n Late C, Pnnnusamy,
¢ Retired., Cuavd YAy
Spl. $.No,15313, zd, :
LIC Nagar, Nnolapa.eyam Pellie,
vErode-’)

] : .« KPPLICANTS,
l‘[ | --4.COnt-d./-




582,

583,

‘584

<.

585,

586,

58’

O . . 538'

589, -

.07300

E Ramen, $/o E Sami
Retired,, Driver !c‘

3,No, P. 4242 Edatbottathil
House, P.0, KadalIndi Negeram,

‘Malappurem District,
- Pin-676 312, Kerala.

K.Reman,: S/s Chsndu,
Retired,, First Fircman,
S,No, P 7147, Vakeeri
Meethel House, F.D-
Palath, (Via‘KaPkodi.
Pin - 67 2 611,

Mrs,B.,5arojini W/c Late
23 Middle Streét; ®
r1d Nidamanoalan,
Nidemangalam PL0

L.Vasudevan Nair,

S/n N,Gopelen Nair, Retiv

. Gygard 'A', S,Nn, 7J19

Zi1,K,Bliadiachelam,

- 31,No0,580 to 584 are
applicants in 0.R.74/93,

HH,
’

“Sobhalayam ' C/c Statien
-Master, Vaniyamkhalam k.0,

Malepurem Distri®t,
Pin - 679 336,

N Kutty Malu,
5/0 Lete M.R.9ankarean,

. Retired,, Driver,
- 9.No,5707, Madathil House,

Eremﬂ’lqdrm cha;, C.0.
Rrakkinar, Kozhikede,

Pin ~'§83 028 (Steff T EIS)

M, Schuthan Nair,

.$/a M,Krishnen Nair,
Retired,, Guard 'A’
Kariyatkuni House,

Narakods, P.D.Keezhariyudr,

Kozhikode ~ 673 324,

KeNeSankunni Menon,
S/6 V.Madhava Menon
Retired., Oriver ‘
S,Np. 6966 Rohini Vlhar

S1,No.585 to 588 are
applicants in 0.k.75/93,

PeOo Chettipadi Fin-676 “19
Parappanangadi, Malapurem
District.

P.Kuttappen,

S/s P .Remen, Retired.,
Fireman 'R', S.No.P 5177,
PckkddaVath House,
P.0Jkriyallur,

Calicut.

s ese APPLICANTS,
’ Q-DCOntd /-



590,

591.

592,

593,

5%4,

595,

59,

5917,

598,

P,0.kriyallur -~ 673 3

o Th oy

h.M.janu : o
y ‘
Jo Late h.M.Thenden,’ 81, Mo,589 & 590 are espplicents

Retired,, Loco Shunter, intO.A.vs/gs‘

&.Ne,P B183, N
l.dhikerimanaemal House?H4

C.K.Veleyudhen, ‘
Retired., Shunter/CHTS,
Muzhithottu Parembl, |
Esst of Cemethari Reed,
Cochin - 13, {

P.MKumaran,
Retired., Driver,
Southern Reiluay,
Puzhakkel House,
Mudeppalors, (Via} ‘ i
Rlaethure, Palghat District. |
|

1,Np.,594 & 592 are epplicents
n 0-h77/93,

I & ad

M.Moses, _ |
Retired 'Ot Grade/Suzec/Cli,
Methel College,
Memmeth Vayel P .
Pattathatiem, builonJ ; - - '

V,Rrjunan, '
Retired,, Driver 'B'/QLN,
Karmaleyem, j
Pattathenam, Quilon. ;

P.Mercita ’ S1.No,593 to 595 are
W/o Late §hri Dominic Sebaslian, s 0.h.78/83
Retired., Driver 'h'/uli'., epplicants in 76/83.
Pethan Parambs,

Near Transpnrt foiEe,
Quilone 1

M+KeGanesan,

S/e M.N.Krishnemoorthy,
29, Ramanpujem Street,
Kallukuzhi, Triciy-2C,
Retired Guard/Special Gre#e
Sputhern Reiluay. |

-

M.M.S.Thangspragasem,
8/0 Michel, 2 K/4-8B,
First Strest, ‘

Annai Nager, Malligelpuram,
Trichy=1., Retired Driver |A!
Grade, Southern Railuay.

R:I.Vincent,
5/o k.J.hmbrmse,
27, Poonthottam,
Kemp's Touwn, Trichy,
Retired Guard/Speciel h Grjzde,

Southern Railuay. .o APPLICANTS.
w/ .-.Contd./—




- . V,Subramanian

599, S/o E.'enkatraman,
21, Thondaman Colony,.
Metﬂr Factory Road,
K.K.Nagar Post,

- Trichy-21, Retired

Passenger Guard,
S.Railuay.

3.kntony,

600, S/o Sourimuthu Pillag,
41, Malliyepuram,’
Naln Read, Trichy-1.
Retired,, Shunter 'B' (:ace,
Southern Reiluay.,

R.Gopalan,
601 S/o D.Ramaghandrar,

* 125, Mariemman Koil S%veet,
Penmalaipatty, Goldan Rouw,
Trichy-4. Retired,

' Passenger Guard, Scuthern
Railuway,

- TeKa Sr1n1Vasar,

602, q/o T.V.Krishnasemy, ..

_ 131, East Chittrs Strecb,
Srirargam b.0., Trichy,
Retirec Gustd/Speciel
Grads, Southern RalJuay.

o R ﬁlagarsamy,
683 s/n Rengasamy Naidu,

* 328/B, Railuay Colioay,
Trlchy-ZD Retired Laco
Shunter '8 Grade,
Southern Railuay
(Trichy Division).

M. Issac Chelliah,’

604, 5/o S,Mapuel. (1dte),
: Retl“ed 'A' Grede Guard,
Southern Railway, 19,
Keela Kesa Street,
Beemanagar, T;lchy-1.

: S M. Kasim,

605. s/o Sheik' Nasthan,

X 39/8/17-E, Innamthar
Thoppu, . Tennur Poet,
Trichy-17, Retired Drlve:,
A Gr?de ‘Southern RJLluay.

: M. Sundaram, S/o Nage Fillai.
585, 36, General.Bazaar Streczi,:
Tennur Post, Trlchy-17 ,
Retired Driver/B G:ede,- o ,
Southern Reiluay, - ) ess RPPLICANTS
,,\‘/ . : vy . ...Contd./-



607.

608,

608,

610.

6511,

612.

13,

614.

"7-B, 1lst Street,

£.Rbdul Razak,

S/o Mohamed Esuff,

55, Mcolekollael Stréet,
Tennur Poet, Trichy-17,
Retired Shunter/B Crede,
Southern Railuay,

I, Innasimuthu,

S/o Inresimuthu, :
Kalkothenur Villege,
Purothavkudi Post-621 32¢ !
Ilénga Kuchi, Trichy Qictzizd
Retired Driveyr/ B firace,
Seuthern Railway.

S.Ruben Gregory,

$/o D,T.A.Sundaren Pille’,
5/A, Convant Ryed,
Contonement, Trichv-1
Retired Guard/Special Grede,
Southern Railuay, '

M,Kareem 8aig,

§/o V.Munveer Beig,
Np.13, Ptensioner atiset,
Kejapet, Trichy-1,
Retired Guerd/A Grade,
outhern Railuay.,

D.Antonisamy,
$/o0 S,Deoraisami Pilled,

Deraisamgpltia; -
Trichy-1, Retired Oriver, ,
B Grade, Southern Railuay.,

T.R.Ethirajan,

S/e Thiruvengedathan,. |

53, North Chithre Street,
Srirangam, Trichy-g,
Retired Passenger Guerd,
Southern Reiluay,

KeA.Raghavasimhan,

5/0 C.knanthacharier,

1, South Devi Street,
Reanganagar, Srirangam,
Trichy-6, Retired Guard/
R Grade, Southern Reiluay,

S.Murugesan,

S/0 K.Subremanian, A

Plot No,.5, Thaimanevatr Strest
lyyappa Neger, Trichvs21,
Retired Pessenger Guetd,

) Seuthern Railuay,

e s e e A

er APPLICANTSI
.e ‘CDntd./-‘
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615.

61F.

617,

613,

615&_“

620, .

€271,

622,

.-I. 77 40

R.Viswanethan,

.S/g N.R.Raedhekrishnan,

5-C, Sasthe Street,

Baleji ‘Nives, Ayyerpe Naudar,
Trichy-21., Retired Guard/
Specia. Grade, Southern
Railuay,

Gersld bdward Rodriques,
S/e Gerald tduerd,

24/A Ardhi Bheguen Strect,
Tendral Nager, '
KeKoNacer Fost;

. Trichy-21.

R,Rengasamy,

S/o Ramasamy Kavander,
62, Railway Ceoleny,
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
Seuthern Railway,

P,Raman, S/o Pitchei,
118, Peris Meloupsrai,

Jrichy-1, Retired,,

Eireman/A Grade,
Scuthern Reiluay.

§.Sethuramar,

/o Gopalsamy Naidu,
Crauford Reilusy Cmlony,
Trichy-20, Retired
Driver/k Grade, Southerr
Railuway.

S,Thengersaj,
S/e.M,S5ebastian,

5/24, Thirunagar,
Penmalei, Trichy-4.
Retired, Shunter/B Graae,
Southern Railuay.

D,Devadoss Alfred,

- 8/o b.P.Deyvasirvatham Pillei,

137, Muthureje Street,
Mudeliar Chatrem, Trichy-1,
Retired Guard/Passengery
Scuthern Railuay.

S,Antenisamy,

S/o Sanjeevi Neidu,

61, A/1, Thanamani Culiny,
Doreicsamypuram, Trichv--1.
Retired Driver, Scuthern
Railway.

ses APPLICANTS
we<Contd./-
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623,

R24,

625.

626,

627,

623,

630,

€31,

63, Uest Uttra

1
1

To 78 ‘¢o
5.Krishnen, :
S/o T.E.Saresngapani Naidu,

61 Drgrvethi Amman Koil Street,
Srirangam, Trichy-6,

Reti~ed Guerd/k Speclel Grade,
Southern Reiluay., l

T.V.Naganathan,

136, North Chithirail
Stzeet, Srivangam,
T-ichy-6, Retired.
Guard/R 2pecial Grade,
Scutherrn Rsiluay.

R.Narayanasamg,

187, Chitrel Otreet,
Srirangam, Trichy-6
Retired cuard/8 Grade,
Southern Railuway.

KeN«Subramanian,

Nerth Chithirel Street,
Srirangam, Trichy-€
Retired Cuamd/R Grade,
Scuthern Railuay.,

L+Ms«Rangenachan, - II
S/o T.lLachumanan; |
71, Kandi Street,
Srirangam, 1Ticnv-6

Retireg Guerd/B Grade,
Snuthzrp Railway,.

S.R.Yamunechari, :

S/e T.Rengasuamg Thathacnuslet,
treet, :

Srirangem, Trichy-6,

Retired Guesrd/AR grade,

Southery Railuay. .

a,Veerappan, :
S/o G.Soundarara Pillsi,
143, Main Road,
Sangiliendapuram,

Trichy-1. Retired Driver/

A Special, Southern Railuayl

B .M.Joseph, s/o A.Awbrose,

. Ne,18, Pottakara Street,
Palakkarai, Trichy-1.

Retired Guard/A ;
Southern Railuay., ?

S.h.Adaikalasamy,

/o S.hrul Pillai,
26, Sekkadi Street,
Palakkarai, Trichy-1.
Retired Guard/B, |
Southern Railuay., v

APPLICANTS,

P .COhtdo/"



632,

633,

634,

635,

636,

637,

els,

639,

./

648,

s e 79

K.R.331Varengam,

No.48, Pelayakayil Street,
Palakkarsai, Trichy

Recired Special Greds Gexd,

Southern‘RaiIUay.

C.Antenyaemy,

S/. pog- .Chinniah Udayar,
15, Sugadoss Mandy Street,
Babu Road, Trichyo2,

k.Syed Jaffer,

8/e Sy=d Ahamad,

6, North Swankara Street,
Near Babir Raad,

Trichy-8, Retired Uriver/
R, Southern Railuay,

V,Periyasamy,

S5/o G.Veithialingam,

32, Kazapettal Line,
Bazaar ‘Street,

Trichy-1, Retired Guare’
A, Southern Railwvay,

V.Alagirisuamy,

$/0 N.S.Vserasuamy Naidy,
8, Dcctor Issac Lane,
Sangiliandepurem,
Trichy-1, etirsc Guocas
Guard, Southern Railvay,

S.Abdul Subhan,

S/c Shaik Bahjza, |
38, Sathyamcorthy Street,
Senthaﬁneerpuram,
Trichy-4, Retired Guard
R Grgde, Southern Railuay,

H.Rmmer Basha,

S/c Md.Hassain, 23-A,
Varathamasemet Street,
Sangiliandapuram,
Trichy-1, Retired Driver/
R., Southern Railuay,

D.Dhanapal,

$/0 R.Durairaju Chettiar,
15, Kajapettai Main Road
Trichy-1, Retired Guard/h,
Southern Railuay,

S.Abreham Lo+h,

| . 1/*, NQNAKQ COlGHY,

Circuit House Road,

NOO 5, Toll Gate [}

Trichy-20, Retirved Driver/
R, Southern Railuay,

v

-+ »« s APPLICANTS
e .J“ﬂtdo/—

¢
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R.Ramu, {
641 §/0 Appavu Karukachi,
* €9, Neuw Street,

Blkakedsi, Contonement,
Trichy-1. Retired Driver,)
B, Southern Reiluay
Pl
|

- R.Kaliemoerthy, .
642, 5/0 K.Ramasamy, 1,’;
Kannagl Strest, :
Subramainisnurem, |
Trichy-20,, Retired
Shunting Driver,
Southern Regiluay,

M.Oeraisamy, 1

643, S$/6 V.Maruthamuthu
23~C, Anna Nagar,

- Subramaniapuram,
Trichy-20., Retzrsgd
Driver/k, Southern Railuel

o

. .| R Mazharul Hag, |
644, S/c S,Ahcul Razeak,| 24,
Syeda Mohamed Routfer Streg:,
Beemenagar, Trichyk1,, '
Ret.ired Guard~R, Sputhern
Railuey.

R.knthony Louis,
645, S/w SoRrckiesami PRI
91, Keele Pedayschi
Near Eda Street,
Palakkarai, Trichyi1
Retired Guard/A, Sputhern
Railuay, ' ’

-
t
Ho
>
4]
<t

; ., P.Venkatesan
646, S5/o Eoperumai Naid
65, Highuays Cclon
Subramaniapuram, T
Retired Driver/R §

Southern Railuays

s S
- e e

chy=-20,

o=

. K.Meenakshisundaran,

647, | $/o M.Kumarasamy Pillai,
Si, Annamelei Street,
Erode, Retired Guard-A,
Southern Railuay, |

P.Rrputham, S/s A, Peter,
47-8, Annen Iilam, |
648 pzed Nager, :
Suramangalam Post, |
Salem-3, Retired 6ﬁiver/
B, Southern Reiluay
v -

o«s RPPLICANTS
o .CDntvdu /"'

e




K.Periasamy, '
$/e E,Kolandan, 23,
VOC Street, '
Kollampalayam, .
Ersde-638 002.
Periyar District,
Retired Guard/#,
Southern Ralluay,

649,

- V,Palanisamy,
S/a N.Velu Paknadi,

650,  10/92-C, Nanjundepiren Rusd,
Podanur, Coimtatcre Cistcict,
Retired Guavd/R $p1,

Southern Railuay,

R.Venkatachalam,
651 S/e K,Ramasamy “idayar,
°  117-A1, 01d Pagnur,
Ramjee Nagar Post,
Trichy-8, Retirec 3hunter-
Briver, Scutherr Raiiuay.

S.Sc1saimsry,
652 $/0 G.Saverimuthu, .
°  5/218, Muthukulam Villegs,
N.Kettupatti Post,
Via, Ramies Nager,
Trichy-8, Retired Cyives/
B, Southern Reiluay,

. R.J.Ramaenathan,

653.' “3—“, Pachaippps Mudali Streat,
Kumbakenam, Thanjavur Oistrict
Retired Guard/A, Southern
Reilway.:

K.fbdul Wahh, -
- S8/0 Khader Shau’Routher
654, 32, Periyar Street,
- Subramaniapuram,
Trichy-20, Retired Shunter/
B, Seuthern Railway,

S.Gepalan, S
655, S/0 R.Grinivasan,
64-C, Railuway Quarters,
Kumbekonam=612 001.,
Retired Guard, Southern -
. Railuay.

S.3antiaqe,
656. 9/0 Innasimuthu,

' Kalkothancor, -
Purethakutl Post,
Via,Elangakurichi,
Trichy Bistrict, Retired
Fireman/B, Southern
-Rsiluay. '

. ... APPLICANTS,
V/ . : . . o'f‘cl ntd.,/-



i
|
|
i
I

657.

659, |

&,Jacannathan,
S,/s A Arakiyam, 11/4
Sgvariarkoil 5treeth
Woraiyir Post, |
" Trichy=3
/b,

Fireman

S.ﬂbdul Kareem Sahiﬁ,
S7/w Sheik Ahmed, 73y

Snuthern Railuev. |

R,Sounderarajulu,

Retired |}
Seuthern/Rail

redJf

t
L

--

- Centval Bezar, Tenn@r Pe,
Trichy-17; Retired
Special Degeon /B

i |
\
il

i

S/o G,Rajemanner Naédu,

25, General Bazzar Stiecd
Tennur Pest, Trichj-1~

Retired Guavd/R Spelici,

Seutherr Railwaov.

- R.,Vairaperumnal,

S/o Ramasamy Pilielf, °

28, Krishnapuralr,

middle Street, Thdfanei

Thaniavur
Retired Dri
Scuthern Railuay. |

M.&81vasubramanian,|
S/o S.Nenickam Pillini,
House Ne.20/C-1,
khnna Nagart,
Subramaniapuram,
Trichy-20, Retired

ve1/C,

-
i

|

B, Scuthern Railugy.

‘®,Padmanathan,

S,/ K;Parthasarat%i

-21/3, Poonnaly=

Devaraya NageT, ||

Trichy-21, Retire£ Mail

Guard/R.Spl. 50utﬁérn;
R

_Railuay.

f

’
Cclany,

-

1

S,Md,Mahboob Ali'&han,
£/o h Sher hli Khan,
16/5, Fourth Street,
Renganagar, Trichy=-21

Retired Pagssengex
‘Southern Reilvayy

- §,DekshinamocTtiy,
. 8/o K.Somasundatjn ~iilaj
117, E.B.%olony, %
Trichy-23, Retire
Scuthern Railueay

“LUATD,
A

—— b §

chy--8,

| Shunte?

Khajemelpd,
d Guard)

|
I
.
i

U9y1

sty

! |
d 0

~

v e

[ A

IR
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666.

667,

662,

669.

670,

671,

372,

V Krishnamurthy,

5/n C.Venugopsel Raju,

14, Kumaran Street,
Melakalkandarkottal,
Trichy-11, Retired
Guard/A, éouthern Reiluay,

R.Amelanathan,

S/o Rayappa Asariyar,

70, Krishnamoorthy Nuger,
Meter Factory Road,
Trichy-21., Retired Priver/
R, Southern Ra*anv. |

T. K.Rajagopalan, ’
S/o T.V.Krishnasamy Iyengaw,
2, First Street, Kellulwwhi,
Illupur Road, Trlchy ~20

Retired Passpnger Guard,

Southern Railueay.

K,Karumbairam,

S/o S.Kumbalingam ~illai,
46-B, Ramakrishne Negar,
Ka11ukuzhi Trichy-20,
Retired Dvluer, SChthPLn
Ralluaj.

G,Kuppusamy -

S/o Gevinda Rsary,:

6/R, Samynsthan Street,
Melakalkandharkottei Pust,
Trichy-11.,, Rezired DrJVp“/
AR, Scuthern Ralluway.

T,V.APUHGChQién,

/6 T.h.Venkatschalam Pillai,

56-A, Mudalier Ztreet,
Uur1vur Fost, ALlchy-B.,
Retired Guard/? .
Southern qailuay.

R, .Krishnasamy,

$/o R.Ramassmy dyyanger,
3, Srinlvasa Pillai Street,
Naar Satyanaraeyana Temple,

a1 .Nu,596 to 668 are

applicanis en 0.k.79/93,

West Mambalem, Madras - €00 033

Retired Passenge: Guard,
Southern Railuway, .
Ce L e ~

T,Ramesamy Neicrer,

§/o Thirumalai Maicker,
No. %75, First Street,
Uadugapattl Vil age,
K.Sathapur, Tricr
Retired F*reman.
Rallmay. :

cythern

4*st'¢cc.,

ve.a RPPLICANTS.
) ...Contd;/—

e



673,

674.

6759

678,

677.

673.

679—;.

6€0,;

' S/o M.Ganapathy,

-8/c G.hbdu. Kareem,

$/c K.Thangamecra |M
B.249, B.H.E.L. Tou

e ® pa [ ]

ohiceen,
nship,

Ranipet--632 406, Nerth Aropt

Distri=t, Retired |§
Southern Reilway,

N.Krishnasamy,

S/e Narayenasamy Pli
27/3; Sakthi Vinayacar Strhar,

Cravuford, Trichy-1P

Retired Driver/A, Suuthsin

Railuay.

G.Amirthalingam,
Periyar Strect, ‘
Kelakalkandarkcttal

Trichy-11., Retivad
Southern Railuay,

9.Andreu, S/c 5. 54
Guru Illem, 3rd St

-E4E.Colony, Nahe:ajapuram,
Villupuran, Ssuth A

BEGECLEG A

Dlsirict.,, Retirad
Driver, Soutkern Rd

T.ﬁérgasamy,
5/e 3,Thangavely P
25, Syndaram Pillaj

Edamalaifacti Fuihdy

Trichs-12,, Retired
Southe:n_Railuay,

M.Gnvindaraju,
S/o Mutrukrishna Na
Nathersa;alliVasal,
Samyaar "hoppu, Hou
Trichy-8, Retired §
Southern Railuay,

A.Rbdul Revamen, -
6/8B, Jella. Pakkiri
Madurai Roed, Trich
Retired Dr:ver/Spec
Southern Relluay.

K.Ra’agonal,

/0 2.Krisrnasary Ngidu,

97, SINCO Zolony,

Edamelaipat:. Puthux,
Sundaram Pillal Ttottan,
Trichy-12, Fetired Shuter,
- Southern Railuay,

hunter,

1lai,

b

Driver/A,

P
- @30

aet,
root
iluay,
ari,
rnottar,

T,
- Shu rte 2y

idu,

se No,37
hunter,

-

Street,
-8,
iel Grade

esec. APPLICANTS.

«+.Contd, /-
atibants
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681,

682,

683,

688,

685,

€8s,

607,

689,

~

e 85 LR J
G¢Kuppusamy Naicker,
S/o M.Gengathara Naicker,
69, Illengao Street; -
Penmalaipatty, Trichy-4.,
Retired Shunter/B
Southern Réiluay.

C.Andi, S/w Chinnaiyan,
N.,Kutteppattu,

Ramjee Nagar Post, .
Kmbedkar Nagar, Trichy-Y,
‘Retired Shunter, ~
Southern Railuay,

A.M.Skill, S/o E.3kiil,
124, Crauford Colony,
Crauwford, Trichy-12,,
Retired éhunter,
Southern Railusay,

S,Abdul Xareem, -

S/o Shaik. Ibrahinm,

56/84, Singaratheppu,
Trichy-3, Retirec “hunter
Driver,/8, Southe-n Raiiueay,

J.Issac, S§/e R,IJzceph Pilicy,
36, Raghavachary Street,
Sembiam Post, Perasbur,
Madres-600 911, Retviied
Driver/Spl. Scuthern Reiluay.

R.Gopalakrishnan,

- 8/0 S.Rathskrishuen, 273,

Sethurama -Pillai Zolony,
Trichy-20, Retire3 Shunter,

- Southern Railuay.

N.,Jayaraman, -

$/¢ NeK.L.Naresa Ayyar,

92-0, Narasimma Rchary Colony,
‘Nanjikottai Road; Thanjavur -
613 001., Retired Fass, Cuard,
Southern Railuay.,

R, Joseph, y5/0 B.A.Reacu
Chettiar, 8-A, VUscanayagqum
Cnetty Street, Vth Line,
‘Negapettine-611 '0C1,
Retired Griver/A Spl,

Scuthern Reiluay,

S.D.Raj; .

S/o K.C.Sadays Mudelisa:z,
321, VYandiyar Colony,
Thillai Nayar, Velar Rzad,
Thanjevur, Retired Guard/A,

v/soUthern'Ra;luay.

&, . APPLICANTS.
a.Contd./-



v BBi[s.

A.VelaKutham,

nnamelsi, |
€90, 12/VI 2364, pookkaﬂa
Vastha Neuw’ Street
Thenjasur -~ 613 001, .
Retired Driver/A :
Southern Railusy,

R.Murugaiyan,
S/o Remasamy Konar)
691, Nenin Negsr, ,
Udayamarthpndapu1an Pcsi,
~ 614 706, h1ruc1“;ajpoﬁﬁqi
Taluk, Retired Suz o/ |
Southern Railuay.

Re Gopal?kriSIBan, _

S7a K.Ramanujam Naidu, |
692. ' Plot No,.19, Bbrahah| Fanditiller
Nagar, Via: SiVSﬂllwzgar,
! Thangavu; - 1,, rRegirel
Driver/A, Southern ~iluay |

s U'

. P SrlnlJasan,
653, s/o Pschaiyappa Mud
112, B/4, Mudaliyan
MudaLI)ar CHeuhwram; !
Trichy-1, Retired Ftard/A,|

Southern Railuway, ﬁ

VoA
[O R

£y vt
JoH
lag ~
=

**_Am

G,Kaiysnasundaram, |
694. | 5/0 M.Gculndasant TELT s,
Mooppanar Street,
bmmanpetei, JGOIC“JISH Doz
Pin.- 613 205, Thanjavur

District, Retlred Chard/A,
Southern Ralluay.

K.Sanniyasi,
655, S/c Kesave Padayach
18, Kamper Street, ||
Senthaneerpuram Txiohy—d7
Retired Drlver/C
Southern Ralluay.

i,

&

Ke Sankaranarayananj
cc  S$/0 V.Lngenathan,
6C6 :

* . C 99/@2 North East ¢xten510ﬂ,
7th Cross, Thillei [Nagar, |
Trichy-18, ‘Retired rua*f‘/qs:lﬁ.
Scuthern‘Railuay. '

=4

fﬂ

Sangili, |
iyar

s, Periyasamy, S/o
Dacr No,59/9, mUdel

637. Chetram, Muneesuaref Koil
Street, Tiichy-1., letired }
Driver, Southern Rajiluasy, ! oees APPLICANTS

w/ ; | E :-no.%Contd./-




638,
699,
700,

701,

702,

]
5

7034

704,

705,

oo AT o

K.Nendagopal, -
S/o_L.KrishLasamy,

43, Brindaven Street,
Indiras Nagar, LIC Colony,
Trichy-21,, DOriver/®,Spi."
Retired, Scuthern Railuay,

T.R.Balasubramanian,
S/o Rathinam, 168,
North. Street,
Tiruvaiyaru 613 20¢
Retired Dr_.yer/k
Southern Railuway,

S, Masthan,
S/o R, Babu Sahib,

Retired Passenger Driver,

Southern Reiluay,

Meenkara Street, Ternur,

Trichy-17,

P,Courisundaram, ’

S/o S,Periasamy, 106-4,
Menickapurem Nacu 'Street,
Melapuour, Trichy-1.,
Retired Guerd/A,
Southern Raiiuvay,
T¢Ramach&rdran, . .

$/a M,Thangavelu, 5, -
Bhersthy Dasun Streei;
Kilpérumpakkam, . . ~©.% .
Viilupurem - 605 ‘602,
Retired Driver/s,
Seuthern Railuayi B

F.Ganesan, .

'$/06 ‘Packri Theysr,

2/257, Teluk Office Road,

Fhiruthuraipoondi 614 713,

Retired Driver/A,
Bouthern-Reiluay,

_V;Afumugém,;s/o-vaiyapuri,

Palaniyandavar Koil Street,
Inamkolathur, Trichy District,
Retired Shunter, Southern

' Railuway,

2 .

'N;Nazif Ahamed, .

$/b RbdBl Gafor Sahib, - .
137<R, Eund 0ffice,
Thenhur, Trichy-17,
RétifEd“DTiver/spln,

Southern Railuay,

TN P R et -l o T

vev. ADPLICANTS
. «..Contda/-
e .



“7060

708,

709,

710.

711%-

712,

713,

7267,

714,

278/C, Railuay ColAny,
Kellukuzhi, Trichy«20,

V.Velu,

S/o0 Vaiyapuri, |
Frathiyur, Iniyanu
House No,33, Trich
Retired Shunter,
Southern Railuay,

. S.Marimuthu,

S/e M,Singara Pada

Retired Shunter,
Southern Railuey,

P,Memundy, :
s/o Palaniyandi, 4
Mudukkupatti, _
Pudukottai Reead,
Trichy-20, Ratired
Scuthern Railusy.

T, Innasimuthu,

S/c S.Thomas, 13,

West Mariyanathanu
Dindigul, Retired

Southern Railuay,

h,Ssvarimuthy,

'5/0 Arulsppan, 9/5

N.M.Caluny 6th Cro
Trichy-20, Retived

Southern Railuay,

R Muthusamy,

'S/o R,Thanarikavan

5,Palaniyandi,

-Street, Innemkolat
Trichy, Retired Shunter,

~80 Subbarsjas Ceve
~Kadechanallur Posg
42; Eest Thottipel
Erode-6, ;Retired Shunting

v

P¥B.S.Colany, Pury
Rdad, Trichy-20, R

Shunter, ..Southern Railuay,

8/0 Sataiyan, 31/3
Palaniyandavar Knil
Innamkolathur, Tri
Retired Shunter, $§

o o ¥ R

KoM, hrumugham,
S/c Kuthien elias
4/93, Palaniyandsy

r'Road,
h"‘gv

yachi,

-,

Shuntex

ran,

e
3O
-

~

i v

wricr

I

der, 31,
etired

-~ .

1 Street
chy Dist
outhern
ailway.

fialeyend
ar Koil

Southern Railuay,

S,Kandasemy,

Driver, SolUthern R

hur,

nder,

it
ayan,

lailvay,

e BB

Ehunter.
l . ’
LA
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716,

717,

718.

1.

2,

sa89,4

VeThiagerejan,

$/0 Venke tache lam,

136, R.M.S Colony.
Nangeekottai Roed

Trichy - 6, Retired Braver/
k SpeCLal Southern Rellu(y.

#.GeRouse, S/0 Semuel Rouso,
35, Kenadi Street,
"Subremeniapurem,

Triehy - I0,Retired Shunter,
Southern R°1lu9y.

RaeVos Ponnﬂlyan,

5/0 R.Vedivelu, 14~F,

Saint kntony's Uhurch ian-,
Nagepattinam = 817 0CA
Retired Driver/A,

Southern REllUPy-

51.Nos, 669 to 718 sre

NeRe jamanickam, icents in O,f, 80/93

$/0 Nereyepesemy Pillei, sppl
18, Nethaji Street,

Kamere jepurem,

Rajakilpakkam PJ:t

Madres - 600 073

Retired _Driver,

Soltharii Reiluzy,

By kcvocete Shri KeSugha Ren, .4n O.8.Nos, %95 to 403/91,
57/90,416/90, 320/92, 298/S2 =nd 377/92 ,

By hkdvocete Shri R.Bheskeren th O.k.Nos. 44/93 to 76/93,

. By huvocete Shri Felhiven Pitield in O.h.Nose 77/9% & 78/93,

By kdvocete Shri Vijeyem weyzn  in Uuki,Nos, 79/93 & 80/93

Versus

Chairman, Respondent = 1-in O.k.Nos,
Reilu®y Board, - 395 to 403/94, 79/93 80/93

Re il Bhaven,

Resuonient = 2 in OehoNos, 57/90,

New Delhi, 416/90,320/92, 298/92,377/92 ehd
44 to 76/93.

The Union of India Resbondent = 1 1ih O.k.Nos, 57/90,
represented by the . 415/90,320/92, 298/92 377/92 and
Secretery, 44 o 76/93

Ministry of Rrilueys, and.Respondent - 4 in 0.k, Nos.
Rail - Bhrveh, 335 to 403/91,

New Delhi, :

.

v o ‘ s ... Respondents,

-




Be

Te

A

0090;1 Oi ‘

Union of Indie Respondent - 1 in B.h.Nes
through . the Generel 77/93 end 78/93
Maneger,Southern Reilurys, Respondent - 2 in 0.F.Nos,
Prrk .ouwn, Madras = 3 395 to 403/91,79/93 & 80/93.

Respondent - 3 in O.F.Nos.
57/90,416/90,320/92,298/92,
377/92 end 44/93 to 76/93.

The Chief Personnel Officer|Respondent - 2 in O0.h.Nos,
Southern Railuey, 77/93 and 78/93
Park Town, Medres - 3 1

Divisional Reiluey Resnendent - 3 in 0.k .Nos.
Meneger,Sorthern Reilueys, 35% to 403/21,
Mysore., Roancovdent - 4 in O.kJNos,

- £7/90,416/90,326/92,298/92

and 377/92

Senior Pivisicnel {Respondent - 3 in 0.k .N0o.77/93
BereRoRRlRTLdEr
Palghat
The Divisional Personrel  iiWespondant - 3 in O.k.No, 78/93

Officer,Southern Relluay,
Madurei Division,

Madurai,
The Divisiconel ' Rezpondent - 4 in O0.k.Nos,
Sunevintendert, 4479% ts 76/93 - '

Southern Reziluey,
Divisionel Office,Pelghet,

"The Division2l Reiluwey Respondent - 5 in O.F.Nos,
2 nager, ' 520/372,298/92 and 377/92.
Scuthern Reiluey , !

Bengeiovre, ..s..+ Respondents,

(By Fdvocete Shri K.R.D.Kettentt for Shri k.N.Venugopala
Gowds, Rriluey Advocete for respondents in all the
applicetions). L

v

ees Contd/m




- - ORDER OF THE FULL BENCH

Shri Justice V.S. Maliméth, Chairman:

Ihesemseshaﬁebeenpla(:edbefore the Full Bench as per
the directions made by the Chairman by his order dated 23.10.1992

"in_ exercise of the powers conferred by Section 5[4][d) of the

Administrative Tribunals Act, 1985, after tIansferrlng the cases‘
of the Madras and Ernakulam Benches and -clubbing them w1th the
cases of the Bangalore Bench. The reason for the reference is
the conflicting views taken by differen t benches, one vies;v havincj
been taken by the Ernalmlam‘Behch in its arder made in application

K-269/88 dated 20.4.1990 and a contrary view taken by the Princi-

. pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A.

Nos.351 to 423/88 respectively. We shal_linow proceed to state

briefly the relevant facts as follows:

2. -The applicants in all these cases are employees of the Indiari
Railways serving in differentv Divisions as Drivers, (_-?oards Shun-
ters, etc. who belong to the category called the running staff .
The applicants retired from service between 1976 and 4.12.1988.

They have in these cases prayed for directions to the respondents

"to grant them pension and other retirement benefits by taking

into account running allowance not exoeed:mg 75% of 'their paye.

The respondents oppose the applications oontending that running '
allowances not exceeding 45% of their pay can be taken into acc-
ount for computing retirement benéfits to those who have retired
before 1.4.1979 and not exc%dmg 55% of the running allowance.

for those retiring after 1.4.1979. To appreciate the rival con-

tentions it is necessary to advert to the relevant provisions

v

governing the applicants conditiorsof service in regard to pension

erxd other retirement benefits. ¢
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ssion the pay scales

including those of

from 1.1.1973 by the rules

of Pay Rules, 1973

of Pay Scale Rules'
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of India. It is e
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staff.
the same is regula
provisofto Article

retirement benefits
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the reccmpendations of the Third Pay Commi-

iemployees of the Indian Railways

tthe runnif'g staff were revised with effect

called 'Railway Servants Revision
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'Revision
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The

mhents and Average Emoluments:
term "BEmoluments', |lused in [[these Rules, means the emoluments
which the Officer was receivipng immediately before his retirement

and includes:-
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than a tenure post

Government of Indial,
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re{spect of a permanent post other
with the specific sanction of the
personal considerations. :

lieu of loss of substantive pay

other personal considerations shall

[allcmance unless othgrwise -directed



[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. 1In this case
"Emouments" means the average earnings for the last six months
of service;

[d) acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371), and allowances drawn by an Officer appointed provisionally
substantively or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
- on leave without allowances or on transfer to foreign service;

[e] deputation [duty]) allowances;

[f] duty allowances [special payl; and

[g]{i] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to ([f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
appointment, "Emoluments' means:

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

{p] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
vhichever are more favourable to him.

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B
[C.S.R._ 86-B]. In respect of Officers retiring from service
on or after the lst November, 1959, the term "emoluments" means
the emoluments which the officer was receiving immediately before
his retirement and includes:- :

[a] substantive pay in respect of a vermanent post, other
than a tenure post, held in a substantive capacity;

[b] personal allowance which is granted in lieu of loss
of substantive pay in respect of a permanent post,
other than a tenure post;

{c] special pay attached to a post other than a tenure
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substanfive capacity;
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2544-B [C.S.R. 486-Bl.[1]: If an officer holding a permanent
post 1n substantive capacity:-

[a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borme on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A {[C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post ‘under clause [1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the "pay" as defined in Rule 2003[21]}, which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cun-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less than 22 days. 'Average emoluments" shall mean the average
of the emoluments as defined above calculated upon the last three
years of service.

In the case of running staff emoluments for [ordinary]/Gra-
tuity Death-cum-retirement gratuity will also include the monthly
average of running allowance drawn during the 365 days of running
duty immediately preceding the date of quitting service limited
to 75% of the emoluments as defined above. For the purposes of
calculation of average emoluments the actual amount of the running
allowance drawn during the month limited to a maximum of 75% .
of other emoluments as defined above shall also be taken into
account.,

Note[1]: If a Railway servant, immediately before his retirement
or death, etc., has been absent from duty or on leave with allo-
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[1]) Treatment of Running Allowance for various purposes in case
of Running Staff: ‘

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Rumning Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railwvay employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
doun for each category based on their Authorised Pay Scales.
2. The payments as above will be provisional subject to adjuét—
ment on the basis of final orders."
It is clear from this order that pending decision to revise the
rules regulating grant of pension the existing quantum of running
allowance based on the prevailing percentage laid down for various
purposes with reférence to the pay of the running staff in various
scales of pay was allowed to continue. Thus the limit of 75%
prescribed by Rule 2544{g][i] was directed to be continued.
The expression 'authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised by the statutory rules that
were in force on the date of the order, 21.1.1974. The order
dated 21.1.1974 did not, therefore, in any manner affet the statu-
tory prescription regulatingcomputation of emoluments and average
amoluments contained in Rule 2544 for the purpose of grant of
retirement benefits. Any decision to modify the same would have
effect only when the relevant statutory rules are amended in
accordance with law. But what the Railway Board did was to
attempt to modify the statutory rules by an executive order made
on 22.3.1976 bearing No.PC II/75/RA/I paragraphs 1 to,5 of which

read as follows:
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Tribunal where it was renumbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were difected to continue to make
payment beyond 31.3.1976 all retirement benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in accordance
with law. The Railway Board's letter dated 21.1.1974, as already
stated, did not affect the statutory rights regulating pension.
On a proper consideration of the order we have noticed that it
in terms states that the 1limit prescribed by the rules shall

continue until modified in accordance with law.

5. We should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect fram 1.4.1979. This order also suffered from
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutcry rules. It could
not, therefore, have the legal effect of reducing the statutory
limit of 75% fixed with relation to the ruming allowance by

Rule 2544[g].

6. Shri M.C. Srinivasan and 23 others filed an application
on 4.5.1988 before the Ernakulam Bench of the Tribunal in O.A.
No.K-269/88 for a direction to grant them pension by adding runn-
ing allowance upto a maxinum of 75% of their pay for computation
of their pension in accordance with the judgment of the Principal
Bench in T No.410/85. During the pendency of the said application

the statutory rule 2544 was amended by the President in exercise

\g
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gli] "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45
of pay, in the revised scales of pay". - ‘

glii] "For the purpose of gratuity and/or death-cum-retirement
atuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the

revised scales of pay."

[Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.1976].

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay Commission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect fram
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

5d/-[K.VENKATESAN ]
Director, Establishment[P&A]
- Railway Board."

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&II.

In exercise of the powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Bstablishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction slip No.437,
438, 439 R.I and 407 R.II, enclosed as Annexures ‘A', 'B', 'C'
and 'D' respectiwvely.

2. The amendment will be effective from 1.4.1979.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4, Hindi version is attached.
Sd/-[K. VENKATESAN ]
Director, Establishment [P&R]
DA:As above Railway Board.

No.E[P&A]II-86/RS/15 " New Delhi, dated 17.12.87"

»
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"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.407 R.II

RULE 2544 o
| ]
Sub-Rule g[i] and g[ii] may

‘ be substituted by the following:

gli] "For the purpose of|calculation of average emoluments:-
55% of basic averdge pay, in tne revised scales of
pay, drawniduring the period;"

gfii} "For the puirpose of ‘lgratuity and/or death—cum-retirement
gratuity: [55¢ of basic average pav, in the revised

sl . R
scales of pay, drawn| during the period.:

|
AUTHORITY: {iMinistry ©f Railway's letter No.E[P&A]II-80/-
RS-T0 dated 17.7.198)1 ]

EXPLANATION:

The Rule 2544 cl?f Indian|Railway Establishment Code, Volume
II [5th reprint] has|been modified through administrative instruc- ) !
tions issued with President'§ approval effective from 1.4.1979,
These instructions vi;are neces§itated by the Government's decision o
on the recomwendations of 'Rinning Allowance Committes [1980]"'.
The purpose of thisiffamndz_rent is to give statutory force to the
| administrative instrictions with effect from the same date on
: which the instructions were iffsued. It is certified that retros-
pective effect gi‘veﬁ to thedge ‘rules will not adversely affect

any employee, to whaij these rul es‘a apply.

SA/-[K.VEIKATLSA)
Director, Lstablishment [P&A]
Railway Board."
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective effect and issued
a consequential direction to the respondents to grant or refix
pension and other retirement benefits to the applicants as if
the amendment to Rule 2544 had not been effected till 5.12.1988.
The clear effect of the decision is to declarej?)nvl;l(i:hat portion
of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1928.
Therefore, those who retired befare 5.12.1988 were entitled to

count the ruming allowance subject to a maximun of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in O.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8. Shri C.L; Mallick and others in O.A. N0.1572/88 and connected
applications challenged thie Railvway Board's order dated 22.3.1976
and the amendments to Rule 2544 bhefore the Principal Bench of
the CAT at New Delhi. They élso prayed for a direction to campute
retiral and other benefits in terms of the order of the Railway
Board dated 21.1.1974. That application was opposed by the res-
pondents therein wviz., Union of India represented through the
Chairman, Railway Board and the General Manager, Northern Railvway.
It is surprising that these respondents did not bring to the

notice of the Principal Bench that the validity of the amendment
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to Rule 2544 was challenged before the Ernakulam Bench and that

a decision has been rendered on 20.4.1990 striking down the amend-

ment to the extent they gave

retrospective effect. On the date

on which the applicémts presanted their applications before the

Principal Bench, the Ernakulam Bench had not yet rendered its

decision., But the

long before the Principal Bench decided the

The applicants were

| Ernakulan] Bench had rendered its decision

- cases on 23.10.1991.

lobviously] unware of the decision. That nay

be the reason for their not bringing the decision of the Ernakulan

Bench to thz notice of the

of the respondents

party to the proceg

Principal Bench did

not have

Principal Bench. But the conduct

lis inexcubable as the Union of India was a

dings befpre the Ernakulam Bench. Thus the

the benefit of the decision of the

Ernakulam Benchn when the 0JA. No.1572/88 ard other connected

cases werz n2ard and disposed
cations were oisndsg

to the rules. The Principal

rights of thz pens

the rules on the ¢

retiremant banefits

N

wae not reducad by

of the Drincipal 3

similarly situat=d

o

missed on 28.2.18%2

which was one of the respond

not bring to the n

Trnakulamn RPench in ¢

loners were

they woul:

ench aopl

DErsons 4

. It is

otice of

.A. K-269/

the amenged rules.

of on 23.10.1¢21. All these appli-

5ed repelling the challenge to the amendient

RBench took the view that the vested

not affected by the amendment of

round that the total amount of pension and

0 have received before the amendment
Following this decision
ications M0.351 to 423/88 filad by
pfore the 2Zhmedabad Bench were dis-
surprising that the Union of India
ents before the Ahmedabad Bench did
th= said Bench the decision of the

88 to which it was a party.




~105-

9. It is for the first time after all these cases were referred
to thz Full Bench, transferred and clubbed together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special Leave Petition and the
application for stzy are pending and that the Supreme Court has
not granted any interim order staying the operation of the order

of the Ernakulam Bench.

10. It was contended by the learned counsel appearing for the
Union of India and other contesting respondents in this batch
of casaes that we should defer consideration of all these cases
and await the authoritative pronounceiment of the Supreme Court
where they had challeaged the decision of the Frnakulam Bench.
In this comection reliance was placed on the decision of the
Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS
V. AMBAIAL MANIBAI PATTL AND OTHERS. That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-
ging the wvalidity of certain statutory provisions and directed
the petitioners to approach the Supreme Court as similar matters
were pending there. It is in these circumstances that the Supreme
Court observed that the course adopted by the High Court was
not correct and that if the High Court thought that the point
raised by the appellants was the same as was pending in the Sup-
reme Court it ought to have stayed the hearing of the writ peti-

tions until the Supreme Court disposed of the other matters.
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having taken a contrary view and upheld the Qalidity of the
amendnents we should dismiss these applications following the
said decisions. They further contend that on merits tne decision
of kErnakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Ahmedabad
Bencn decided tne two sets of cases where the same statutory
provisions were challenged. 1t is well settled that a Division
Bencn 1is bound by judicial discipline to follow the earlier
decision of another Bencn vide: ALR 1989 SC 1933 UNION OF InDIA
AND AnOTHER v. KAGHUBIR SINGH AnD OTHERS wherein it is observed:
"we are of tne opinion that a prououncement of law by a
Division Bench of tihis Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution pench of the Court."
1f only the respondents haa fairly placed tne decision of the
Ernakulain Bench before the Principal Bench and the Ahwedabad
Bench, those Benches would not have examined the validity of
the impugned statutory provisions, the same having already been
struck down by the Ernakulam bench whicn had the competence
to do so. ‘Ine respondents are now trying to take advantage
of tne failure on their part of performing their duty of placing
the decision of tne Ernakulam Bench when similar cases came
up for consideration before tie Principal bBench and Ahwedabad
Bencn. If the respondents had acted fairly and diligently,
conflict of decisions would have been avoided.

15. We shall now examine the contention of the respondents
that tihe orders of the Principal Bench and the Ahmedabad Bench
- - < . tl[lat'. 3 T
have the effect of declaring/tne impugned amendment to the Rules

e .
to the extent that they give retrospective effect are valid.
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Jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the '"res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer".
(Emphasise supplied)

As the decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in remn.

14, As on the date on which the Principal Bench and the
Ahmedabad Bencn disposed of the applications before them the
amendment giving retrospective effect to the rule having already
been declarea void by the Ernakulam Bench, the tribunal
cannot be asked to strike downthe statutory provision which has
already peen struck down or declared as void by a court of compe-
tent jurisdiction. The orders of the Principal Bench and the
Ahmedabad Bench diswissing the applications cannot in the circum-
stances have the effect of putting life into the rules which
have already been declared void by the Ernakulam Bench. When
a statutory provision is declared as void or struck down, the
saime can be revived by getting the said decision reversed
by way of review or on appeal to the higher court. Tne only
other way to resurrect sucn a provision is by resorting to appro-
priate amendment of the Constitution or modifying the statutory
provision as to render it intra vires. The Supreme Court has
held in AIR 1989 SC 1933 UNLON OF INDIA v. RAGAUSIR SINGH AND
OTHERS -

“Wwhere a statute is declared invalid in India it cannot

be reinstated unless constitutional sanction is obtained

therefor by a constitutional amendment or an appropriately

modified version of the statute is enacted which accords
with constitutional prescription'.

It cannot and is not disputed that the Ernakulam Bench of the
Tribunal was competent to declare the impugned statutory provi-
sion void as offending Article 14 of the Constitution. The

o : , e '
sttatutory provisions declared void have not been shown to have



g

110

been resurrected either;by an app

titution or by suitable modifica

I

ropriate amendment to the Cons-

fion of the statutory provision

to bring it within the donstitutiTnal prescription. ‘The applica-

tion for review challenging the

has been disuissed. 'Qhough an

the decision of the Ernakulam |
i

decision has as yet been rendere
|

lecision of the Ernakulam Bench
appeal has been filed against
Bench to the Supreme Court no

d by it reversing the decision

of the Ernakulam Bench; 1t is ﬁ
has not so far stayed the operat;
|

we fnave no hesitation ip holding
i

dmitted that the Supreme Court
on of the said decision. Hence,

that the order of the Principal

Bench and the Ahmedabad Bench db not have the legal effect of

resurrecting the impugned statuJ

ory provisions which have been

already declared void by the earlier decision of the Ernakulam

H
Bench. In the light of our above

is only one decision which holds

findings it follows that there

the field viz., that of Erna-

|
kulam Bench which has declared the lwpugned provisions as void.

|
As the decisions of the Princi

pal Dench and Anmedabad Bench

i - . . o
do not have tne effect of dedlaring the impugned provisions

as valid, it follows that there are no conflicting decisions

requiring resolution of!the confllict,

i

o - | . 3 N 3 -
15. Assuming that tnere are two inconsistent decisions,

we shall examine as to which decilsion can be regarded as a prece-

i
dent binding in subsequent cased

. It is obvious that the Prin-

cipal Bench and the Ahmedabad Berch have rendered their decisions

i 3 . . N |
witinout noticing the earlier ddcision of the Ernakulam Bench.

In sucn a situation it!is well $

ettled that the later decision

rendered in ignorance Jf the earlier decision has to be regarded

as per incuriam and n$t binding

case. This prianciple| has bee$

on the court in a susbsequent

succinctly stated in Salmond

on Jurisprudence, lZdn Editiop, page 151 at para {(5) as

follows:-

[
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"(5) Inconsistency between earlier decisions of the
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729}, Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA}] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight seem
to be a difficulty here; how can a situation of conflict
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast nuwber of precedents, and the heterogeneous ways
in wihich they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
tinat the court acts in ignorance or forgetfulness of it.
If the new, decision is in conflict with the old, it is
given per incuriam_and is not binding on a later court."
(emphasise supplied)

In Raghubir Singh's case it has been laid down that a decision
of a bBench of two judges is binding on the Division bench consis-
ting of the same number of judges and that, therefore, the prin-
ciple laid down by a Bench of two judges does not get reversed
or superseded by a subsequent decision of a Bench of the same
number of judges. Applying this principle it has to be held
that what holds the field as a binding precedent is the decision
of tne Ernakulam Bench and that the subsequent decision of the
Principal Bench and tne Ahmedabad Benchhave to be regarded as
per 1incuriam and not binding in subsequent cases. This being
the legal position the decisions of the Principal Bench and
the Ahmedabad Bencn nave to be ignored and the Ernakulam Bench
decision alone should be regarded as holding the field as a
precedent in regard to the validity of tne impugned rule in

so far as it gives retrospective effect.

lo. As tne Full Bench is not bound by eitner of the deci-
sions, we shall now examine as to whicn of the decisions lays

down the law correctly. The krnakulam Bench nhas rightly proceed-

¢
., ed on the basis that the President has under tne proviso to

p2%
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Article 309 of the Constitution (power to promulgate rules witn
retrospective effect. Tpis, however, is subpject to the condition
that the rules do ﬁoL éffenu anyl of the fundamental rights con-
ferred by Part III of the Coxstitution. Wnat the Ernakulawm
Bench has done is to egamine as |[to whether retrospective effect
given to the amendment| violates |[Article 14 of the Constitution.
lt nas held that it does, on tile ground that the vested rights
of tne applicants in the matter| of receiving pension and other
retiral benefits have peen affe¢ted by tne retrospective opera-
tion of the amended rule., It [is well settled that pension is

a valuable right wnichla Governm¢nt servant earns. It is neither

cnarity nor bounty. GJvernmenL servant acquires right to pension
and other retirement benefits op the date he retires from ser-
vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, 1is awaijifestly unreasonable, arbitrary

and therefore violative of article 14 of the Constitution.
That is precisely what| the Ernagulam Bench nas said in its deci-
sion. The PrincipallBench any Ahmedabad Bench have not taken
the view that such vested riynfs can be taken away by a subse-
quent amendiient to the rules| by giving retrospective effect
to tne same. Wnat tney have | sald 1s tnat the vested rights
of the applicants befpre tnei have not in any manner been cur-
tailed by the impugned amendmenks to tne rules. By the revision
of Pay ocale Rules the pay scales of tne wembers of the running
staf{ were ennanced with effect from 1-1-1973. Under Rule 2544
the meanvers of the Running stlaff were entitled to computation
of their pay and retirement penefits takiny into account tne
running allowances which tney were receiving subject to a maximum
of 75% of tneir pay and otner #llowances. Rule 2544 was amended

by notifications dajed 5-17-1988 prescribing the maximum at

L




-113-

45% from 1-1-1973 to 1-4-1979 and 557 from 1-4-1979 onwards.
Those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account
running allowance in the matter of computation of pension and
retirement benefits upto the maximum of 757 of their pay and
other allowances. As their pay was reviéed witn effect from
1-1-1973 the limit of 75% had to be worked out with reference
to the enhanced pay and other allowances that they becaue
entitled to receive in accordance with revision of Pay bcales
Rules which cawme into effect from 1-1-1973. Wnen the maxiwum
is reduced from 75% to 457 upto 1-4-1979 or at the rate of 55%
from l~4-1979‘it requires no arguiment to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-19838
in tne matter of receiving pension and retirewent benefits were
adversely affected. The Principal Bench wnose decision hnas
been followed by tne Ahmedabad Bench has, however, held that
the amendment with retrospective effect has not adversely
affected the quantus of pension etc. What the Principal Bench
has done 1is to compare the pension one would get taking into
account the pre revised scale of pay imwmediately bpefore 1.1.1973
and the running allowance limited to a maximum of 75% of pay
and allowances, witin tne pension wnich he would get after
1-1-1973 taking into account tne higher revised scale of pay
and the running allowance subject to a maximum of 457 or 55%
as the case may. We are concerned with persons who retired
between 1-1-1973 and 4-12-1988 thereby earning a right to compu-
tation of pension in accordance with the statutory rules then
in force. As by the time tney retired, revision of pay had come
into force, it is the revised pay and the running allowance
subject to a maximum of 75% of the revised pay and allowances

that was required to be taken into account. This rfight whicn



accrucd in their favouron their retirement bpetween 1-1-1973
and 4-12-1988 was sought to ve|affected by amending the rules
on 5-12-1988 with retrospective effect reducing the maximuil
limit of running allowance that qualifies for pension. When
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automdgtically reduces the pension and retireument
venefits that stood vested on [the date of retirement. 1t 1is
impossible, therefore, |to agree |(with the view taken by the Prin-
cipal Bench ftollowed |by the Ahmedabad Bench that the vested
rignt of the pensioners wno| retirea between 1-1-1973 and
4-12-1988 in regard to pensiof and otner retirement obenefits
have not been adversely affectgd by giving retrospective effect

to the amendea rulesi We have, therefore, no hesitation in

noldinyg that the decisfions of tffe Principal Bench and the Ahmeda-
pad Bench with great|respect pre wrong and that the decision
of the Ernakulam Bench is rigpt. The Ernakulam Bench has, in
our opinion, rigntly| declared| the amended provisions to the
extent they have been given [retrospective efiect as void as

offenaing Article 14 of tne Congtitution.

17. As the decision pf the Krpakulam Bench is in appeal before
tne Supreme Court we would ljike, in tne interest of justice
and to avoid multiplicity of| proceedings, to direct that the
present applicants shall be (bound by the directions of the
Supreme Court and tilat the payments made in pursuance of our
directions in all these caseg shall be liable to be suitably
ad justed.
13. For the reasons statjed above, all these applications
are allowed with the [following]directions:
1) Tne~responﬁeﬁ£s‘shati*recompute the pension and
other retiral benefifts of the applicants or tneir
L.Rs in acgordance with Rule 2544 as was in force

vefore it| was amepded by wotificationg dated

5-12-1988.
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The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall

be calculated and paid.

These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

1t the amounts due to the applicants/L.Rs are
not paid within the prescribed time’the amounts
due shall be paid with interest at 12% per annum
from the date of this order till the date of

payment.

The applicants shall be entitled to costs at
the rate of Rs.500/- in respect of each applica-

tion.

The payment of pension and retirement benefits
as per the aforesaid directions shall stand regu-
lated/ad justed in accordance with the orders
/direqpions as may be issued by the Supreme Court

in SLP No.10373/90 against the decision of the

Ernakulam Bench of tne Tribunal in Application

No.K-269/88.
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